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 13-04  hrs,

 ADVOCATES  (AMENDMENT)
 BILL,*  1966

 The  Minister  of  State  in  the  Min-
 istry  of  Law  (Shri  C.  R,  Pattabhi
 Raman):  I  beg  to  move  for  leave  to
 introduce  a  Bill  further  to  amend  the
 Advocates  Act,  1961.

 Mr.  Speaker:  The  question  is:
 “That  leave  be  granted  to  in-

 troduce  a  Bill  further  to  amend
 the  Advocates  Act,  1961.”

 The  motion  was  adopted.
 Shri  ए.  R.  Pattabhi  Raman:  I  intro-

 duce  the  Bill.

 13.043  hrs,
 RE.  RECALLING  OF  EXPELLED

 MEMBERS—contd.

 att  अज राज  सिह  (बरेली)  :  मेरा  एक
 निवेदन  है,  अध्यक्ष  महोदय  7  जिन  हमारे
 मेम्बरों  को  बाहर  निकाला  गया  है,  उनकी
 सारी जी  इच्छा  थी  वह  तो पूर्ण  हो  चुकी
 है,  भले  ही  उनके  मुख  से स्वंगा  हुआ  स्टेटमेंट
 न  आया  हो,  लेकिन  उनके लीडर  के  मुख  से

 मांगा  हुआ  स्टेटमेंट  गवर्नमेंट  का  हो  गया  है।
 मैं  प्रार्थना  करता  हूं  कि  अब  उन  लोगों को
 वापिस  बुला  लिया  जाए।
 Shrj  Surendranath  Dwivedy  (Ken-

 drapara):  I  would  request  you  to
 give  permission,  because,  we  are  now
 discussing  an  important  motion,  and
 it  woulq  not  look  nice  when  they
 have  to  remain  outside.  It  is  the  de-
 sire  of  the  entire  House;  I  request  you
 to  let  them  in.

 Mr.  Speaker:  I  have  no  objection
 and  there  is  nothing  that  I  have  to
 stand  upon  as  a  matter  of  prestige.
 But  the  Members  of  the  Opposition
 shquld  also  advise  their  followers  that
 they  should  not  behave  in  that  man-
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 ner.  How  many  times  had  I  to  ask
 them  not  to  do  that  but  to  sit  down
 again  and  again  Is  it  required  that
 the  Speaker  should  go  on  repeating
 five,  six,  seven  or  eight  times  that  a
 Member  shoul  sit  down?

 Shri  U.  M.  Trivedi  (Mandsaur):  I
 also  tried  my  best  but  unfortunately
 some  Members  had  walked  out,  It  was-
 not  fair  on  their  part.  But  still  I  re-
 quest  you  to  revoke  your  decision.

 आआ  दलजीत  सिह  (ऊना):  अगर  वे
 हाउस  से  माफी  मांग  लें  तो  उनको  आने  दिया
 जाय।

 Shri  Surendranath  Dwivedy:  The
 leader  of  the  party  has  stated  that
 he  does  not  approve  of  the  action,  and
 he  wanted  to  prevent  him,  but  he
 walked  out,  and  he  could  not  be  pre-
 vented.  I  would  request  you  to  re-
 consider  it.

 Mr,  Speaker:  I  have  no  objection.

 13.06  hrs.
 MOTION  OF  NO-CONFIDENCE  IN

 THE  COUNCIL  OF  MINISTERS
 Mr,  Speaker:  Shri  H.  N.  Mukerjee.
 Shri  Vasudevan  Nair  (Ambalapu-

 zha):  It  is  but  fair  that  the  Prime
 Minister  also  is  present  in  the  House
 when  the  motion  of  no-confidence  is
 taken  up.

 Mr.  Speaker:  I  hope  they  have
 taken  notice  of  it.  She  will  come.

 Shri  प्  ह.  Mukerjee
 Central):  I  beg  to  move:

 (Calcutta—

 “That  this  House  expresses  its
 want  of  confidence  in  the  Coun-
 ci]  of  Ministers.”
 Mr.  Speaker,  Sir,  this  is  on  our

 part  a  last  resort  step,  but  never  be-
 fore  since  Independence  has  Govern-
 ment  so  deserved  from  Parliament
 the  order  of  the  boot.  Its  record  of
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 infamy  has  truly  exhausted  the  pev-
 ple’s  patience  and  we  hear  cries  of
 anguish  from  all  parts  of  the  country
 and  from  all  sections  of  our  popula-
 tion,  workers  and  Government  em-
 ployees  and  students  and  others,  and
 by  this  motion  we  ask  Parliament  to
 do  its  duty.

 It  is  significant  also  that  exactly  on
 the  eve  of  this  no-confidence  motion,
 the  Government  has  come  forward
 with  legislation  which  we  were  con-
 straineg  to  have  to  oppose  even  at
 the  introduction  stage,  because  that
 kind  of  legislation  is  the  blackest
 possible  which  any  Government  which
 pretends  to  democracy  could  put  for-
 ward  in  this  House.

 Devaluation  and  other  recent  go-
 ings-on  of  Government  have  indeed
 been  the  last  straw  on  the  camel’s
 back  as  far  as  our  people  are  con-
 cerned.  They  represent  the  biggest
 betrayal  up  to  date  of  India’s  inte-
 rest  and  even  more  of  India’s  self-
 respect  ang  dignity.  This  country
 which  carries  the  load  of  the  centuries
 could  have  borne  much,  but  it  cannot
 bear  the  affront  to  its  honour  and  the
 sell-out  of  our  economic  independ-
 ence.  I  remember  an  hon.  Meaiber
 on  the  other  side  having  said  that
 we  are  too  many  and  just  cannot
 be  sold  out.  He  is  right,  but  the
 point  is,  when  the  sell-out  is  attempt-
 ed  in  the  interests  of  a  clique  ‘hat
 fattans  on  the  backing  of  predatory
 international  capital  and  its  collabo-
 rators  in  India,  Parliament  must  be
 stern  and  do  its  duty  and  punish
 the  culprits.

 The  sordid  story  of  how  devalua-
 tion  was  decided  upon  will  perhaps
 never  be  told  but  the  indications  of
 what  had  taken  place  are  dirty
 enough.  The  humiliating  dependence
 of  those  who  have  been  pitchforked
 into  policy-making  positions  10  this
 country  and  cunningly  condescending
 to  American  guidance  was  patheti-
 cally  underlined  on  that  black
 Sunday  in  June  when  in  betrayal  of
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 every  decent  canon  of  political  con-
 duct,  devaluation  was  announced.
 Perhaps  two  or  three  individuals  in
 the  Cabinet,  non-descripts  in  ९
 Congress  Party,  with  little  expertise
 and  less  political  understanding,  who
 had  no  right  to  commit  the  country
 as  they  obviously  did  during  their
 trips  to  Dollarland,  ‘had  taken  the
 initiative  in  this  process  of  craven
 surrender,  but  they  seem  to  be  very
 much  on  the  right  side  of  the  Prime
 Minister  and  the  whole’  uneasily
 asso:ted  lot  of  them  are  responsible
 for  this  perfidious  stab  in  the  back
 of  Indian  economy  ang  Indian  inde-
 pendence  and  the  primacy  of  Pa.lia-
 ment.  They  are  unworthy  and  unfit
 to  govern  the  country  and  in  al]  con-
 science  they  should  get  out.

 How  can  Parliament  ever  forget
 the  sequence  of  certain  things  which
 took  place?  Repeatedly  during  the
 last  three  month-long  budget  session,
 the  Finance  Minister  and  the  Flann-
 ing  Minister  asserted  that  the  Gov-
 ernment  was  not  going  to  devalue  the
 rupee.  On  the  17th  February,  the
 Planning  Minister—I  do  not  _  see
 him—

 Shrimati  Renu  Chakravartty  (Bar-
 rackpore):  Where  is  he?  Why  ds  he
 not  present?

 Shri  H.  ह.  Mukerjee:  This  kind  of
 thing  happens  too  often;  this  is  just
 one  of  the  so  many  pinpricks  ‘they
 give.  On  17th  February,  the  Planning
 Minister  in  stentorian  tones  said:

 “The  Union  Government  does
 not  propose  to  devalue  the  rupee,
 speculation  in  the  foreign  press
 notwithstanding.  There  is  no
 question  of  devaluing  the  rupee
 so  far  as  the  Government  is  con-
 cerned.”

 The  Finance  Minister  piped  in  to  the
 same  effect  f-om  time  to  time.  Shri
 Asoka  Mehta,  who  takes  the  cake  in
 all  this  business,  declared  on  his  way
 to  the  United  States  that  he  would
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 refuse,  the  brave  man  that  he  was,
 to  discuss  devaluation  abroad.  And
 ‘then,  a  mere  three  weeks  after  Par-
 liament  was  conveniently  bundled  off,
 the  Government  comes  forward  steal-
 thily  like  a  thief  in  the  night  to  an-
 nounce  devaluation.  It  took  the  coun-
 try’s  breath  away—the  matter  and
 the  manner  of  the  decision.  This  Gov-
 ernment  has  not  hesitated  to  treat
 Parliament  to  deliberate  and  syste-
 matic  falsehoods  persistently  purvey-
 ed  over  a  period  of  time,  The  irony
 of  it  is  that  while  many  of  us  on  this
 side  are  charged  repeatedly  with
 having  no  genuine  respect  for  parlia-
 mentary  proprieties,  Government
 poses  as  the  paragon  of  parliamentary
 virtue.  This  House  has  recently  had
 occasion  to  punish  some  of  us  and
 suspeng  them  from  the  service  of  the
 House  on  account  of  their  resistance
 to  the  self-confessed  tricks  that  Guv-
 ernment  hag  planned  to  play  on  all
 of  us.  This  is  a  queer  world;  or  else,
 this  kind  of  thing  would  not  have
 happened.  This  House,  I  Say  in  all
 seriousness,  will  be  guilty  of  strain-
 ing  at  a  gnat  and  swallowing  a  camel
 if  opposition  members  continue  to  be
 penalised,  when  Government’s  con-
 tumely  and  contempt  of  Parliament
 is  condoned.  It  is  terrible  to  hear
 also—I  wish  Government  comes  for-
 ward  with  a  decisive  repudiation—
 that  while  Parliament  was  kept  in
 the  dark  altogether,  several  interested
 parties  in  India  and  abroad  have
 -been  given  prior  intimation  regard-
 ing  the  devaluation  decision,  उ  know
 this°Government  will  try  to  cover  up
 the  traces  of  its  crime,  but  it  should
 be  common  knowledge  here  10  this
 House  that  the  decision  to  force  India
 down  to  her  knees  had  been  made  by
 the  cloak  and  dagger  aid-givers  of
 America  long  ago.  The  so-called  Bell
 Mission,  led  by  a  man  whom  a  know-
 ledgeable  ex-Cabinet  Minister  is  said
 to  have  describeg  as  not  goog  enough
 to  be  a  Deputy  Secretary  in  this  coun-
 try,  had  reported  at  the  end  of  1964,
 but  was  for  a  while  given  a  short
 shrift.  Then  the  Worlq  Bank  called
 in  its  ally,  the  IMF,  which  put  the
 serew  on  when  it  got  the  chance  to
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 do  so  over  repayment  of  IMF  stand-
 by  credits.  Open  tricks  followed  and
 we  were  ordered  to  put  our  economic
 house  in  order,  that  is  to  say,  in  con-
 formity  with  their  dictates.  When
 our  problems  piled  up  with  the  Iado-
 Pakistan  confrontation  ang  the  sud-
 den.  death  of  Lal  Bahadur  Shastri,
 who  had  been  growing  into  new
 dimensions  of  understanding,  they
 found  exactly  the  situation  they  were
 waiting  for,  the  time  to  apply  sternly
 what  Eugene  Black,  an  old  World
 Bank  head,  had  called  diplomacy  of
 economic  development.  In  his  well-
 known  book  on  the  subject,  he  wrote:

 “The  relationship  between  eco-
 nomic  aid  ang  the  secu:ity  cf
 western  nations  is  indeed  a  direct
 one.  1  have  suggested  that  eco-
 nomic  should  be  the  principal
 means  by  which  the  West  main-
 tains  its  political  and  economic
 dynamic  in  the  under-developed
 world.”

 Now  this  western  dynamic,  this  sub-
 sidiary  alliance  which  the  Govern-
 ment  has  entered  into  with  the
 United  States  in  particular,  impinges
 on  our  economcy.  Even  this  Govern-
 ment  jibbed  at  devaluation  and
 accepted  the  rest  of  the  package
 given  to  the  Prime  Minister  during
 her  United  States  visit,  the  package
 containing  relaxation  of  controls,
 import  liberalisation  ang  such  things,
 in  not  so  slow  and  searing  stages.  The
 ultimatum  came,  as  a  note  circulated
 to  Congress  Members  of  this  House
 puts  it,  “Action  on  devaluation  could
 not  be  postponed  as  all  further  aid
 negotiations  hinged  on  it.”  So,  the
 die  was  cast  and  the  Finance  Munis-
 ter  now  dishes  out  fairy  tale  econo-
 mics.  The  Prime  Minister  and  her
 more  valiant  colleagues  made  putrid
 broadcasts  and  the  country  knows,
 howsoever  Government  tries  to  pre-
 vent  its  knowing,  that  the  USA  comes
 in  this  manner  to  those  who  are  or
 who  will  be  its  pawns,

 Are  we  expected  in  Parliament  to
 truckle  down  to  the  effects  and  impli-
 cations  of  this  stinking  story?  Do
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 we  not  realise  that  the  collapse  of  the
 rupee—ming  you,  this  devaluation  is
 only  the  beginning  of  the  rot  and  so
 many  other  steps  would  follow  :n
 the  wrong  direction—the  collapse  of
 the  rupee  will  lead,  unless  we  are
 mighty  careful,  to  the  collapse  of  our
 economic  and  eventually  also  our
 political  independence?  It  is  crystal
 clear  that  this  Government  has  nei-
 ther  character  mor  jhe  capacity
 to  rule  the  country.  This  Govern-
 ment  is  an  accessory  to  a  crime
 against  our  people  and  this  House
 cannot  forgive  them.

 While  naturally  the  Cabinet  as  a
 whole,  led  by  the  Prime  Minister  is
 tarred  today  with  the  same  brush,
 some  outstanding  performers  among
 them  are  today  particularly  in  the
 dock  before  the  people.  The  first  to
 come  to  my  mind  is  the  Minister
 paradoxically  of  Planning  whose  book
 learning  is  so  formidable  and  who  has
 travelleq  so  serenely  perhaps  in  the
 company  of  the  Prime  Minister  from
 Dogma  to  Pragma—I  am_  coining
 words—who  has  been  a  protagonist
 for  years  of  massive  food  imports,
 since  he  was  Chairman  of  a  food  en-
 quiry  committee,  who  glibly  said
 sometime  ago  that  what  we  needed
 was  a  year’s  plan  holiday,  who  has
 before  an  audience  of  technicians  in
 Bombay  twitted  the  public  sector  a3
 a  sacred  cow  he  refused  to  cherish—
 that  same  public  sector  to  which  a
 nearly  forgotten  man  called  Jawahar-
 lal  Nehru  had  allotted  the  command-
 ing  heights  of  our  economy  and
 in  an  elusive  moment  in  Moscow  his
 daughter  repeated  that  phrase.  But
 our  friend  here  has  broached  a  new
 philosophy,  which  has  fluttcred  even
 the  sedate  dovecots  of  Yojana  Bhavan,
 the  philosophy  of  foreign  aid  as  the
 prop  of  our  plan.  He  has  succeeded  in
 nearly  scuttling  the  Fourth  Plan  and
 he  will  be  blessed  in  some  quarters
 for  this  performance.  I  have  got
 neither  the  time  nor  the  inclination
 to  give  here  an  inventory  of  his  re-
 cent  doings,  but  there  is  one  thing
 -which  strikes  me  every  time  I  see
 him.  I  am  sorry,  I  do  not  see  him
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 now.  Whenever  I  see  him  it  comes
 to  my  mind,  here  is  the  man  who
 advised  the  Americans  about  the
 virtues  of  back-seat  driving,  that  is
 to  say,  using  us  Indians  in  the  roc
 of  Shikhandi;  here  is  the  man  who  so
 overwhelmed  by  a  meeting  of  minds
 in  the  United  States  perorated  that
 India  would  be  opening  up  her  womb
 to  foreign  capital;  here  is  the  man
 who  had  offered  a  torn  mat  to  United
 States  capital  for  wiping  its  feet  on
 it  before  entering  India  almost  in
 the  role  of  a  new  East  India  Com-
 pany;  he  is  today  in  the  pillory  and
 I  wonder  if  the  country,  if  not  Par-
 liament,  will  ever  forgive  him,

 And,  what  can  one  say  of  the  Min-
 ister  of  food  imports.  I  see  him
 there,  Sir,  luckily  the  face  which
 igunched  a  thousand  foog  ships  from
 the  United  States.  He  waxeq  elo-
 quent  at  one  time,  last  November,—
 you  might  have  forgotten  about  1t—
 I  am  quoting  his  words:

 ‘If  we  have  to  starve  we  are
 prepared  for  that,  but  we  won’t
 go  a  begging.”

 Despite  all  this—it  is  forgotten  al-
 together,  erased  from  everybody’s
 memory  in  the  Cabinet—he  went
 on  to.  speak  about  2  national
 food  plan  with  systematic  pro-
 curement  and  distribution  of  food-
 grains,  when  1  began  his  somer-
 saults,  that  have  not  ended  yet,  and
 his  assumption  of  shortfall  has  arisen
 from  two  to  eight  million,  then  to
 twelve  million  tonnes,  which  his  Ame-
 rica  counterpart,  with  whom  he  has
 hob-nobbed  recently  in  the  country,
 now  says  is  eighteen  million  tonnes.
 In  an  essay  which  he  has  sent  us
 free—I  reaq  it  with  interest—on  de-
 valuation,  he  writes  on  page  14—I
 am  quoting  his  words:

 “The  goal  in  the  relative  long
 run  is  self-reliance;  the  goal  in
 the  immediate  present  is  survi-
 val.”

 Here  is  a  Food  Minister  who  in  No-
 vember  was  talking  about  q  plan  of
 self-reliance,  something  like  a  new
 Swadeshi  movement  whica  we  have
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 been  all  asking  for  in  this  country; here  is  a  man  who  only  a  few  months
 ago  writes  in  his  own  bhook—which
 he  sends  us  gratis,  without  having  to
 pay  a  paisa  for  it—that  the  goal  in
 the  immediate  present  is  survival.  We
 have  to  survive,  that  is  what  ऊ  says.
 We  have  been  brought  down  to  this
 Pass.  Who  in  the  country  is  respon-
 sible  for  this,  but  the  Government  of
 this  land?  How  can  the  Government
 get  away  from  its  responsibility?  Is

 it  a  joke  governing  a  country  like
 India  and  saying  al]  kinds  of  things
 from  time  to  time?  That  is  exactly
 what  is  going  on.  There  is  no  reason,
 he  says,  why  indigenously  produced
 goods  should  go  up  in  priccs  at  all.
 He  does  not  know.  Meanwhile  he
 recommends,  what  he  ails,  the
 mighty  task  of  refashioning  India’s
 economic  structure;  refashioning,  in-
 deed,  for  his  aim  is  to  alter  the  pat-
 tern  of  Indian  economy  and  to  yoke
 it  to  the  chariots  of  American  free
 booters  who  are  now  asking  jor  their
 pound  of  flesh  by  way  of  payment  in
 dollars.  Since  his  Prime  Minister
 does  not  either  know  or  care,  Parlia-
 ment  shgeulg  tell  Shri  Subramaniam
 that  the  alternative  is  not  that  of  star-
 vation  or  mammoth  PL.  480  imports
 but  limited  imports  to  be  paid  for  and
 strict  implementation  of  accepter  poli-
 cies  like  the  intensifieg  procurement,
 social  control  on  foodgrains  trade,  land
 reforms  and  greater  incentive  to  the
 tiller  of  the  soil,  stern  action  against
 hoarders  and  profiteers,  nationalisa-
 tion  for  rice  mills  and  such  things.
 The  Food  Minister  is,  of  course,  pur-
 suing  a  policy  of  tie-up  with  the
 United  States,  and  our  best  econo-
 mists  fear  the  existence  of  an  Ameri-
 can  vested  interest  in  Shri  Subrama-
 niam’s  plaintive  yet  slyly  purposeful
 exaggeration.  What  can  one  say.
 He  bears  the  name  of  a  God  of  war,
 but  when  I  think  of  him  “Subrama-
 niam,  thy  name  is  subservience;  that
 is  the  point  to  which  you  have
 brought:  this  country”.

 An  hon.  Member:  Kartikeya.
 Shri  H.  N.  Mukeriee:  I  see  my  friend,

 the  Finance  Minister,  straying  into
 Congress  from  his  accustomed  forensic
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 and  financial  haunts  rather  like  a  mam
 who  carries  the  big  drum  which  ano-.
 ther  fellow  beats.  He,  naturally,  has
 not  taken  long  to  convince  himself
 that  there  is  no  shame  in  handing  over
 the  economic  management  of  the  coun-
 try  to  the  World  Bank.  Politically
 inconsequential,  he  still  occupies  the
 centre  of  the  stage,  but  in  the  wings
 are  more  powerful  people,  bigger
 fish  who  flourish  in  deep  water  like
 my  very  good  friend  the  Railway
 Minister  who  has  an  eye  on  the  elec-
 tions  and,  therefore,  preference  for
 the  time  being  to  keep  in  the  wings.

 And,  of  course,  there  is  the  Prime
 Minister,  sometimes  slightly  bewilder-
 ed  from  the  look  of  her  but  firm  in
 her  support  to  new-fangled  policies
 and  more  to  new-found  proteges  in
 her  Cabinet.  She  is  welcome  ‘per=
 sonally  to  whatever  ideas  she  has  got
 and  whatever  company  she  chooses  to
 keep,  but  with  that  she  has  no  busi-
 ness  to  be  the  Prime  Minister  of  this
 country.

 Mr.  Speaker,  Sir,  I  say  this  because
 the  Prime  Minister  cannot  be  unaware
 of  thé  nagging  pressures  of  those  wha
 have  openly  made  their  aid,  whose
 extent  is  doubtful  and  whose  quality
 is  worse  as  it  is  contingent  on  so-call-
 «त  monetary  reforms.  She  obviously
 does  not  see  the  irony  of  a  situation
 where  devaluation  of  the  rupee  hag
 been  effected  not  to  defend  cur  eco-
 nomic  frame  by  substituting  trade  for
 aid  but  specifically  and  clearly  for
 securing  even  more  aid  in  order  to
 be  added  up  to  the  load  which  our
 descendants  in  succeeding  generations
 would  have  to  carry.  Her  Govern-
 ment  has  neither  the  conviction  nor
 talent  needed  to  nationalise  banking
 and  the  export-import  trade.  two  steps
 which  could  have  rendered  devalua-
 tion  unthinkable.  They  are  incapable
 of  taking  firm  measures  to  discipline
 the  national  economy  on  account  of
 dependance  on  vested  interests  and
 not  on  the  masses.  They  have  not  the
 faith  and  the  purposefulness  needed
 to  bring  about  higher  production  and
 equitable  distribution  through  effec-
 tive  steps  towards  socialisation  of  tha
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 ‘basic  means  of  production  and  a  policy
 control  of  the  distribution  machinery.
 They  have  neither  the  inclination  nor
 the  equipment  which  is  necded  to
 prevent  prices  spiralling  under  the
 manipulation  of  big  business  at  whose
 mercy  it  has.placed  the  economy.  It
 can  only  be  refrigerated  elegance,  in

 ‘which  the  Prime  Minister  lives,  moves
 and  has  her  being,  that  is  perhaps
 responsible  for  such  glib  statements
 as  “the  rise  in  prices  since  devalua-
 tion  has  been  hardly  noticeable”.  Her
 Minister  of  Commerce—is  he  here—
 whose  report  for  1965-66  had  explain-
 ed  how  devaluation  would  not  boost
 Indian  exports  found  himself  ‘in  hot-
 waters  the  other  day  over  the  issue
 of  rise  in  prices  even  of  vegetables,
 edible  oils,  pulses,  medicines,  matches,
 tobacco  and  all  sorts  of  things  that
 everybody  use.  A  post  devaluaticn
 survey  reported  the  rise  to  have  been
 between  15  and  30  per  cent  in  seven
 weeks.  The  Reserve  Bank  is  stated
 to  have  pitched  on  the  figure  of  7  per
 cent  as  the  rise  in  wholesale  prices  in
 that  period  and  I  saw  Congress  news-
 papers  like  the  Amrita  Bazar  Patrike
 of  Calcutta  of  yesterday  screeching,
 very  rightly,  about  the  prices  reach-
 ing  dizzy  heights.  Of  course,  there
 has  been  set  up,  under  the  auspices  of
 our  good  friends  in  Governniert,  a
 super-market,  to  be  followed  eise-
 where  by  prototypes,  where  cars
 congregate  and  the  prosperous  make
 their  purchases,  combining  economy
 with  excitement.  This  is  a  devil  of  a
 joke,  but  I  guess  the  Prime  Minister
 and  her  flock  do  not  see  it.

 The  Prime  Minister,  of  course,  is
 her  father’s  daughter.  That  is,  how-
 ever,  a  meagre  point  of  geneviogy
 hardly  worthy  of  any  special  signifi-
 cance.  But  one  cannot  help  reca‘ling
 that  even  in  his  twilight  days,  when
 perhaps  he  was  doing  certain  things
 under  pressure  which  he  would  nct
 ‘normally  have  done,  Jawaharlat  Nehru
 never  swallowed  certain  things.  He
 could  rouse’  himself  to  abrogate  the
 VOA  Agreement  once  its  implications
 in  terms  of  the  nation’s  honour  and
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 independence  were  explained.  It  is
 ridiculous,  of  course,  to  expect  any-

 ‘thing  of  the  same  soft  from  the  pre-
 sent  Prime  Minister.  After  all,  as  the
 Information  and  Broadcasting  Minis-
 ter,  she  permitted,  so  everybody  says,
 a  sort  of  modified  VOA  Agreement  by
 the  backdoor,  by  authorising  the
 American  Peace  Corps  members  to  set
 up  and  work  transmitters  in  our
 countrysice.  Perhaps  she  has  solved
 the  daughter’s  dilemma,  but  she  can-
 not  ride  rough-shod  over  things.  She
 cannot  get  away  with  reversing  basic
 policies  and  putting  the  nationaj  eco-
 nomy  out  of  gear.  Her  entourage,  so
 largely  composed  of  political  upstarts
 and  slimy  ‘bureaucrats,  hand  in  glove
 with  Indian  and  foreign  money  bags,
 may  flatter  her  in  a  sort  of  smug
 vanity,  but  it  is  unworthy  of  her  not
 to  realise  such  obvious  things  as  that
 devaluation,  or  the  notorious  fertilizer
 deal.  or  limitless  food  imports  are  not
 only  wrong  in  themselves  but,  being
 also  fundamentally  linked,  are  caus-
 ing  an  erosion  of  our  independence,
 our  dignity  and  our  political  morality.

 This  is  seen  in  such  things  as  Gov-
 ernment’s  acceptance  of  the  Indo-
 American  Foundation,  which  is  barely
 concealed  attack  on,  the  inteliectual
 and  patriotic  intelligence  of  Indian
 education  and  an  invitation  for  CIA
 agents,  about  whom  Shri  Chagla  ought
 to  be  familiar  with,  to  penetrata  our
 academic  and  political  life  under  the
 grab  of  education  and  research.  Even
 mere  egregiously  it  has  been  seen  in
 cur  country’s  official  attitude  on  the
 issue  of  Viet  Nam,  which  overshadows
 every  other  issue  in  the  ०10  today.
 For  quite  some  time  the  Prime  Minis-
 ter  and  all  else  in  authority  tried  to
 keep  mum  over  the  issue,  not  daring
 te  irritate  our  wonderful  aid4givers.
 Then,  with  her.  proposals,  or  ideais,  or
 suggestions,  whatever  you  may  call
 it,  about  peace  in  Viet  Nam  the  Prime
 Minister  opened  her  mouth,  only
 however  to  discover  during  ner  pere-
 grinations  abroad  that  she  had  put
 her  foot  intc  it.
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 So,  let  there  be  no  mistake  about
 it,  there  is  going  on  for  years  now  in
 Viet  Nam  a  horror  war,  launched  in
 defiance  of  every  cherished  principle
 of  international  conduct  and  even.  cf
 humanity  by  the  Pentagon.  Their
 owners,  the  American  people  them-
 scives  have  raised  their  voice  against
 it.  There  have  been  giant  demonstra-
 tions,  massive  indictment  by  intellec-
 tuals  and  others  and  even  self-immo-
 lajion  in  protest  by  white  Americans.
 All  honour  to  them.  Even  before  the
 ciiminal  bombing  of  Hanoi  and  Haip-
 heng,  and  more  recently  of  demili-
 tarized  zone  between,  North  and  Scuth
 Viet  Nam,  which  India  as  Chairman
 of  the  International  Control  Commis-
 sion  is  supposed  to  safeguard,  Bertr-
 and  Russel,  one  of  the  greatest  men
 in  the  world  today,  was  so  moved  by
 United  State’s  enormity  that  he  made
 a  broadcast  in  May  to  the  American
 soldiers  fighting  in  Viet  Nam,  asking
 them  to  give  up  the  job  ang  go  back
 home.  He  also  proposed  a  tribunal  of
 Nobel  Prize  winners  like  himself  and
 others,  eminent  and  most  distinguish-
 ed  in  the  world,  trying  those  who
 were  responsible  for,  what  he  calls,
 American  war  crimes  in  Viet  Nam.
 I  would  like  to  read  to  you  part  of
 the  broadcast  made  by  Bertrand
 Russel,  which  is  very  relevant,  about
 which  most  of  us  in  this  country  do
 not  seem  to  be  aware  of.  He  says  in
 an  early  part  of  his  speecn—I
 quoting  his  words:—

 “Wher.  the  United  States  first
 began  to  intervene  militarily  in
 South  Viet  Nam,  the  pretence  was
 made  that  the  United  States  is
 merely  helping  a  Government  in
 Saigon  put  down  subversion  from
 outside.  But  you  American  soldi-
 ers  have  seen  for  yourself  what
 kind  of  governments  have  existed
 in  Saigon.  They  are  brutal,  cor-
 rupt,  dictatorial  and  completely
 despised  by  the  people.  Why  is  it
 that  these  governments  have  been
 able  to  continue,  one  after  ano-
 ther,  in  Saigon,  despite  the  fact
 that  the  students,  the  women,  the
 villagers,  everyone,  risks  life  it-
 self  to  overthrow  them?  The  sole
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 answer  is  that  the  United  States
 is  using  its  enormous  military
 force  to  impose  on  the  peuple  of
 Viet  Nam  puppet  governments
 which  do  not  represent  them....”

 Then  he  talks  about  horrors  which  are
 being  practised,

 I  am.  quoting  his  words  again:
 “The  U.S.  rulers  have  buiit  an

 economic  empire  which  is  being
 resisted  from  the  Dominican  Re-
 Public  to  the  Congo,  and  especially
 in  Viet  Nam.  Could  you  imagine
 yourselves  voting  for  Cao  Ky?  If
 a  foreign  power  occupied  the
 United  States  to  steal  American
 resources  for  itself  and if  a  traitor
 government  were  established  by
 force,  would  you  feel  it  was  your
 government?  Worse  than  this,
 because  the  Vietnamese  people
 are  so  determined  and  show  such
 fantastic  heroism  that  the  greatest
 military  power  has  found  it  im-
 possible  to  conquer  them.  You
 American  soldiers  are  trained  to
 use  every  modern,  weapon  of  war.
 Your  air  force  is  flying  650  sorties
 a  week  in  the  North.”
 —this  was  in  May—

 “and  the  tonnages  used  in  the
 South  are  higher  than  those  used
 during  the  Secong  World  War  or
 the  Korean  War.”

 am  ‘This  is  what  Bertrand  Russel  says:
 “You  are  using  napalm,  which

 burns  everything  it  touches.  You
 are  using  phosphrous,  which  eats
 like  an  acid  into  those  who  are
 in  its  path.

 You  are  using~  fragmertation
 bombs  and  lazy  dogs,  which  cut
 up  in  pieces  and  lacerate  women
 and  children  in  the  villages  hit
 without  discrimination.  You  are
 using  poison  chemicals  which
 cause  blindness,  affect  the  nervous
 system  ang  paralyse.  You  are
 using  poison  gases  which  are  list-
 ed  in  army  manuals  of  world  wars
 as  poisons,  and  other  gases  which
 are  so  deadly  that  ever,  soldiers
 with  gas  masks  have  been  killed
 by  their  own  gas.”
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 I  could  quote  so  much  more  but  I
 have  not  the  time.  But  the  point  is
 that  the  Americans  have  been  using
 the  worse  possible  weapons  against
 Asians  and  they  have  always  used  it
 only  against  the  Asians—the  atom
 bomb  against  Japan,  the  germ  war-
 fare  in  Korea  and  now  in  Viet  Nam
 germ  warfare  which  was  not  so  effec-
 tive  in  the  sub-arctic  conditions  of
 Korea  but  which  in  Viet  Nam  in  the
 sub-tropical  conditions  are  particular-
 ly  powerful.  You  may  not  believe
 these,  but  these  are  statements  which
 have  never  been  rebutted.  The
 Gandhi  Peace  Foundation,  to  which
 sometimes ्  have  the  honour,  with
 my  friend,  Professor  Ranga,  to  be  in-
 vited,  has  prepared  a  document  list-
 ing  the  atrocities  which  are  reportedly
 being  committed  by  the  Americans  in
 Viet  Nam.  Of  course,  from  other
 sources  we  can  get  the  information.
 American  journalists,  Australian  jour-
 malists  have  given  reports  which  have
 percolated  into  a  Secfion  of  our  press.

 What  is  happening  and  why  is  all
 this  happening  to  a  small  country  like
 South  Viet  Nam  with  a  population  of
 14  million,  less  than  one-thirtieth  of
 the  population  of  this  country?  The
 cost  of  United  States  in  South  Viet
 Nam  in  1965-66  was  13,000  million
 dollars.  They  have  got  270,000  Ame-
 rican  soldiers  there.  They  are  saying:
 we  shall  send  400,000.  If  they  send
 400,000  the  cost  would  be  21,000  million
 dollars,  which  is  a  great  deal  more
 than  the  total  gross  national  product
 of  this  country,  spent  in  one  single
 year  by  the  Americans  in  order  to
 crush  the  freedom  instict  of  the  Viet-
 mamese  people.  This  is  the  kind  of
 thing  which  is  happening.

 I  remember  the  occasion  when  the
 House  was  unanimous,  when  the  use
 of  napalm  bomb  by  the  Americans
 came  into  the  picture,  except  for  a
 fringe  which  looks  upon  India  as  hav-
 ing  a  boundary  on  the  Mekong  river
 or  somewhere,  the  entire  House  was
 unanimous  in  indignation  against  this
 kind  of  thing  which  has  been  taking
 place  it  Viet  Nam.  The  United

 States’  imperialists  have  challenged
 the  world  to  question  its  divine  right
 of  intervention.  What  is  the  reaction
 of  our  Governmerit,  “a  Government
 which  is  responsible  as  Chairman  of
 the  International  Control  Commission,
 to  report  to  the  world  at  least  as  to
 what  exactly  is  happening  in  that  part
 of  the  world?  I  remember,  the  Prime
 Minister  on  the  30th  of  June  made  a
 speech  in  Bombay,  expressing  her  con-
 cern  over  United  States’  bombing,
 which  was  now  being  extended  to
 Haiphong  and  Hanoi.

 At  Calicut  she  made  a  statement  on
 the  2nd  July  giving  an  impression
 that  perhaps  she  should  not  get  in-
 volved  foo  directly  in  this  dirty  busi-
 ness.  Then  something  happened  ard
 the  mystery  needs  to  be  explained.
 On  the  7th  July  she  made  certain  pro-
 posals.  She  suggested  a  meeting  of
 the  Geneva  Conference  unconditional-
 ly,  not  having  consulted  anybody  who
 tnattered.  Then  she  said  on  July  16
 in  Moscow,  “Solution  only  within  the
 framework  of  the  Geneva  Confer-
 ence  of  1954”,  In  Parliament  she  said,
 “Convene  a  Geneva  type  conference”.

 She  goes  on  making  all  kinds  of
 statements,  but  in  the  beginning  on
 the  7th  July  she  sullied  the  face  of
 India  by  making  a  proposal  without
 careful]  thought.  She  went  to  all
 kinds  of  countries,  like  the  UAR,
 Yugoslavia  and  the  Soviet  Union,  and
 nowhere,  in  no  country,  did  she  get
 the  slightest  support  because  they
 thought  that  it  was  trying  to  produce
 something  like  an  alibi  for  the  Ametri-
 cans;  except  Britain  which  is  always
 holding  the  baby  for  America  wher-
 ever  America  wishes  her  to  do  so,  no
 other  country  came  forward  to  sup-
 port  her.

 Why  did  she  make  this  kind  of  a
 proposition  without  careful  thought?
 Somebody  called  it  “kindergarten  dip-
 lomacy”.  Who  were  the  advisers  who
 told  her  to  do  this  kind  of  3  thing?
 Why  plunge  in  the  waters  whose
 depths  you  do  not  understand?  Why
 not  take  a  moral  stand  which  you
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 have  taken  all  the  time  without  get-
 ting  yourself  in  difficulty  as  Chair-
 Man  of  the  International  Control  Com-
 mission?  Why  could  you  not  say  cer-
 tain  things  which  could  have  been
 saiq  without  any  kind  of  difficulty?
 Is  it  all  because  the  new  projects  loan
 is  a  sort  of  a  Damocles’  Sword  harg-
 mg  over  our  head  and  the  United
 States  is  revelling  in  a  puppet  show
 to  which  our  foreign  policy  seems  to
 be  reduced?

 Not  long  ago  when  the  hush-hush
 negotiations  with  Washington  were
 going  on,  the  Prime  Minister  made
 the  surprising  statement  which  in
 effect  implied  that  it  was  not  possible
 in  today’s  circumstances  to  ask  the
 Americans  to  withdraw  from  Vietnam.
 She  spoke  in  America  about  the  Presi-
 dent  being  a  man  of  peace  whom  she
 admired  greatly  because  of  his  pur-
 suit  of  peace  at  a  time  when  all  these
 enormities  and  farbarities  were  tak-
 ing  place.  In  Moscow  she  pleaded  for
 a  lenient  treatment  of  American  pilots
 who  had  gone  over  in  defiance  of
 every  canon  of  international  law  to
 bomb  Hanoi  and  Haiphong,  but  she
 did  not  plead  with  President  Johnson,
 at  least  not  to  the  knowledge  of  any-
 body,  in  regard  to  the  stoppage  of  the
 brutalities  which  have  been  accumu-
 latgd  for  so  many  years  now  in  this
 part  of  the  world.

 We  have  travelled  a  long  way  from
 positions  built  up  over  17  long  years,
 that  of  standing  firmly  and  uncompro-
 misingly  by  the  victims  of  imperialist
 aggression.  That  reminds  me  that
 ‘imperialist’  is  now  a  word  which  the
 Prime  Minister  sought  to  define  or
 rather  leave  undefined  in  a  very,  very
 different  way  from  what  she  had
 learnt  in  the  bad  old  days  when  her
 father  wrote  letters  on  world  affairs
 to  his  daughter.

 The  Prime  Minister  should  know
 that  expression  of  platonic  regret coupled  with  what  is  virtually  acquie-
 scence  in  United  States  barbarity  in
 Vietnam  falls  entirely  short  of  the

 -country’s  expectation  and  blackens
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 India’  image  everywhere.  The
 Prime  Minister  should  remember  that
 we  should  think  of  our  fellow  suffer-
 ers  in  countries  who  have  _  fought
 against  imperialism  and  who  now  dis-
 cover  they  have  to  fight  still  for  the
 fulfilment  of  their  hard-earned  free-

 It  is  a  pity  that  it  was  left  to
 an  indian  employee  of  the  Foreign
 Office  to  be  the  first  diplomat  from
 the  non-aligned  world  to  propagate
 the  Washington  lie  that  South  Vietnam
 was  8  sovereign  and  independent
 country  and,  further,  that  United
 States,  bombing  of  Hanoi  ang  Hai-
 phong  should  induce  North  Vietnam
 to  agree  to  negotiations.  This  was  our
 man,  our  Consul  General  in  South
 Vietnam.  When  the  Prime  Minister
 was  asked  about  it  in  a  press  confer-
 ence,  she  hum-hummed  and  haw-
 hawed,  hesitated,  almost  quibbled;
 then,  of  course,  she  had  to  say  some-
 thing.  I  want  to  know:  Has  he  been
 tecalled?  He  seems  to  have  come
 back.  Why  has  he  not  yet  sacked?
 How  long  are  we  going  to  tolerate
 such  pseudo-fashionable  riffraff  func-
 tioning  as  our  diplomatic  representa-
 tives  in  very  sensitive  areas  and  al-
 ways  queering  the  pitch  for  Indian
 diplomacy  to  function?

 Let  the  House  warn  the  Prime  Mini-
 ster.  She  never  even  wishpers  the
 name  of  the  South  Vietnam  Liberation
 Front  as  a  factor  in  the  situation.  She
 hardly  ever  names  who  is  the  agegres- sor  in  Vietnam.  who  is  the  foreign
 presence  in  Vietnam.  She  has  not  yet
 commented  officially,  nor  her  Govern.
 ment—Shri  Swaran  Singh  or  anybody —on  the  World  Court  judgement
 which  is  scandalous  in  regard  to  the
 case  of  South  West  Africa.  The  more
 Government  moves  away  from  our  best
 traditions,  from  conviction  and  ideal-
 ism  and  the  strength  that  it  gives,  to
 the  present  degeneration  of  make-shift
 pragmatism  and  double-talk,  we  would
 be  going  from  one  clarification  to  an-
 other,  from  one  deceipt  to  another  and,
 not  too  distantly,  from  drift  to  disaster.

 In  regard  to  Vietnam  I  have  heard
 my  people’s  voice,  not  in  the  corridors of  perverted  power  in  New  Delhi,  but
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 in  Calcutta’s  streets  that  have  echoed
 recently  to  the  call  of  our  poets  angu-
 ished  by  US  atrocities  in  Vietnam  and
 yet  elevated  by  Vietnam’s  heroism.

 ः
 अ्तियुद्ध  अविराम  वियतनाम,  वियतनाम

 स्वाधीनता  आर  एक  नाम,  वियतनाम,
 वियतनाम,

 तोमार  नाम,  आमार  नाम,  वियतनाम,
 वियतनाम”

 (Unceaselessly  our  fight  for
 freedom,  Vietnam,  Vietnam;  It  is
 another  name  for  freedom,  Viet-
 nam,  Vietnam;  Your  name  and
 my  name  is  Vietnam,  Vietnam)
 (Laughter).

 That  is  why  white  men  in  America  are
 burning  themselves  to  death  in  pro-
 test  against  that  barbarity,  You
 may  laugh.  You  may  not  have
 the  sense;  some  people  do  not  have  the
 sense  to  understand  why  white  men
 in  America  are  burning  themselves  to
 death  protesting  against  the  enormity
 of  the  conduct  of  their  own  rulers.
 We  do  not  have  to  think  in  that  way,
 but  our  rulers  do  not  even  have  the
 desire  to  say  something  which  would
 have  been  morally  acceptable  to  this
 country  and  to  the  world.

 I  Know  I  cannot  call  back  this  gov-
 ernment  to  sense  and  sensibility;  I  can+
 not  call  back  this  Congress  Party  to
 sense  and  sensibility.  I  know  that  in
 the  mistaken  hope  that  by  playing
 up  the  danger  from  Communism  India
 can  get  massive  US  aid  on  Marshall
 Plan  scale,  the  Prime  Minister  has
 stressed  that  the  conflict  with  China  is
 ideological,  an  approach  which  her
 father  hag  scrupulously  avoided.  She
 has  even  talked  about  the  containment
 of  China  and  of  Communism.  I  have
 heard  that  at  the  Pentagon  entrance
 there  is  a  bust  of  a  former  American
 Defence  Secretary,  Forrestal,  who  was
 so,  bent  on  containing  Communism  that
 he  went  off  his  mind.

 The  Government  has  launched,  as  a
 harrowing  half-year  has  just  concluded
 testifying,  a  massive  attack  against  the
 people  everywhere.  In  the  UP  where
 the  Congress  writ  ran  and  will  never
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 run  in  the  future,  in  West  Bengal,  in
 Kerala  and  elsewhere  the  voice  of  the
 people  has  been  heard.  People  will
 fight  back  the  dire  consequences  of
 devaluation  on  the  life  of  the  toiling masses.  At  the  last  Indian  Labour
 Conference  the  working  class  has  given
 notice  to  the  Minister  of  Labour.

 This  growing  surrender  to  the  Unit-
 ed  States  was  invariably  accompanied
 in  every  country,  where  this  has  occur-
 red,  by  utter  suppression  of  democracy.
 That  is  why  we  have  got  the  latest  un-
 lawful  activities’  Ordinance  now  to  be
 turned  into  law  ostensibly  directed
 against  secessionist  activities.  It  is  an
 evil  omen  and  a  child  of  devaluation.
 I  find  in  it  the  definition  of  ‘unlawful
 activity’  including  a  sweeping  clause—
 Shri  Nanda  should  listen—regarding
 activities  intended  to  overthrow  the
 lawful  government.  He  is  sitting  next
 to  a  jurist;  he  is  supposed  io  be  a
 jurist.  Theo  intentions  of  the  Opposi-
 tion  are  to  be  punished.  The  police
 state  mentality  is  growing  but  the  peo-
 Ple  cannot  just  give  in.

 Jobs  have  to  be  done  but  the  Gov-
 ernment  does  not  do  them.  The  Cong-
 ress  is  having  a  fight.  I  do  not  know
 how  the  Congress  is  carrying  on  its
 fight,  but  in  a  dogfight  every  dog  gets- beaten.  Please  remember  that.  Look
 after  the  hundred  crores  of  rupees  of
 foreign  exchange  secreted,  that  Shri
 Khadilkar  talked  about.  As  a  member
 of  the  Santhanam  Committee  he  ought
 to  know  about  it.  Make  sure  that  the
 ministers  at  least  turn  over  their
 foreign-exchange  assets  to  Shri  Sachin-
 dra  Chaudhuri.  Stop  थ  talks  about
 Wage  freeze  ang  the  like.  Link  dear-
 ness  allowance  to  wages.  You  did  not
 funk  when  allowing  big  money  to  have
 a  bounty  of  bonus  shares  and  so  many
 other  things.  Come  forward,  Mr.  Fin-
 ance  Minister,  to  catch  the  tax  thieves
 and  others  who  have  put  it  in  the  C.  B.
 Gupta  Rs.  65  lakhs  Fund  or  something.
 This  is  black  money  all  the  time.  Find
 out  the  sources  and  punish  them.  Do
 not  come  and  put  up  a  sombre  face
 and  tell  us  that  you  are  doing  all  that
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 you  possible  can.  Go  and  do  it,  catch
 the  thieves  who  are  operating  all  over
 your  Congress  territory.

 Above  all,  remember  what  one  of
 your  Members  said  in  the  last  session:
 Don't  make  India  another  Brazil.  He
 asked:  Are  we  to  be  another  Brazil
 or  are  we  to  be  India?  This  was  said
 by  a  Congress  M.  P.  in  the  last  session.
 Let  us  be  India;  let  us  have  new
 Swadeshi  movement;  let  us  have  self-
 reliance—not  in  the  mad  way  in  which
 Government  is  opening  the  flood  gates
 to  imports.  One  order  of  the  21st  June
 made  a  staggering  list  of  59  industries
 where  imports  have  been  relaxed.  Of
 course,  let  us  remember  a  thing  like
 what  Dr.  C.  V.  Raman  has  said:  We
 stand  on  our  own  legs  and  let  us  be
 fearlessly  independent.  If  we  have
 time,  let  us  remember  Mahatma
 Gandhi:  Ahimsa  was  a  method;  non-
 violence  was  a  means,  method  and  an
 instrument  of  action  but  the  spirit  was
 Abhaya,  fearlessness—shed  all  fear.  I
 see  people  laughing;  I  know  none  of
 them  was  visible  and  none  of  them
 jiarticipated  in  the  national  move-
 ment,  ee  (Interruption).

 Shri  Prabhat  Kar  (Hooghly):  Most
 of  them,  thzse  maharajas  and  lawyers,
 never  participated  in  the  national
 movement.  They  will  not  appreci-
 ate  this.

 Shri  a:  ह,  Mukerjee:  I  know  how
 Gandhi  ang  Nehru  are  being  laughed
 at  by  the  people.  I  know  how  memo-
 rials  of  these  great  men  are  being
 scuttied  by  those  who  are  in  position
 of  power  and  affluence  in  this  country.
 I  ask  you  to  reca]l  the  message  of
 Gandhi;  Abhaya,  more  than  Ahimsa,
 fearlessness;  fearlessly  proceed  with
 your  duty.  I  know  it  is  a  cry  in  wild-
 erness  when  J  see  the  kind  of  audience
 that  is  before  me.  This  Government
 is  inefficient,  insensitive  and  corrupt.
 It  has  no  moral  right  to  stay  in  office
 a  day  longer  in  spite  of  its  majority
 in  this  House.

 Let  us  act  once  in  a  moral  manner.
 Let  us  show  to  the  world  the  strength
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 and  the  reality  of  the  kind  of  a  feeling
 which  is  there  all  over  the  country.
 This  Government  has  forfeited  the
 confidence  of  the  people.

 Mr,  Speaker:  Motion  moved:
 “That  this  House  expresses  its

 want  of  confidence  in  the  Council
 of  Ministers.”

 Now,  about  the  time-limit  of  spee-
 ches,  the  ordinary  Members  may  have
 15  minutes  and  the  spokesmen  of  the
 groups  may  have  20  to  30  minutes.
 Shri  Harish  Chandra  Mathur.

 Shri  Harish  Chandra  Mathur
 (Jalore):  Mr,  Speaker,  Sir,  if  you  just
 take  away  the  fury,  the  storm  and  the
 noise  of  my  hon.  friend’s  speech,  you
 will  see  what  is  left  and  what  it  boils
 down  to.  I  do  not  propose  to  deal
 with  this  sabre-rattling,  this  rattling
 of  the  exploded  guns.  When  he  was
 at  his  best,  when  he  was  at  the  climax,
 I  was  wondering  whether  he  was  mov-
 ing  a  No-Confidence  Motion  against
 this  Government  or  the  American
 Government.  (Interruption)  I
 have  no  objection  to  his  strong  feelings
 against  the  U.S.  Government.  |  al-
 ways  see  him  at  his  best.  When  he
 was  at  his  best,  he  was  all  the  time
 pre-occupieq  with  what  is  happening
 in  U.S.A.  and  Vietnam,
 13.54  hrs.

 (Mr.  Deputy-SpeaKER  in  the  Chair]

 Mr.  Deputy-Speaker,  Sir,  the  Gov-
 ernment  and  the  ljeadership  of  the
 Party  has  left  nobody  in  doubt  उ
 garding  our  attitude  on  the  happenings
 in  Vietnam.  We,  of  course,  as  the
 Chairman  of  the  1.C.C.  have  got  to
 exercise  certain  restraint.  The  Prime
 Minister  cannot  be  expecteg  to  speak
 the  same  thing  as  my  esteemed  friend
 Prof,  Mukerjee  can  or  as  I  could
 Let  him  understang  that  this  House
 has  accepted  more  than  once—we  have
 stated  it  clearly  and  unequivocally—
 that  the  solution  to  the  Vietnam  pro-
 blem  does  not  lie  through  the  mili-
 tary  aggression  or  through  the  mili-
 tary  activities  and  that  it  lies  only
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 through  negotiation,  that  it  is  a  poli-
 tical  problem  which  wil]  have  to  be
 solveg  that  way.  Nobody  denies  that.
 This  House  has  accepteg  that  it  lies
 within  the  framework  of  the  Geneva
 Agreement  and  that  exactly  is  the
 position  which  the  Government  has
 taken  all  the  time.

 While  the  No-Confidence  Motion  in
 -the  real  sense  does  not  make  very
 much  sense,  because  there  is  not  that
 purpose,  there  is  not  that  agreed  pro-
 gramme,  there  is  not  that  agreed
 solution,  still,  in  spite  of  all  this,  1
 do  not  want  to  take  the  Motion  of
 No-Confidence  lightly.  I  want  to  take
 it  really  very  seriously.  The  country
 is  faced  with  a  grave  situation  =nd
 it  qemands  of  us  all,  whether  sitting
 on  this  side  or  on  that  side,  that  we
 have  a  clear  ang  objective  critical
 analysis  of  the  situation  which  is  ‘b-
 taining  in  the  country,  the  problems
 which  we  have  to  face,  the  program-
 mes  which  we  have  to  draw  up  with
 a  clear  vision  and  which  have  got  to
 be  executed  with  vigour  and  effecti-
 veness.  Therefore,  I  do  not  want  to
 enter  into  all  these  fine  professorial
 phrases  which  he  can  afford.  But  let
 us,  because  we  want  to  find  what  the
 ailment  is,  fing  out  where  we  stand,
 what  are  the  difficulties  in  our  econo-
 mic  situation,  what  are  the  qifficul-
 ties  in  our  foreign  affairs  and  all
 that  and  what  we  have  got  to  do
 about  that.

 My  hon.  friend  from  the  Swatantra
 Party  who  had  participated  earlier  in
 the  discussion  devoteq  most  of  his
 speech  to  the  economic  situation  be-
 cause  we  were  discussing  the  econo-
 mic  situation.  Prof.  Mukerjee,  in  his

 -earlier  part  of  his  speech,  also  talked
 about  qgevaluation.  Of  course,  they
 talk  at  a  tangent;  they  talk  at  diffe-
 rent  purposes—I  can  understand  that
 —but  1  do  not  want  to  make  much  of
 that  and  I  do  not  want  to  gain  any
 debating  points  over  these  people.
 Let  us  understand  what  the  situation
 actually  ts.
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 My  frieng  says  that  this  decision  cf
 devaluation  has  been  taken  under
 some  duress.  That  is  the  only  grave
 and  the  main  charge  levelled  by  the
 Communist  Party.  It  can  ७४  said
 that  under  the  compulsion  of  certain
 circumstances,  we  have  taken  the  dc-
 cision.  But  whether  the  decision  has
 been  taken  because  of  certain  pres-
 sures  from  U.S.A.  or  from  the  World
 Bank  or  from  the  I.M.F.,  whether  it
 is  so  or  not,  I  do  not  know  I  think
 Mr.  Mukerjee  has  certain  knowledge
 which  he  has  pot  imparted  to  the
 House  excepting  the  rhetorical  phrases
 which  he  used.

 Let  us  examine  the  things  criti-
 cally  and  analytically.  This  problem
 has  been  there  before  the  country  for
 two  weeks.  We  have  been  _  faced
 with  certain  difficulties.  My  friend
 says  that  this  decision  has  been  taken
 under  pressure.  But  the  Swatantra
 Party’s  stand  is  not  so.  According  to
 them,  it  is  the  last  15  years  economic
 mismanagement  which  has  led  to  this
 state  of  affairs.  Is  it  really  so?  I
 will  deal  with  both  of  them  while  I
 deal  with  the  economic  situation  and
 the  devaluation.

 Mr.  Masani’s  main  point  was  that
 the  controls  had  killed  enterprise  and
 fostered  corruption,  profiteering  and
 politica]  patronage.  My  friend  wants
 control  al}  the  time  and  he  wants
 control  through  the  bureaucracy  which
 he  condemns  all  the  time.  Let  us  mn=
 der-tang  the  inKerent  contradiction  in
 what  my  friend  wants.  My  friend
 from  the  Communist  Party  wants  that
 there  should  be  controls  at  every
 stage.

 Shrimatj  Renu  Chakravartty:  Wher-
 ever  there  are  shortages,  we  have  said,
 you  shoulg  have  controls.

 Shri  Harish  Chandra  Mathur:  You
 have  not  said,  wherever  there  are
 shortages—You  want  controls  all
 along  the  line.

 The  present  state  of  bankruptcy.
 according  to  Mr.  Masani,  is  the  result
 of  what  had  been  done  quring  the
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 last  15  years  in  spite  of  the  warnings
 being  given  from.  time  to  time.  1
 think,  Mr.  Masani  will  not  under-
 stand  what  I  say.  But  possibly  he
 will  understand  the  situation  much
 better  if  I  give  him  the  factual  posi-
 tion.  I  am  not  putting  the  factual
 position  from  the  governmeht  ,yecord
 but  from  what  the  Federation  of  Indian
 Chambers  of  Commerce  and  Industry
 says.  What  goes  the  top-body  of  the
 industrialists  ang  that  traders  say?
 In  a  booklet  which  they  have  circu-
 lated,  possibly  all  the  Members  have
 got  it,  there  is  a  heading,  “Whither
 Rupee”  where  they  have  said  that  un-
 ti)  1962  price  rise  was  within  rea-
 sonable  limits.  So,  it  is  not  the  15
 years  mismanagement  according  to
 them  also.  It  is  only  since  1962  that
 things  have  happened  in  such  a  man-
 ner  that  there  have  been  such  distor-
 tions  which  have  come  into  our  eco-
 nomy  which  are  responsible  for  the
 present-day  situation.  That  is  what
 Federation  says.  This  is  what  every-
 body  else  says.  What  has  been  che
 Price  rise?  After  all,  it  is  very  serious;
 it  is  responsible  for  all  the  ailments
 in  the  country.  What  has  been  the
 price  rise  from  1951-52  to  1962?  It  was
 hardly  20  per  cent.  2  per  cent  is  un-
 derstandable  in  any  developing  «०
 nomy.  You  take  any  country,  whe-
 ther  it  is  a  developed  country  or  a
 developing  country,  everywhere,  in
 most  of  the  countries,  the  prise  rise
 has  been  not  jess  than  2  per  cent  a
 year  and  so  js  the  case  in  this  coun-
 try.  As  a  matter  of  fact,  we  have
 passed  through  three  Plans.  The
 First  Plan  was  approved  by  everybody
 in  the  House;  nobody  raised  any  ob-
 jection.  Even  when  we  were  dis-
 cussing  the  Second  Plan,  we  always
 talkeq  about  the  First  Plan.  The
 First  Plan  was  considered  to  be  very
 good.  (Interruptions) .
 14  hrs.

 Mr.  Ranga  will  understand  that  his
 objection  was  to  the  public  sector  pro-
 jects,  to  the  spending  in  the  public
 sector  and  he  wanted  to  give  a  greater
 fillip  to  Agriculture.  That  was  the
 character  of  the  First  Plan.
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 Shri  Ranga  (Chittoor):  That  was
 my  objection  then.  I  did  raise  mv
 voice  against  the  First  Five  Year
 Plan.

 Shri  र.  M,  Trivedi  (Mandsaur):
 The  First  Plan  was  never  discussed
 here.

 Shri  Harish  Chandra  Mathur:  What
 was  the  position  jn  1956?  Let  me
 again  put  it  to  the  whole  House.  The
 record  will  bear  it.  What  was  the
 Position  in  1956  when  we  were  at  the
 end  of  the  First  Five  Year  Plan?  Our
 price  index  was  100  at  1952-53  jevel;
 in  1956  it  was  92:5.  It  had  come
 down  because  it  was  a  bumper  year,
 because  it  was  a  good  agriculturai
 year.  A  goog  agricultural  year,  goes
 count  a  considerable  lot  in  our  econo-
 my.  The  price  rise,  investment  and
 every  thing  went  on  very  well  upto
 1962.  And  it  is  here  that  my  friends.
 more  particularly  my  Communist
 friends,  have  to  understand  as  to  what
 happened.  What  happened  in  1962?
 There  was  the  Chinese  aggression.  in
 the  wake  of  the  Chinese  aggression,
 according  to  the  demang  of  every  one
 in  thjs  House,  we  had  6  gear
 up  our  defence  and  we  had  to  spend
 a  much  larger  amount  on  our  defence.
 On  defence  we  were  spending,  say.
 about  Rs.  350  to  400  crores  and  we
 hag  to  jump  to  Rs.  800  crores;  it  had
 to  go  up  even  to  Rs.  1000  crores.

 Why  I  want  to  remind  my  Commu-
 nist  friends  in  particular  js  that  I
 want  to  take  them  3  1  earlier,  to
 those  gays,  when  in  the  USSR  that
 great  October  Revolution  took  place.
 In  the  wake  of  that  great  October
 Revolution  came  the  Iron  Curtain
 because  there  were  certain
 Western  democracies—you  may
 cal]  them  imperialist  powers  or  colo-
 nial  powers—which  wanted  to  sabo-
 tage—that  is  an  jmportant  point  to  my
 mind—the  new  social  order  which  was
 rising  in  USSR  ang  those  people  had
 to  shut  out  all  the  influences  from
 outside  ang  hag  to  raise  the  fron
 Curtain  to  have  their  own  develop-
 ment,  to  have  their  own  economy.
 Those  imperialist  powers  wanted  ६०
 sabotage  that  social  order.  Exactly
 the  same  history  is  being  repeated
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 now.  Let  it  be  understood
 that  श  1962  the  Chinese  Plan
 was  to  sabotage  the  democratic  set
 up  in  this  country,  in  this  part  of  the
 region,  and  the  planned  economy
 which  we  had  undertaken  and  they
 have  willy-nilly  succeeded  to  a  little
 extent  in  this  matter.

 Shri  Vasudevan  Nair:  He  must
 know  how  the  young  socialist  State
 withstood  it,  not  as  we  are  doing  it.

 Shrj  Harish  Chandra  Mathur:  Let
 him  understand  why  J  am  saying  this.
 Let  him  understand  how  those  people
 wanted  to  sabotage.  Here  was  a  defi-
 nite,  clear-cut  plan  by  a  Communist
 country,  whether  for  ideology  or  whe-
 ther  for  this  reason  or  that  reason.
 But  the  reason  was  obvious  and  clear:
 they  wanted  to  sabotage  the  democra-
 tic  functioning  of  this  country;  they
 wanted  to  sabotage  the  developmental
 set  up  and  the  planned  development
 which  we  had  adopted  in  this  coun-
 try.  The  whole  trouble  has  followed
 from  that.  If  our  Communist  friends
 realise  this,  then  half  of  the  trouble
 of  this  country  would  be  solved.

 Shri  Vasudevan  Nair:  Are  you
 going  to  save  yourself  by  going  into
 the  lap  of  Americans?

 Shri  Harish  Chandra  Mathur:  We
 have  to  spend  so  much  of  amount  on
 defence.  It  is  the  duty  of  every  one
 of  us  in  this  country  to  safeguard  its
 security.  We  have,  under  compulsion,
 to  spend  about  Rs.  500  to  600  crores
 more  a  year  because  this  aggression
 from  China  has  not  ended  till  now.
 Let  us  also  not  forget  that  we  are
 willing  to  ta’k  to  China,  but  China
 is  not  willing  to  talk  even  on  the
 most  reasonable  Colombo  Plan  pro-
 posals.  And  funny  questions  are  be-
 ing  asked  of  the  Ministers,  “what
 are  you  doing”.  Let  them  understand
 that  China  is  continuing  the  aggres-
 sion  by  occupying  our  land;  China  is
 further  continuing  that  aggression  by
 egging  Pakistan  now.  Pakistan  is
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 wanting  to  adopt  those  bullying  factics,
 aggressive  tactics  and  guerilla  tactics.
 We  have  got  to  be  warned  against.
 Even  this  week  it  was  China  which
 had  clearly  indicated  that  they  would
 support  Pakistan.  Support  Pakistan
 in  what?  Is  it  anybody’s  claim  here
 that  it  was  India  which  committed  ag-
 gression?  In  such  a  clear  manner  it
 is  evident  on  the  cards;  by  all  evi-
 dences  it  is  known  to  every  one  sit-
 ting  in  this  House,  but  my  friends
 have  never  condemned  China  for  tak-
 ing  this  posture  and  for  taking  this
 attitude  of  supporting  Pakistan—now
 all  the  materials  are  being  supplied
 to  them.  They  were  condemning all the  time  the  United  States  of  America.
 I  never  heard  a  word  about  China
 from  Mr.  Mukherjee’s  voice  today
 when  it  is  most  topical.  He  was  talk-
 ing  about  America  supplying  arms
 and  ammunitions  to  Pakistan.  Why
 should  he  not  say  that  China  is  doing
 the  same  thing?  China,  which  is  our
 neighbour,  is  a  far  greater  danger
 than  the  Americans.  The  whole  con-
 demnation  is  against  the  United  States
 of  America.

 Shrimati  Renu  Chakravartty:  We
 do  not  say  that  all  that  China  has
 done  is  right.  We  also  do  not  say
 that  it  is  a  much  greater  danger  than
 the  United  States.  What  is  your  solu-
 tion?  Going  into  the  lap  of  Americans
 in  order  to  stop  China?

 Shri  Harish  Chandra  Mathur:  I
 am  always  a  game  for  all  interruptions
 and  that  is  why  I  gave  an  opportunity
 to  interrupt  and  say  something.

 Is  it  my  sister’s  contention  that  in
 today’s  context  China  is  not  posing  a
 greater  danger  to  this  country?  We
 can  sit  together  and  take  a  decision.
 It  is  certainly  posing  a  greater  danger.
 If  even  the  right  Communists  cannot
 see  the  light,  then  the  danger  is  cer-
 tainly  greater.  We  have  to  under-
 stand  this.
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 Shri  R.  S,  Pandey  (Guna):  Both
 ‘are  one.  There  is  no  distinction  bet-
 ween  China-supporters  and  Russia-
 supporters.

 आद  Harish  Chandra  Mathur:  Let
 us  see  what  has  happened  further.
 We  say  that  we  have  been  spending
 beyond  our  means;  we  have  done  this
 and  we  have  done  that.  What  have
 we  achieved  during  these  15  years?
 That  has  got  to  be  understood.  We
 have  got  here  a  Constitution.  The
 Constitution  tells  us  of  certain  Con-
 stitutional  responsibilities  that  are  on
 us.  Take,  for  instance,  Education.
 What  has  happened  in  Education?
 The  number  of  children  at  school  has
 risen.  I  will  give  certain  facts  so  that
 we  may  be  able  to  draw  certain  con-
 clusions,  so  that  they  may  serve  for
 the  future  debate  on  the  very  two
 points  which  have  been  raised  both
 by  the  Swatantra  as  well  as  by  the
 Communist  Party.  What  are  the
 achievements  that  this  Government
 has  made  during  these  15  years?  The
 number  of  children  at  school  has
 risen  from  23  millions  in  1950-51  to
 68  millions.  Today  2  million  teachers
 are  there.  We  talk  of  governmental
 expenditure!  The  number  of  coliege
 students  has  risen  from  3  lakhs  to  15
 lakhs.  Admissions  to  engineering
 colleges  have  risen  from  4,700  to
 23,000;  admissions  to  polytechnics  are
 48,000.  There  are  12,000,  scientists.
 Mr.  Deputy-Speaker,  this  is  our
 heaviest  bill  in  our  developmental  ex-
 penditure  and  we  have  yet  not  been
 able  to  fulfil  the  Constitutional  obli-
 gation  about  which  every  day  there
 is  a  talk  that  we  should  have  provid-
 ed  by  now  primary  education  for  each
 and  every  child  in  this  country.  When
 we  discuss  matters  in  this  House,  I
 do  not  know  of  any  Member  who  has
 not  asked  for  further  development,
 whether  it  is  power  or  irrigation  or
 education,  whatever  it  ‘is.  We  want
 more  and  more  of  each  one  of  these
 things,  because  the  country  needs
 them.

 You  will  be  amused  to  know  that
 in  a  very  backward  place  in  Rajas-
 than,  called  Jalore,  we  had  a  great
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 agitation  last  month:  It  was  a  very
 great  agitation.  The  bazar  remained
 closed  for  five  days,  and  the  whole
 district  was  at  a  stand-still.  And  what
 was  the  demand?  The  demand  was
 that  we  must  have  a  college  there  this
 year.  That  was  the  main  demand  of
 the  entire  people.  If  we  give  them
 a  college,  then  we  should  have  a  big
 building  for  it.  There  is  no  college
 in  the  district  even  to  this  day.  That
 is  why  this  agitation  was  there.  Again,
 thousands  of  primary  schools,  middle
 schools,  high  schools  and  higher  secon-
 dary  schools  are  demanded.  People
 are  coming  forward  with  donations
 from  their  side  for  starting  these
 schools,  and  yet  we  are  unable  to
 meet  their  demand;  in  spite  of  all
 the  co-operation  which  they  are  offer-
 ing,  we  are  unable  to  meet  the  full
 demand.  Every  Member  of  Parlia-
 ment  wants  that  something  more
 should  be  done,  and  the  Constitution
 demands  that  something  more  should
 be  done  in  this  matter.

 So,  along  with  defence,  we  have
 had  these  developmental  activities
 going  on.  My  hon.  friend  Shri  M.  मे.
 Masani  had  said  that  both  the  things
 could  not  be  dealt  with  together  and
 such  a  thing  was  impossible.  His  ar-
 gument  was  that  after  the  Chinese
 aggression  we  should  have  gone  ahead
 only  with  defence  and  we  should  have
 ignored  development.  In  other  words,
 he  said  that  we  could  not  have  both
 at  the  same  time.

 Shri  M.  R,  Masani  (Rajkot):  I  had
 never  said  so.

 Shri  Harish  Chandra  Mathur:  After
 all,  what  is  the  development  which
 we  want?  As  a  matter  of  fact,  what
 I  have  been  quarrelling  about  with
 the  Prime  Minister  for  the  last  one
 week  has  been  this;  I  have  been  tel-
 ling  her  that  we  want  a  little  addi-
 tional  fund  for  the  rural  water  sup-
 ply  programme,  which  we  have  not
 been  able  to  take  up  so  far.  Again,
 we  want  rural  electrification  for  lift
 irrigation  and  for  agriculture  purposes.
 These  are  the  demands  which  are  be-
 ing  made.



 1679  No-Confidence

 [Shri  Harish  Chandra  Mathur]
 In  this  context,  it  would  be  just

 Tight  to  point  out  what  the  achieve-
 ment  has  been,  whether  this  Govern-
 ment  is  bankrupt,  whether  it  has  let
 down  the  country  or  this  Government
 has  poured  everything  down  the  drain
 and  so  on.  The  fact  is  that  the  ex-
 pectation  of  life  has  risen  from  32  to
 more  than  50.  (Laughter).  My  hon.
 friends  may  laugh  at  it.  But  that  is
 the  truth.  During  these  three  plans,
 we  have  provided  employment  to
 about  28  million  people,  and  yet  we
 have  an  army  of  unemployed  people.

 Arguments  have  been  advanced  to
 the  effect  that  we  need  not  have  all
 this  heavy  machinery  and  so  on.  But
 what  has  been  our  achievement?  Take
 the  case  of  iron  ore.  From  a  produc-
 tion  of  3  lakhs  tons,  we  have  gone  up
 to  a  production  of  above  15  million
 tons  now,  and  we  are  exporting  it
 now.  Iron  ore  happens  to  be  the
 fourth  largest  item  of  export,  and  we
 are  getting  about  Rs.  78  to  80  crores
 from  those  exports.  In  the  case  of
 machine-tools,  the  production  was
 0-63  tons  before,  and  today  it  is  53°97
 tons.  We  were  manufacturing  2,900
 railway  wagons  before,  but  10w  we
 are  manufacturing  24,300.  The  pro-
 duction  of  cotton  cloth.  has  gone  up
 from  4215  million  metres  to  7445  mil-
 lion  metres.  The  production  of  sugar
 has  gone  up  from  11  lakhs  tons  to  32
 lakhs  tones.

 Shri  Kashi  Ram  Gupta  (Alwar):
 Let  him  compare  this  with  the  popu-
 lation  rise.

 Shri  Harish  Chandra  Mathur:  The
 production  of  sugar  has  gone  up  from
 11  lakhs  tons  to  32  lakhs  tons;  where-
 as  the  population  rise  has  been  to  the
 extent  of  only  30  per  cent  sugar  pro-
 duction  has  increased  by  avout  250
 per  cent.

 An  hon,  Member:  Only  sugar.
 Shri  Harish  Chandra  Mathur:  That

 is  also  an  item  where  my  hon.  friend
 is  talking  of  scarcity.
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 In  regard  to  foodstuffs,  too,  the
 same  position  will  hold  good.  The
 production  of  foodgrains  has  increas-
 ed  by  68  per  cent,  whereas  the  popu-
 lation  rise  has  been  only  to  the  extent
 of  30  or  35  per  cent.  The  plain  fact
 is  that  our  people  were  living  at  a
 semi-starvation  level.  and  those  people
 have  now  started  eating  a  little  more.
 That  is  perfectly  right,  and  we  have  got
 to  provide  food  to  them.  We  have  not
 only  to  think  of  the  additional  mouths
 than  we  are  going  to  feed,  but  we
 have  also  got  to  take  into  considera-
 tion  the  fact  that  people  will  want  to
 eat  a  little  more,  they  have  been  liv-
 ing  at  a  semi-starvation  level  for
 years  and  now  they  want  to  eat  +  little
 more.  Even  today,  out  of  the  30  per
 cent  of  our  people  who  live  11  the
 rural  areas,  about  15  to  20  yer  cent
 at  the  bottom  are  in  a  very  unifortu-
 nate  and  very  miserable  condition.
 The  next  40  per  cent  above  tnat  level
 who  were  hardly  getting  one  meal
 before  are  now.  getting  two  square
 meals  a  day.  Nobody  can  deny  that.
 That  is  the  reason  why  the  demand
 for  food  has  gone  up  and  it  will  go
 up  in  the  future  also,  and  we  should
 be  prepared  for  it.

 Again,  let  us  take  the  case  3  some
 small  items,  In  the  case  of  fans,  the
 production  has  gone  up  from  2  lakhs
 to  14  lakhs,  in  the  case  of  sewing
 machines,  from  33,000  to  3  lakhs,  in
 the  case  of  radio  sets  from  54,000  to
 5  lakhs,  and  in  the  case  of  automobiles
 from  16,000  to  about  7  lakhs.  3०
 whether  it  be  the  one  field  or  the
 other,  we  find  that  everywhere  pro-
 duction  has  been  increasing.

 Now,  we  have  fallen  into  a  vicious
 circle.  It  is  unfortunate.  And  we
 are  faced  with  growing  difficulties.
 These  difficulties  had  started  from
 1962  onwards.  1  hope’  everybody
 understands  what  the  plan  behind
 the  1962  Chinese  aggression  nas  been
 It  is  an  aggression  which  is  being  con-
 tinued  even  till  today.  After  1982
 again  in  1965  we  had  another  iggres-
 sion  and  this  was  from  Pakistan.
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 Then,  we  had  two  bad  years  of
 drought.  We  have  to  face  all  these
 difficulties  now.

 When  the  question  of  devaluation
 «came—I  am  here  to  give  my  explana-
 tion—I  said  that  it  was  a  great  blun-
 der  to  have  agreed  to  devaluation,  not
 beeause  I  supported  any  of  the  argu-
 ments  advanced  by  the  Communist
 Party  or  the  Swatantra  Party  but  be-
 cause  of  other  reasons.  There  is  noth-
 ing  which  I  would  tell  outside  whe-
 ther  in  the  executive  committee  or  at
 the  party  meeting  which  rT  would  not
 Say  here.  I  told  them;  ‘I  understand
 that  you  have  taken  this  decision  with
 the  best  of  intention;  I  quite  agree
 with  you  on  that’,  and  I  very  much  ap-
 preciated  the  Prime  Minister’s  stand
 in  that  connection.  Some  of  us  had
 felt  that  this  should  not  have  been
 done  in  the  wake  of  the  elections
 ‘because  that  would  certainly  create
 trouble  for  us  all  over  ,  the  country.
 And  the  Prime  Minister’s  stand  was
 that  the  country  was  more  important
 than  the  Congress  Party  and  its
 chances  of  success  in  the  elections.
 That  was  something  which  I  had  to
 appreciate.

 But  my  point  is  that  there  can  be
 differences  of  opinion.  We  have  to
 see  whether  we  are  in  chronic  diffi-
 culties  or  we  are  in  temporary  diffi-
 ‘culties.  People  say  that  in  a  deve-
 loping  economy,  once  the  prices  rise,
 they  never  come  down.  As  compar-
 ed  with  the  price  index  of  100  in  the
 base  year  1951,  the  price  index  in
 1956  came  down  to  92.5.  I  would  sub-
 mit  that  the  prices  in  this  country  are
 mot  governed  by  industrial  produc-
 tion  at  all]  but  by  agricultural  produc-
 tion.  I  would,  therefore,  suzgest  that
 we  should  tie  our  economy  and  tie
 our  thinking  to  food  production.  We
 are  facing  all  these  difficulties  of  price
 rise  etc.  because  there  had  been  two
 bad  years  of  drought.  If  we  have
 bumper  crops  successively  for  twe
 years.  I  have  not  the  least  doubt  that
 everybody  here  would  forget  what
 he  has  said  today,  because  the  whole
 situation  wil]  then  change.

 1076  (Ai)  LSD—7.
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 On  the  question  of  devaluation,  as
 I  have  already  said,  I  told  the  Gov-
 ernment  at  the  party  meeting.  ‘You
 have  made  a  blunder,  it  is  not  by  im-
 porting  more  of  consumer  goods  or
 more  for  consumer  industries  that
 you  are  going  to  help  in  improving the  situation.’.  Here,  I  may  tell  my
 hon.  friend  that  we  are  in  an  absolute-
 ly  free  country,'and  we  are  in  a  free
 party  and  we  express  our  opinions
 absolutely  freely  there.

 As  my  hon.  friends  are  aware,  the
 the

 United  Kingdom.  The  Prime  Minis-
 ter  of  the  United  Kingdom  thinks
 very  strongly  on  one  side,  while  the
 Deputy  Prime  Minister  thinks  abso-
 lutely  on  the  other  side.  We  are  also
 having  a  similar  dialogue  here  in  our
 country.  Unfortunately,  this  being  the
 pre-election  year,  it  distorts  our
 thinking  to  an  extent.  I  do  not  know
 how  far  it  is  correct,  but  to  say  that
 they  do  not  think  in  the  same  manner
 in  the  United  Kingdom  is  not  correct.
 I  have  got  here  before  me  news  items
 regarding  this  matter.  In  an  item
 entitled  “Devalue  the  Pound’—call  te
 Wilson’,  it  was  reported:

 ‘Devaluation  of  sterling  was
 advocated  by  the  British  Deputy
 Prime  Minister  Mr.  George  Brown
 as  a  way  out  of  the  present  diffi-
 culty.”.

 This  is  the  position  there;  there  also,
 there  is  a  big  party.  It  is  not  that
 Mr.  Brown  has  gone  out  of  the  Gov-
 ernment;  it  is  not  that  he  is  going  to
 leave  the  party;  even  when  2ne  had
 left  the  Government,  one  did  not  go
 out  of  the  party.

 So,  I  would  submit  that  there  can
 be  honest  differences  of  opinién  on
 this  matter.  I  have  a  particular  opi-
 nion  for  the  reasons  which  I  nave  al-
 ready  mentioned.  According  to  me,

 -they  are  perfectly  legitimate  reasomrs.
 If  my  hon.  friends  say  that  the  situa-
 tion  in  this  country  has’  become  like
 this,  I  would  only  request  them  to
 please  see  what  the  position  is  in  a
 weil-governed  country,  as  it  is  said,

 i
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 namely  the  United  Kingdom.  I  was
 really  amazed  to  find  the  result  of  a
 gallup-poll  conducted,  recently  ia  the
 United  Kingdom.  I  do  not  think  that
 even  Shri  Ranga  and  Shri  श  मे.
 Masani  have  spoken  in  that  way,  but
 they  have  spoken  so  very  strongly  in
 the  United  Kingdom.  My  hon.  friends
 here  are  a  little  more  reasonaole  pos-
 sibly.  The  report  of  the  gallup-poll
 is  entitled  ‘Britain’s  Grin’.  The  re-
 port  reads  as  follows:

 “The  outlook  is  matched  by  the
 low  morale  of  the  country’s  lead-
 ing  industrialists.  A  gallup-poll
 revealed  this  week  the  loss  of  faith
 in  Britain’s  economic  future,  in  a
 cross-sector  of  the  captains  of  in-
 dustry  and  finance.”,

 So,  they  have  gone  to  that  extent
 there.  Then,  the  report  further  goes
 on  to  say:

 “The  majority  of  leading  indus-
 trialists  interviewed  would  emi-
 grate  if  they  were  younger  men.”.

 That  is  the  state  of  affairs  in  -egard  to
 the  economy  of  the  United  <ingdom
 where  there  are  the  greatest  pundits
 looking  after  everything.  Let  us  not
 distort  the  situation,  though  certainly
 we  are  in  a  situation  which  is  really
 very  grave.

 My  friend  talked  about  USA.  It  is
 a  big  country.  We  are  very  happy
 that  they  are  prosperous.  But  what
 is  the  position  there  also?  A  very
 great  friend  of  theirs,  Gunner  Mureal,
 who  is  a  learned  professor  has  in  his
 pook  The  Challenge  to  Affluence  said
 things  which  make  rather  unhappy
 reading  about  the  state  of  affairs
 there  also.  Let  me  tell  you  frankly
 that  that  gives  me  no  consolation.
 We  are  more  concerned  with  our
 own  affairs  and  what  we  should  do.

 I  have  given  you  a  critical  analysis
 of  the  situation  as  it  obtains  in  the.
 country.  There  is  no  reason  for
 defeatism.  These  are  temporary
 phases  which  have  marked  it.  If  we
 take  the  whole  thing  in  a  determin-
 ed  manner,  I  think  the  situation  is  all
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 right.  We  do  not  have  to  be  despon-
 dent.  But  we  will  have  to  tackle  it
 1  a  determined  manner.  We  will
 have  to  think  that  we  have  not  to
 make  our  economy  dependent  on,  or
 our  future  development  oriented  to,
 on,  foreign  aid.  We  should  not  be
 dependent  on  that.  There  is  certain-
 ly  no  substitute  for  independence  and
 one’s  own  effort.  ‘We  must  have  a
 clear  vision  of  our  objectives  and
 purposes.  What  we  need  is  an  indo-
 mitable  will  and  a  programme  of
 determined  action  which  must  be  im-
 plemented  effectively.  We  must  gene-
 rate  our  own  resources.

 I  do  not  know  what  more  time  you
 shall  allow  me.  Byt  I  should  like  to
 take  another  three  or  four  minutes
 and  wind  up.

 Mr,  Deputy-Speaker:  He  has
 ready  taken  half  an  hour.

 al-—

 Shri  Harish  Chandra  Mathur:  I
 would  have  liked  to  dwell  on  this
 matter  in  greater  detail.  [  want  to
 be  absolutely  clear  in  my  analysis
 ang  I  also  want  to  be  constructive  in
 my  suggestions.

 Shri  Kashi  Ram  Gupta:  I  would
 seek  a  clarification  from  the  hon.
 Member.  As  regards  devaluation,  he
 said  he  has  got  difference  of  opinion
 with  Government.  May  I  know  from.
 him  whether  he  thinks  that  the  Gov-
 ernment  have  taken  this  devaluation
 decision  only  for  seeking  foreign  aid?

 Shri  Harish  Chandra  Mathur:  The
 Treasury  Benches  would  be  in  a  better
 Position  to  answer  that.  I  can  only
 say  on  the  basis  of  the  discussions  we
 have  had.

 ‘Shri  Kashi  Ram  Gupta:  1  want  to
 know  what  is  the  position  from  his:
 point  of  view.

 Shri  Harish  Chandra  Mathur:  As  I
 said  earlier,  so  far  as  I  could  under-
 stand,  the  decision  has  been  taken
 with  the  best  of  intentions  ang  abso-
 lutely  in  the  national  interest,  as  the
 Prime  Minister  has  indicated  and  as
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 has  come  out  in  our  discussions  all
 the  time.  What  is  really  more  im-
 portant  is....

 Shri  Kashi  Ram  Gupta:  What  is
 his  point  of  view  on  this  with  reagrd
 to  foreign  aid?

 Shri  Harish  Chandra  Mathur:  I
 think  we  have  to  take  into  considera-
 tion  certain  factors,

 There  has  been  so  much  said  about
 the  public  sector  undertakings.  My
 hon.  friend,  Prof.  Ranga  is  on  that
 Committee.  I  have  never  put  myself
 on  any  committee  here,  whether  it  is
 the  Estimates  or  any  other,  all  these
 14  years.  But  I  did  take  interest  in
 putting  myself  on  the  Committee  on
 Public  Undertakings  and  did  try  to
 understand  and  examine  their  work-
 ing  ang  functioning.  I  gave  it  up
 later  on  of  course,  but  we  have  dis-
 covered—and  we  are  further  examin-
 ing  it—that  there  are  good  public
 undertakings  and  there  are  bad  pub-
 lic  undertakings.  We'should  have  had
 this  Committee  much  earlier.  If  this
 standing  committee  had  been  consti-
 tuted  earlier,  it  would  have  gone  en-
 ormous  good  to  the  public  sector
 undertakings  by  our  giving  them
 really  good  guidelines.  It  is  not  that
 we  can  quote  only  Hindustan  Machine
 Tools  or  Pimpri.  Thete  are  also  other
 such  factories.

 Only  the  other  day,  I  visited  the
 Koyali  Refinery.  Their  original  esti-
 mate  was  Rs.  30  crores.  We  always
 say  that  it  doubles.  My  friend  will
 bear  me  out  when  J  say  that  they  took
 only  Rs.  2  crores,  and  within  the  other
 Rs.  3  crores  they  are  almost  doubling
 by  expansion.

 There  are  certain  factors  which
 have  got  to  be  taken  notice  of.  If
 these’  public  sector  enterprises  are
 properly  managed,  as  they  ought  to
 be,  and  if  certain  steps,  which  are  al-
 ready  in  the  offing,  are  taken,  they
 will  certainly  be  a  great  source  of
 revenue  for  the  Government  and  they
 will  be  deserving  the  commanding
 position  which  has  been  given  to
 them  by  Government,
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 One  of  the  difficulties  is  that  under
 the  project  aids,  we  had  to  get  the
 machinery,  whether  it  is  from  the
 USA  or  the  USSR,  and  their  capital
 outlay  is  very  heavy.  That  capital
 outlay  goes  into  the  cost  of  produc-
 tion.  That  has  been  one  of  the  ail-
 ments.  To  compare  them  from  the
 earlier  ones  would  be  absolutely
 wrong.  When  we  talk  of  steel,  let
 us,  for  instance,  think  of  the  Tatas
 also.  They  have  expanded.  They
 have  had  the  same  difficulty.  Now
 the  expansion  of  Tatas  has  completely
 outsripped  21  their  calculations.  The
 same  thing  here  also.  Let  us,  there-
 fore,  not  run  away  with  the  idea  that
 everything  ig  wrong  with  public
 sector  enterprises.  There  is  very
 much  to  be  commended  in  them.

 I  shall  enumerate  certain  things
 which  have  to  be  done  in  the  wake
 of  devaluation.  First,  import  of  capi-
 tal  goods  and  components  to  be  cut
 down  to  the  absolute  minimum.  for
 the  reasons  which  I  have  just  men-
 tioned;  particularly  for  the  purpose
 of  machinery  and  tools  which  need
 imported  raw  materials;  it  should  not
 be  done.  Except  ‘for.  those  capital
 goods  which  will  cut  into  our  import
 bill,  it  should  not  be  done.  Some-
 thing  which  we  are  importing  as
 essential  for  our  projects  only  for  the
 next  two  years—we  _  should  confine
 our  industrial  growth  to  that.  We
 are  producing  60  per  cent  of  the
 machinery,  thanks  to  the  proper  plan-
 ning  which  we  had  done,  in  our  own
 country.  In  the  next  two  or  three
 years,  our  industrial  growth  should
 be  based  on  indigenously  produced
 machinery  and  that  machinery.  which
 we  have  to  import  only  to  cut  into
 our  imports.  There  should  be  no
 liberalisation  of  imports  of  raw  mate-
 ria's  for  home  consumption  under  any
 circumstnces;  it  should  be  only  just
 to  keep  the  factories  going.

 Public  sector  management  should
 be  put  into  perfect  shape  and  made
 dynamic.  It.  should  be  given  targets
 after  discussions  and  each  Minister
 concerned  should  report  on  the  sub-
 ject  monthly.  Heavy  machinery  and
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 electrical  equipment  manufacture  in
 the  public  sector  shoulg  be  organised
 to  run  on  three  shifts.  We-  should
 take  immediate  steps  for  that.  In
 each  industria]  sector,  the  industries
 concerned  should  be  taken  into  con-
 fidence  anda  production  programme
 drawn  up  on  a  realistic  basis  and  the
 progress  watched  by  the  Minister  him-
 self.  They  must  be  given  targets  for
 import  substitution  and  exports.  [m-
 port  quotas  should  gradually  be  cut
 down  according  to  schedule.

 My  friend,  Shri  Masani,  made  a  cry
 apout  cecontrol  which  I  mentioned.  In
 ihe  cement  industry,  we.  decontrolled
 completely  the  production  and  distri-
 bution  and  what  happened.  The  first
 two  months  were  good.  Wher  Shri
 Somani  met  we  the  other  day,  he  said
 ‘You  are  a  strong  critic  of  decontrol.
 Now  that  the  distribution  is  perfect,
 why  not  say  so’?  I  said  I  would  say
 that  -on  the  floor  of  the  House.  But
 after  the  first  two  months.  what  has
 happened  in  the  last  three  months?
 It  is  being  sold  at  Rs.  18—20  per  bag.
 How  much  money  has  gone  into  the
 blackmarket  because  of  this.  How
 much  will  it  distort  the  economy  of
 this  country?  If  on  one  bag,  Rs.  8-9
 have  gone  into  the  back  market,
 whether  into  the  pocket  of  the  indus-
 try  or  into  the  pocket  of  the  trader,
 it  is  black  money  all  the  same.  No-
 body  can  deny  that—even  if  I  say
 that  50  per  cent  of  the  production  has
 not  gone  into  the  black  market.  What
 about  this  situation?  This  is  an  expe-
 riment  which  we  have  tried.

 When  Shri  Somani  met  me  the
 other  day,  I  told  him,  ‘Please  apply
 correctives  and  see  that  this  experi-
 ment  is  successful  if  we  should  sup-
 port  that’.  What  I  say  is  that  where
 control  is  removed  in  any  industry,
 that  sector  should  be  given  full  free-
 dom  to  organise  distribution,  This
 meets  Shri  Masani’s  pojnt.

 Provision  for  heavy  2081  penalties
 shoulq  be  evo'ved  and  undue  profit
 mopped  up  through  those  penalties.
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 There  must  be  some  provision.  Small
 and  medium  irrigation  programmes  in
 all  States  should  be  fully  implemen-
 sed,.  blue-prints  should  be  got  prepar-
 ed.  I  wish  the  hon.  Minister  of  Plan-
 ning  decides  that  during  1966-67  all
 small  irrigation  projects  should  be
 done.  Rural  electrification  is  there,
 that  should  be  done.

 I  would  just  like  to  tell  the  House
 that  what  we  spend  on  our  conven-
 tional  liftirrigation  would  be  cut  by
 half  if  we  just  have  a  pumping  set.
 There  is  another  thing.  If  you  just
 give  them  power  even  at  2  annas  rate,
 it  wil:  further  cut  it  by  more  than
 half.  A  gentleman  cultivator  who
 has  300  acres  is  spending  about
 Rs.  25,000  on  his  pumping  sets  and
 diesel.  With  electricity,  he  will  spend
 only  Rs.  10,000.  This  cuts  into  the
 cost  of  production  of  foodgrains,
 which  is  the  only  way  how  we  can  cut
 into  our  cost  of  production  of  agri-
 culture  and  have  cheaper  grain,  be-
 cause  you  would  not  like  to  depress
 the  prices  unless  the  cost  has  gone
 down.

 Agricultural  target  for  each  district
 must  be  fixed.  The  Distriet  Agricul-
 tural  Officer  and  Development  Officers
 must  be  given  targets.  If  they  do  not
 fulfil  them,  their  heads  must  roll.

 Lastly,  large-scale  projects  may  be
 prepared.  I  am  not  against  them,
 but  these  two  years  should  be  utilised
 in  preparing  those  plans,  so  that  there
 are  no  lacunae  in  the  plans,  and
 immediately  we  have  generated  some
 economy  and  our  own  resources,  we
 may  be  able  to  go  ahead  with  it.

 I  venture  to  submit  that  in  spite
 of  the  e‘ections  coming  on  our  head,
 it  is  the  duty  of  every  one  of  us  to
 see  that  a  proper  climate  is  created
 in  this  country  and  legitimate  and
 proper  steps  are  taken.  It  is  not  a
 party  question,  it  is  a  national  ques-
 tion  which  has  repercussions  in  the
 international  field,  and  therefore  it  is
 definitely  a  far  greater  responsibility
 of  the  Government  benches,  but  no
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 Jess  of  the  Opposition,  who  are  as
 patriotic  as  anybody  sitting  on  this
 side,  and  I  do  hope  that  a  proper  and
 appropriate  attitude  will  be  taken.

 Shri  Ranga:  I  thought  when  my
 hon.  friend  Shri  Mathur  stood  up  to
 speak  for  the  Treasury  Benches  as
 well  as  the  ruling  party,  he  would
 make  a  better  show  for  the  ruling
 party  as  well  as  for  ‘himself.  I  was
 hoping  that  some  day  if  and  when
 there  comes  into  existence  a  national
 government  or  an  all-talents  govern-
 ment,  he  might  possibly  qualify  him-
 self  for  a  place  in  it.  His  speech  to-
 day  has  disappointeg  me  so  much  that
 I  do  not  think  any  one  in  his  senses
 would  think  of  recommending  his
 name  for  such  a  position,

 Ghrj  Heda  (Nizamabad):  It  might
 be  helpful  if  you  do  not  recommend.

 Shri  Ranga:  I  was  also  disappoint-
 ed  with  my  hon.  friend  Shri  Muker-
 jee.

 Shri  Harish  Chandra  Mathur:  Much
 more?  /

 Shri  Ranga:  For  this  reason.

 Shri  Harish  Chandra  Mathur:  I  am
 sorry  you  are  a  disappointed  man  in
 this  world.

 Shri  Ranga:  Because  I  expected  him
 to  take  such  a  line  as  would  be  com-
 mon  to  all  the  opposition  parties  here,
 but:  most  unfortunately  for  us  he  has
 chosen,  for  his  own  very  good  rea-
 sons,  to  pursue  an  entirely  commu-
 nist  line  of  criticism  and  in  that  way
 made  it  so  very:  difficult,  if  not  im-
 possible,  for  those  of  us  who  do  not
 s@e  eye,  to  eye  with  the  general  out-
 look  and  approach  of  the  communist
 parties,  both  right  and  left,  to  asso-
 ciate  ourselves  so  completely  as  we
 would  have  loved  to  with  this  motion
 of  no-confidence.  It  is  because  that
 we  had  some  fear  that  our  communist
 friends  would  not  be  able  to  withstand
 the  temptation  of  pursuing  an  entirely
 partly  line  that  we  took  care  not  to
 associate  ourselves,  not  to  join  in  sup-

 SRAVANA  10,  1888  (SAKA)  Motion  1690

 port  of  the  motion  to  be  taken  up  in
 this  House.  Yet,  we  had  so  much
 against  this  Government,  and  we  felt
 sure  that  the  country  was  itself  see-
 thing  with  so  much  disaffection  and
 discontent  against  this  Government,
 that  we  ourselves  of  our  own  accord
 gave  notice  of  a  no-confidence  mo-
 tion.  It  is  by  a  mere  accident  of
 either  the  ballot  or  of  the  timing  of
 lodging  the  notice  for  this  no-confi-
 dence  motion  that  in  the  ballot  Shri
 Mukerjee’s  motion  came  first,  and  we
 came  next.

 Shri  प्र.  N,  Mukerjee:  Don’t  grudge
 it.

 Shri  Ranga:  I  don’t.  That  was  the
 reason  why  he  was  able  to  have  the
 oppottunity  which  he  has  missed  to
 make  a  common  motion  for  the  whole
 of  the  opposition.  We  certainly  do
 not  grudge  his  chance,  although  we
 deprecate  the  manner  in  which  he  has
 missed  his  opporunity,  and  we  cer-
 tainly  have  no  confidence  in  this
 Government  in  spite  of  all  that  my
 hon.  friend  Shri  Mathur  has  said.

 He  has  invoked  the  fact  of  my
 being  his  colleague  in  the  Public
 Undertakings  Committee.  And  then
 he  went  on  saying  there  is  nothing
 wrong,  some  undertakings  are  doing
 well,  some  other  undertakings  are
 doing  badly;  we  are  giving  advices,  it
 is  only  a  pity  that  our  committee  had
 not  come  into  existence  earlier,  other-
 wise  we  would  have  made  it  much
 better,  and  all  the  rest  of  it.  He
 would  not  tell  the  House  or  remind
 the  House  that  jn  spite  of  the  fact  that
 more  than  Rs.  2,000  crores  have  been
 sunk  in  these  public  undertakings,
 what  they  have  done  is  to  let  the
 country  down  into  losses,  into  hope-

 “Jess  losses;  3.6  per  cent  I  think  is  the
 total  net  profit  that  those  concerns
 which  have  shown  any  profits  at  all
 have  been  able  to  offer  to  the  nation;
 when  all  of  them  are  taken  together,
 they  have  not  been  abie  to  show  even
 one  per  cent  of  profit,  although  the
 nation’s  money  has  been  sunk  into
 them  to  that  enormous  extent.
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 My  hon.  friend  wanted  us  not  to

 forget  the  achievements  of  this  great
 Ministry,  of  this  ruling  party,  during
 all  the  last  15  years.  He  was  at  pains
 to  quote  the  Merchants’  Chamber’s
 statistics,  but  what  about  the  statistics
 that  have  been  incorporated  there,
 that  -have  been  displayed  only  recent-
 ly  and  distributed  to  us  al]  by  the
 Institute  of  Constitutional  and  Parlia-
 mentary  Studies  of  which  Dr.  Singhvi
 is  a  Director?  The  Government  them-
 selves  have  admitted  that  the  price
 spiral  has  become  so  unmanageable
 and  there  has  been  an  increase  of  80
 per  cent.

 Shri  Harish  Chandra  Mathur:  I  did
 say.

 No-Confidence

 Shri  Ranga:  When  compared  to  other
 countries,  you  find  that  in  America
 there  was  only  a  two  per  cent  rise.

 Shri  Harish  Chandra  Mathur:  My
 hon.  friend  will  understang  that  I
 said  that  till  1962  the  prices  had  gone
 only  to  that  extent,  and  it  is  from
 1962  that  there  has  been  an  increase
 of  55  per  cent.

 Shri  Ranga:  My  hon.  friend  seems
 to  forget  that  there  was  what  was
 known  as  the  British  Government  and
 a  war-time  economy,  and  during  that
 war-time  economy  there  was  terrible
 inflation,  and  on  top  of  that  inflation,
 on  top  of  that  rise  in  prices,  all  this
 rise  in  prices  has  been  taking  place
 since  the  British  left.  What  is  more,
 as  long  ago  as  1959  December  or  1960
 January,  the  Swatantra  Party  gave
 notice  to  this  Government  and  8
 warning  to  the  people  against  the
 danger  of  inflation  spiral.  We  organis-
 ed  an  anti-inflation  day  over  the  whole
 of  this  country,  The  Government
 did  not  heed  our  advice,  our  warning,
 it  has  gone  on  splendidly!

 My  hon.  friend  Shri  Asoka  Mehta,
 standing  as  he  was  at  that  time  on
 this  side,  then  said  that  a  certain
 amount  of  inflation  is  built  into  every
 planning.  Quite  right,  he  was  justi-
 fied  in  saying  that,  and  he  was  honest
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 in  admitting  it.  I  took  him  to  task
 even  then  when  he  was  standing  in
 the  next  seat,  for  having  said  that.
 I  said  that,  there'was  no  need  for
 that  kind  of  inflation;  yet,  knowingly,
 consciously,  this  Government  has
 indulged  in  this  inflation,  indulgeg  in
 deficit  planning  and  landed  this  coun-
 try  in  the  present  plight  in  which  we
 find  ourselves.

 Can  anybody  who  is  honest  and  in
 his  senses  deny  this?  If  he  denies
 this,  then  he  would  be  denying  the
 statements  made  by  our  friends  them-
 selves  in  justification  of  their  own
 devaluation.  They  themselves  have  said
 that  there  has  been  an  eighty  per  cent
 increase  in  price  and  secondly,  there
 shoud  no  longer  be  any  more  inflation.
 But  there  has  been  inflation,  they  say,
 and  it  is  injurious  ang  harmful  to  our
 social  economy.  Who  is  responsible
 for  all  this  inflation  if  it  is  not  this
 Government?

 Shri  Harish  Chandra  Mathur  seems
 ‘to  take  for  granted  that  it  is  the
 monopoly  of  the  ruling  party  to  play
 the  national  role,  to  be  the  champion
 as  well  as  the  architect  of  whatever
 is  good  for  the  nation  and  therefore,
 they  have  placed  national  interest
 before  their  party  interests.  So,  on
 the  urgings  and  eloquent  pleadings  of
 his  chief,  the  Prime  Minister,  he  was
 good  enough  to  resile  from  his  own
 position  of  opposition  to  devaluation
 and  he  went  te  the  extent  of  coming
 here  and  championing  whatever  this
 Govermnent  has  been  doing  as  their
 first  spokesman.

 Shri  Harish  Chandra  Mathur:
 not  be  unfair;  I  have  never
 back.

 Do
 gone

 Shri  Ranga:  If  he  has  championed
 them  today  in  what  he  has  said  in
 such  a  lame  fashion,  what  else  has  he
 done?  I  leave  it  to  him  to  judge.  Is
 this  a  national  Government?  Has  it
 got  any  right  at  all  to  continue  to
 function  in  the  name  of  the  country?
 Years  ago,  for  a  few  years  soon  after
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 we  became  free,  that  Government
 «पात  lay  that  claim  to  ‘work  for
 @ational  interests  but  then  very  soon
 it  got  into  troubled  waters  and  cor-
 ruption.  In  1948,  we  raised  a  charge-
 Sheet  10  Madras  but  then  Pandit
 Nehru  did  not  want  it  to  be  discussed
 in  Parliament.  He  got  it  discussed  in
 abe  working  committee  and  would
 mot  come  to  any  proper  conclusion.
 The  late  Desabhakta  Venkatappaih
 this  Government  in  the  Madras  Le-
 gislature  for  a  number  of  days  and
 exposed  how  the  canfler  of  corrup-
 tion  was  creeping  into  the  ranks  of
 the  ministers  and  congress  legislators.
 The  late  Desathakta  Venkatappaih
 Pantulu  complained  to  Mahatma
 Gandhi  a  few  days  before  his  death
 and  Gandhiji  had  read  out  that  letter
 and  warned  the  Congress  people
 against  the  corruption  that  was  creep-
 Img  in.  .We  were  remaining  within
 the  Congress  and.  playing  the  same
 role  in  a  much  better  and  _  bolder
 manner  than  my  hon.  friends  Shri
 Hanumanthaiya  and  Shri  Mathur
 claim  to  be  playing  now.  We  were
 defeated  at  every  step  by  Pandit
 Nehru,  He  came  to  that  conclusion
 and  forced  it  down  the  throat  on  the
 Congress  Working  Committee  as  well
 as  this  Parliament  by*  saying  that
 whatever  complaints  might  be  there
 against  a  minister  should  be  decided
 upon  by  the  chief  minister  ‘and  any
 complaint  against  the  minister  here
 in  the  Union  Government  should
 be  decided  by  the  Prime  Minister.
 That'was  the  conclusion  which  he
 reached  and  it  came  as  a  Trecom-
 mendation  made  by  the  Santhanam
 committee.  ‘What  has  been  the  fate
 of  that  committee  and  that  recom-
 mendation?  Only  the  day  before  yes-
 terday,  the  Vigilance  Commissioner
 Mr.

 Rap
 said  that  Government  could

 not  implement  it.  Parliament  cavilled
 e@t  it  and  therefore,  they  cannot  go
 forward  wit:  it.  So  much  so  we  have
 been  95318  this  demand  before
 Parliament.  I  think  Mr.  Mathur  also
 supported  us,  as  well  as  Dr.  Singhvi
 and  various  other  sections  of  the
 House  also  for  having  an  institution
 of  ombudsman.
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 Shri  Harish  Chandra  Mathur:  प
 support  you  even  now  on  this.

 Shri  Ranga:  But  till  today  my  hon.
 friend  Mr.  Nanda  who  has  also  lent
 his  moral  support  to  this  has  not  been
 able  to  get  his  Cabinet  to  endorse  it.
 The  President  of  this  Republic  made  a
 reference  to  it  anqg  held  out  hopes
 that  his  Government  was  going  to
 give  effect  to  it;  he  referred  to  this  in
 a  speech  he  made  in  Madras.  Yet,
 we  know,  everyone  knows  what  has
 been  happening  throughout  India.
 There  were  charges  against  the  Mysore
 Chief  Minister,  against  the  Rajasthan
 Chief  Minister,  Bihar  Chief  Minister,

 Orissa  Chief  Minister,  Madhya  Pra-
 desh  Chief  Minister.  How  many
 more  do  you  want  me  to  catalogue?
 Of  course  there  was  the  man  who  died
 in  Punjab.  There  were  charges  here
 against  some  of  the  Central  Ministers
 too.  Only  the  day  before  yesterday  in
 the  other  House,  the  whole  House
 Tose  in  revolt  against  the  failure  ‘of
 this  Prime  Minister  as  well  as  her
 Government  to  take  timely  action  in
 preventing  that  officer  from  being
 sent  as  ambassador.  It  was  after  all
 that  protest  that  they  said:  yes,  we
 are  going  to  stop  it.  It  is  this  Govern-
 ment  that  you  want  us  to  believe  as
 capable  of  providing  national  leader-
 ship  to  this  country!  What  has  hap-
 ened  throughout  India!  You  may  say:
 well,  we  have  small  wounds  and  in-
 juries  here  and  there,  so  many  of
 these  discontents.  are  coming  up  but
 we  are  assuaging  them;  but  there  is
 nothing  wrong  with  the  body  politic.
 That  is  the  burden  of  the  song  of  my
 helpless  frieng  Mr.  Mathur.  Is  it  not
 so?  Is  it  not  a  fact  that  what  is
 happening  over  the  whole  of  India
 is  like  carbuncles  that  are  arising
 upon  a  diabetic  Government,  diabetic
 Ministry,  diabetic  leadership  here?
 (An  Hon.  Member:  Cancer).  All

 these  things  culminated  the  other  day
 in  a  bandh  in  U.P.  Could  it  or  would
 it  surprise  anybody  if  one  of  these
 days  there  were  to  be  a  bandh  over
 this  Government  from  among  their
 own  non-gazetted  officers  or  even  in-
 cluding  gazetted  officers.  Highly  paid
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 Pilots,  ground  engineers  and  signal-
 lers  and  other  people  who  are  getting
 thousands  every  month,  belonging  to
 the  Air  India  and  IAC,  they  them-
 selves  were  going  on  strike.  Why
 have  they  dune  so?  What  is  happen-
 ing  in  the  country?  Even  the  INTUC
 has  been  okliged  in  several  places
 to  advise  their  workers  or  allow  them
 to  go  on  stiike.-  INTUC  itself  has
 raised  its  voice  against  the  manner
 im  which  the  labour  has  been  ill-
 treated  in  53  many  of  these  public
 undertakings  and  it  has  in  fact  ex-
 pressed  its  tear  against  the  expansion
 of  these  public  enterprises  and
 nationalisation,  because  in  the’  nation-
 alised  industries  the  workers  are
 being  treated  much  worse  than  in  the
 private  industries.  Yet  they  talk  about
 lawlessness.  ,

 No-Confidence

 Nobody  asked  the  Home  Minister
 but  he  promised  this  country  that
 he  would  resign  from  १5  position
 if  within  two  years  he  could  not  suc-
 ceed  in  putting  down  corruption.  Has
 he  succeeded?  When  that  question
 was  put  to  him  he  said:  I  have  left  it
 to  the  Prime  Minister;  I  have  placed
 my  resignation  in  his  hands  and  if
 he  wants  he  can  enforce  it;  I  think
 there  has  been  some  improvement;
 we  have  been  able  to  bring  about
 some  improvement  in  the  administra-
 tion.  He  still  sticks  to  his  position.
 True,  he  is  much  better  than  many
 of  the  ministers;  true  also  that  he  has
 a  higher  sense  of  integrity  than  many
 of  the  ministers  have  been  able  to
 display.  Nevertheless  what  is  meant
 by  integrity?  A  man  should  be  able
 to  stand  by  his  word;  a  man  should
 be  able  to  say  whether  he  has  failed
 or  not,  and  when  he  has  failed  he
 should  be  prepared  to  throw  away
 his  responsibility  and  show  10  the
 country  that  he  is  a  man  worth  his
 salt.  Judged  on  that  anvil,  my  hon.
 friend  Mr.  Nanda  stands  condemned;
 the  Prime  Ministers  one  after  the
 other  stand  condemned  because  they
 had  not  the  moral  courage  to  ask  for
 the  resignat:on  of  the  minister  in  face
 of  such  a  g)uring  failure.  When  min-
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 isters  fail  is  this  manner  300  give
 room  to  an  bedy  and  everybody  to
 draw  the  conclusion  that  hanging  on
 to  ‘their  place  is  more  dear,  precious
 and  sweeter  to  them  than  to  stand  by
 their  word  and  discharge  their  duties,
 how  can  you  expect  the  administration:
 to  rise  to  the  occasion  and  to  dis-
 charge  their  duties  in  an  _  honest
 manner.  My  hon.  friends  there  in  the
 front  benches,  whdse  status  has  in  an
 unofficial  manner  been  raised,  the
 members  of  the  Administrative  Re-
 forms  Commission,  they  were  good
 enough  to  extend  their  invitation  to
 us  and  to  my  leader  Rajaji.  They
 ask  us  to  come  and  appear  before
 them  and  tell  them  what  they  should
 do.  Why  was  this  Commission  ap-
 pointed?  Was  it  to  salvage  the  Min-
 isters’  conscience  or  to  salvage  the
 conscience  of  the  Government  as  a
 whole?  Is  it  because  they  are  not
 able  to  manage  their  own  administra-
 tion  when  they  have  appointed  it?
 How  does  it  happen  that  they  came
 to  be  appointed  a  few  weeks  or  a  few
 months  after  one  of  their  leaders  came
 to  be  defeateg  in  the  race  for  Prime
 Ministership?  Is  there  no  political.
 consequences  ~

 Shri  Hanumanthaiya  (Bangalore
 City):  This  was  appointed  by  the
 previous  Prime  Minister  during  his.
 lifetime,  as  you  know,  in  answer  to
 the  no-confidente  motion  Gebate.  He
 announced  it  in  November.

 Shri  Ranga:  Do  1  not  know  the
 facts?  The  previous  Prime  Minister
 was  being  rivalled  by  Shri  Morarji
 Desai.  The  only  thing  was  that  there
 was  some  kind  of  company  manage-
 ment  among  their  own  ranks  and
 they  showed  that  it  was  a  unanimous
 election.  Whose  eyes  does  my  hon.
 friend  want  to  blind  and  blindfold?
 It  was  a  fact  that  there  were  two
 rivals  for  the  post,  and  only  one  of
 them  naturally  could  become  the
 Prime  Minister.  It  was  only  the  next
 time  that  he  hag  the  temerity  or  the
 moral  strength  to  openly  stand  against
 the  candidate  that  was  sponsored  by
 their  Congress  President  and  the  Chief
 Ministers.:  I  will  come  to  it  later  on.
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 This  Administrative  Reforms  Com-
 mission  was  appointed.  What  is  it
 that  we  have  been  asking  all  this
 time?  One  of  the  reasons  why  the
 administration  has  become  so  much
 foul,  such  an  anathema  to  all  of  us,
 is  the  existence  of  permits,  licences
 and  quotas  and  their  party-oriented
 administration.  We  want  their  admi-
 nistration  to  be  handed  over  to  an
 impartial,  quasi-judicial  commission
 to  be  presided  over  by  a  Supreme
 Court  Judge.  The  Home  Minister  was
 agreeable  to  that  also;  some  of  us
 were  invited  for  inner  discussions  and
 yet,  this  Ministry  was  not  willing
 to  accept  that  suggestion.  Only  the
 day  before  yesterday,  the  Commis-
 sion  also  said  that  something  could
 be  done  and  some  good  effects  could
 be  achieved  if  only  such  8  sug-
 gestion  were  implemented.  But  this
 Government  is  not  the  one  which
 would  implement  that  suggestion.  Am
 I  to  go  and  place  this  once  again
 before  this  august  Commission  so  that
 the  august  Commission  will  have  the
 privilege  of  saying,  “Oh,  -we  have
 examined  the  whole  thing  from  the
 left  to  the  right  and  we  have  dismis-
 sed  it  as  being  impractical.  This  is  a
 political  demand.”  Let  the  Govern-
 ment,  if  they  have  got  the  courage  at
 all,  and  if  they  are  prepared  to  place,
 as  the  Prime  Minister  goes  about  say-
 ing,  the  nation’s  interests  before  party
 interests,  let  them  be  prepared  to  go to  the  people  ang  say,  “Yes;  we  are
 prepared  to  accept  the  suggestion  and
 are  going  to  implement  it.  We  have
 appointed  this  committee  or  any  other
 committee  to  work  out  all  the  details
 of  the  scheme  and  we  shall  implement
 it.”  They  are  not  prepared  ६०  do  that.
 This  Commission  is  going  to  make  its
 report  in  September  next  year.  So,
 they  can  go  to  the  country  and  say,
 “You  come  again  and  give  once  again
 your  franchise;  put  us  in  power  for
 another  five  years  and  we  will  do  it.
 We  have  put  half  a  dozen  people,  in-
 cluding  one  of  the  Opposition  leaders
 also,  on  that  body.  Therefore,  put
 faith  in  us.”  That  is  not  the  leader-
 ship  that  this  country  wants  or  can
 accept,
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 Then,  what  happens  to  the  Minis-
 ters?  The  Prime  Minister  repeatedly
 was  ‘saying  that  there  is  need  for
 economy.  What  do  they  do?  We
 think  of  the  time  in  this  country  any-
 how  of  the  manner  in  which  Lord
 Rama  used  to  behave.  I  need  not  go
 into  all  the  details  of  his  career  but
 he  was  a  man  of  his  word,  and  here
 are  these  people,  and  how  dg  they
 behave?  We  wanted  a  residence  for
 the  Prime  Minister.  We  had  one,  and
 without  any  consultation  or  sanction
 of  Parliament,  they  converted  it  into
 a  museum  by  earmarking  a  crore  of
 rupees  worth  of  national  property  in
 a  jiffy  and  that  decision  also  was  taken
 arbitrarily.  We  were  agreeable  to  it
 because  we  did  not  wish  to  upset  any
 memories  of  one  who  was  one  of  our
 good  old  friends.  Then,  the  second
 Prime  Minister  wanted  a_  residence;
 he  wanted  to  be  humble  and  he  want-

 Ad  to  set  an  example  to  others  who
 wanted  or  who  were  so  very  fond  of
 palatial  buildings.  He  went  therefore
 into  an  ordinary  house  that  was  being
 given  to  a  leader  or  the  Home  Min-
 ister.  He  was  satisfied  with  the
 ministerial  equipment  and  residence.
 And  they  spent  more  than  a  lakh  of
 rupees,  if  my  information  is  correct,
 in  order  to  reorganise  it,  so  that  Secu-
 rity  arrangements,  guests,  reception
 and  all  other  paraphernalia  @oulq  be
 provided  for  the  Prime~  Minister.
 Then,  what  about  the  new  Prime
 Minister?  She  has  no  use  for  it;  the
 rooms  afe  all  too  small;  the  height
 of  guests  has  grown  suddenly,  seven
 feet  high,  and  therefore  “she  stuck  to
 her  earlier  one  and  she  is  not  prepar-
 ed  to  go  into  that  building,  and  it  has
 to  be  turned  into  another  office,  and
 I  am  told  that  they  have  been  casting
 their  eyes  on  some  other  palace,  the
 Nizam’s  palace  or  whatever  it  is.  This
 is  the  way  things  are  done.

 She  went  down  to  Andhra  the  other
 day,  and  what  did  the  Ministers  do;
 who  are  her  proteges,  friends  and
 indeed  her  protectors?  A_  building
 worth  not  less  than  a  lakh  of  rupees
 has  been  refurnished  by  spending  a
 lakh  of  rupees  in  order  to  make  it  fit
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 [Shri  Ranga]
 for  these  big,  Prime  Ministers  of
 India,  So  many  other  things  had  -been
 done  there.  This  is  economy.

 Only  yesterday,  it  seems  she  was
 saying  to  somebody—it  was  publishea
 in  the  newspapers—that  the  Ministers
 come  in  small  ears.

 The  Minister  of  State  in  the  Minis-
 try  of  Irrigation  and  Power  (Dr,  हू.  L.
 Rao):  I  had  the  honour  of  accom-
 panying  the  Pime  Minister  during  ner
 visit  to  Andhra  Pradesh.  I  do  not
 know  what  exactly  the  hon.  Member
 means.  There  was  no  palatial  build-
 ing  being  built  for  her.

 Shri  Ranga:  My  hon.  friend  seems
 to  be  too  anxious  to  recommend  him-
 self  to  the  new  Prime  Minister.  I  did
 not  say  that  they  have  built  a  new
 house.  I  only  said  that  it  had  to  be
 refurnished.  Does  he  say  that  they
 did  not  spend  anything  at  all  on  that?

 Dr.  K,  L,  Rao:  Nothing  at  all.

 Shri  Ranga:  Here  are  two  state-
 ments.  The  hon.  Minister  says  tney
 did  not  spend  anything.  But  tne
 whole  of  Andhra  is  crying  aloud,  ana
 the  papers  are  ful]  of  this  news.  I
 do  not  know  what  my  hon.  friend
 means.  Anyway,  this  is  the  way  tney
 dea]  with  economy  measures.  Some
 of  the  big  cars  of  the  Ministers  nave
 been  given  up  ang  they  are  going  in
 for  small  cars.  What  a  grand  sense
 of  economy!  This  is  the  Government
 and  that  is  why  we  refuse  to  recog-
 nise  it  as  a  national  government.

 Then,  sometime  ago,  the  Home
 Minister  complained  that  the  Opposi-
 tion  parties  were  trying  to  take  aa-
 vantage  of  the  lawless  atmosphere  in
 the  country.  Why  should  there  be
 such  a  lawless  atmosphere  in  the
 country?  I  tried  to  answer  it  once
 before  in  this  House  during  a  debate
 on  Kerala  bundh.  How  many  bundhs
 we  have!  How  many  bundhs  we  have
 had  ‘in  this  country!  The  latest  of
 them  is  the  students’  bundh  in  ‘tlie.
 ‘Banaras  Hindu  University,  and  a  most
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 wonderful  ang  effective  bundh  is  the
 Government  employees’  strike  in
 Uttar  Pradesh.  Would  this  Govern-
 ment  carry  on  in  this  manner?  Would
 it  say  to  itself,  in  order  to  salvage  its
 own  conscience,  that  it  would  carry
 on  in  the  manner  in  which  the  British
 Government  carrieqd  on?  The  Portu-
 guese  and  Bourbon  Government.  also
 carried  on  in  that  way;  the  Czar
 Government  8150  carried  on  in  that
 way.  Yet,  you  know  the  consequences
 of  those  regimes.  The  same  would
 be  the  consequences  in  this  country
 if  the  Government  continue  to  pro-
 ceed  in  the  way  they  do.

 My  hon.  friend  the  Prime  Minister
 was  asking  the  people  to  observe
 austerity  in  the  light  of  this  devalua-
 tion.  On  this  devaluation,  my  hon.
 friend  Shri  Mukerjee  waxed  eloquent
 against  it.  I  am  neither  in  favour  of
 devaluation  nor  am  I  opposeg  to  it.
 But  who  is  responsible  for  this  deva-
 luation?  All  that  has  happened  has
 made  devaluation  absolutely  inevi-
 table.  and  my  hon.  frieng  now  says:
 “Oh,  my  admiration  is  for  our  collea-
 gues  for  having  accepted  the  surgeon’s
 knife.”  But  who  asked  them  to  go
 round  the  world  ignoring  the  laws  of
 health,  economic  health,  social  health,
 and  then  bring  about  this  cancer  and
 tumour  upon  themselves,  upon  the
 whole  society,  which  has  made  the
 surgeon’s  knife  inevitable,  to  “come
 down  upon  the  nation  as  a  whole?  It
 was  this  Government  itself  which  did
 it.  For  that  we  condemn  it  and  that
 condemnation,  my  hon.  friend  Shri
 Masani  has  placed  before  this  House
 in  such  an  eloquent  and_  effective
 manner  the  other  day.

 15.00  hrs.

 Now,  if  my  hon.  friend  Shri  Mathur
 has  any:  quarrel  with  the  thesis  that
 my  hon.  friend  Shri  Masani  has  plac-
 ed  before  this  House,  he  should  have
 come  forward  and  prepared  better  to
 answer  it.  Why  not  the  Government
 answer  it?  What  is  it  that  Shri
 Masani  has  asked  for,  except  what
 the  Prime  Minister  and  her  advisers
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 in  the  Planning  Commission  have
 been  pleading  before  the  nation  that
 the  people  should  live  within”  their
 means,  that  we  shoulg  cut  down  our
 unnecessary  expenditure,  that  we
 should  economise  in  governmental

 expenditure,  that  we  should  no
 longer  indulge  in  huge,  big,  gigantic
 projects,  which  would  not  be  able
 to  yield  any  results  in  the  near
 future  and  that  we  should  give
 the  highest  priority  to  agriculture,
 and  that  we  should  not  play  with
 suicidal  luxuries  like  Bokaro  and
 the  rest?  Mr.  Masani  280  the
 sagacity  to  suggest  all  these  things
 here  earlier;  15  months  ago  he  warned
 the  country.  I  wish  to  tell  my  friend,
 Mr.  Mukerjee,  that  it  is  not  because
 America  insisted  on  devaluation  that
 ‘devaluation  has  come  now.  Deva-
 luation  was  inevitable.  Indeed,  this
 is  the  second  phase  of  devaluation.
 There  was  an_  earlier  one,  when
 Jawaharlal  Nehru  was  alive,  when
 Great  Britain  devalued  the  pound.
 Who  knows?  There  may  be  a  third
 and  fourth  one  also  if  this  junta
 of  Congress  leaders  were  to  manage
 themselves  to  be  returned  here  once
 again  in  8  Massive  majority,  because
 they  caused  all  these  troubles..  They
 wasted  public  funds;  they  wasted  the
 national  opportunities  that  were  given
 to  them.

 Mr.  Mathur  was  saying,  we  have
 achieved  so  many  things,  so  many
 more  schools  and  so  on.  What  about
 compulsory  elementary  education
 which  Gokhale  had  _  pleaded  for
 60  years  ago,  which  we  had  sworn  to
 ourselves  in  the  Constituent  Assembly
 to  achieve  within  10  years  after  in-
 dependence  i.e.  by  1960?  That  has
 gone  and  nobody  thought  of  it.  One
 Chief  Minister  thought  of  it  and  he
 had  to  pay  the  price  by  going  out.
 Why  did  the  several  Chief  Ministers
 and  successive  Prime  Ministers  also
 neglect  this  fundamental  elementary
 duty?  They  did  it  because  they  found
 it  to  their  benefit.  As  a  result  of  the
 failure  of  the  Governments  here  as
 wel]  85  in  the  States  to  implement
 that  sacred  pledge-that  we  had  given
 to  ourselves  in  the  name  of  the  Con-
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 stitution  to  introduce  compulsory  and
 free  elementary  education,  they  have
 succeeded  in  keeping  75  per  cent  of
 our  electorate  illiterate  even  till  to-
 day.  Shame  on  them!  The  result  is
 that  these  illiterate  people  have  been
 enslaved  to  the  symbol  of  bulls  and
 with  the  help  of  the  bulls  they  have
 been  able  to  rule  here.

 My  friend  talked  about  the  sacred
 cow.  I  am  reminded  of  that  also  in
 the  manner  in  which  the  Prime  Minis-
 ter  has  gone  round  from  one  country
 to  another.  In  one  country  she  said
 that  in  Vietnam  she  wanted  that  there
 should  be  scope  for  talks  and  both
 parties  should  be  willing  for  talks.
 But  when  she  went  to  Soviet  Russia,
 under  the  cupolas  of  those  Churches

 ‘she  got  inspiration  and  she  said,  there
 was  some  imperialistic  power  under
 whose  influence  things  are  going  on.
 In  their  theatres  in  Russig  they  have
 still  got  the  devil’s  dance.  She  must
 have  seen  some  devil’s  dance  and
 said,  there  were  some  _  imperialistic
 powers  under  whose  influence  things
 are  going  on  and  so  bombing  should
 be  stopped.

 My  friend  wants  us  to  condemn
 America.  Yes,  under  different  circum-
 stances,  we  might  be  willing.  But  he
 seems  to  forget  what  happened  in
 India  in  1962  when  China  invaded  our
 country.  Did  not  Jawaharlal  Nehru
 send  out  an  SOS  to  all  the  countries
 all  over  the  world  saying,  “please
 come  to  our  rescue”?  Who  came  to
 our  rescue  then?  Straightway,  almost
 with  atomic  speed,  America  and  UK
 came  to  our  rescue.  Some  other
 countries  also  helped  us.  Some
 people  say,  we  do  not  want  American
 small  arms  and  armaments.  Sup-
 posing  with  the  help  of  some  of
 those  whom  Mr.  Nanda  wanted  to
 castigate  as  devils  incarnate  and  put
 them  in  jail—I  mean  those  who  call
 themselves  Left  Communists—if
 China  had  continued  their  invasion
 and  captured  the  whole  of  West
 Bengal  and  Assam,  surely  would
 Jawaharlal  Nehru  not  have  himself
 welcomed  not  only  American  arms,
 but  also  traineq  American  personnel
 to  come  over  here  and  help  us?
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 Shrj  Shivaji  Rao  5,  Deshmukh  (Par-
 ‘bhani):  No.

 Shri  Ranga:  You  were  all  bachhas
 in  those  days  when  we  were  fighting
 for  freedom.  The  first  cry  for  free-
 dom  of  India  was  from  Hume,  Wed-
 er  burn  Sir  Athur  Cotton.  India
 need  not  be  afraid  or  fight  shy  of
 invoking  and  welcoming  the  help  of
 foreigners  in  the  saered  cause  of  pro-
 tecting  her  territory.

 Is  it  not  shameful  that  even  today
 this  Government  is  not  prepared  to
 Say  that  it  would  take  all  possible
 measures  tO  evacuate  the  Chinese  from
 our  territory  occupied  by  them?  All
 that  the  Government  says  is  that  it
 would  pursue  peaceful  methods  and
 Only  if  those  methods  fail,  they  would
 think  of  other  steps.  It  is  that  kind  of
 doubtful  sense  of  patriotism  that  has
 pervaded  and  is  corrupting  their  minds
 and  souls  that  we  are  opposed  to.
 That  is  why  we  want  this  country  to
 make  a  change,  But  how  can  this  be
 done?  These  370  people  are  not  going;
 they  have  stuck  to  their  seats.  If  they are  shifted  from  one  place,  they  are
 quarrelling  about  No.  2,  No.  3  and  so
 on.  Are  these  the  people  to  make  any
 kind  of  sacrifice?  Of  course,  all  credit
 goes  to  my  friend  Mr.  Tyagi,  but  he  is
 just  one  amongst  65  members  of  this
 Ministry.  They  are  all  waiting  for.
 another  reshuffle  to  get  in.  Since
 these  people  are  not  going  away,  we
 have  moved  this  motion  in  order  to
 educate  the  people  in  this  country
 and  warn  them  about  the  failures  and
 incompetence  of  these  people  to  pro-
 vide  the  national  leadership  that  is
 necessary  at  this  juncture.  Would
 they  heed  our  advice?  They  may  or
 may  not.  We  are  cocksure  they  would
 not.  They  have  not  got  anything  to
 say  in  favour  of  themselves  except
 that  they  are  not  going  to  be  defeated
 and  they  are  going  to  be  here  for
 another  5  or  10  years,  That  15  the
 song  their  leader  has  been  singing  in
 Moscow.  What  a  shame!  The  British
 people  were  saying  it.  Winston  Chur-
 chill
 King  made  me  Prime  Minister  to
 liquidate  the  British  Empire?”  ‘What
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 asked,  “Has  His  Majesty  the .
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 happened  to  the  British  Empire?
 What  has  happened  to  the  Congress
 Party  in  Kerala,  the  same  fate  would
 overtake  them  in  many  other  States
 also.  It  ought  to  overtake  them.
 We  will  do  our  best.  ‘But  if  we  do
 not  succeed,  we  want  them  to  resign
 here  and  now  or  at  least  within  a
 month’s  time  so  that  they  can  gather
 their  dhotis  and  saris  and  go  out.  B
 they  would  not  doit.  I  want  to  expose
 them  to  the  people,  show  how  they
 stick  to  power  like  leeches  until  the
 ‘country  goes  to  dogs.  In  the  name  of
 national  crisis,  the  Prime  Minister
 appeals  to  the  people  to  respond  to
 her  call.  Why  should  they  respond  to
 this  call  coming  from  people  who
 have  been  repeatedly  proved  to  have
 been  not  honest,  to  have  been  corrupt,
 to  have  been  incompetent  and  unable
 to  stand  by  their  own  words  and  to
 have  deceived  the  country?  They
 said  that  there  would  be  no  devalua-
 tion  at  all.  All  the  points  that  could
 have  been  advanced  by  the  opponents
 of  devaluation  were  already  advanced
 by  the  Finance  Minister,  the  Planning
 Minister  and  the  Commerce  Minister.
 They  said  so.  All  these  things  have
 gone  over  the  winds,  and  they  still
 remain  in  power,  they  hang  on  to  it.
 It  is  these  people  who  do  not  deserve
 to  remain  in  power.  So  we  want
 them  to  go.

 Then  what  is  to  happen?  Immedia-
 tely  thereafter,  as  soon  after  as  posi-
 sible,  we  want  them  to  go  to  the  Pre-
 sident  and  ask  him  to  order  general
 elections,  only  for  the  Parliament
 now  and  not  for  the  legislative  as-
 semblieg  in  the  States.  It  is  by  join-
 ing  these  two  elections  that  these
 people  have  been  able  to  get  all  those
 people  who  are  not  considered  to  be
 good  enough  for  their  Assemblies  to
 be  kicked  up  here  into  the  Parlia-
 ment  in  such a  facile  manner.  Let
 them  have  a  separate  election  for
 Parliament,  Then’  we  can  see  how
 many  of  these  gentlemen  would  be
 able  to  come  back.  Then  we  would
 be  able  to  show  that  there  is  a  real
 swing  of  public  opinion  in  this  coun-
 try..  Then,  soon  after  that,  we  also
 want  the  State  Ministries  also  to  be
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 dismissed  by  the  President  and  elec- tions  to  be  held.  After  these  elec-
 tions  are  held,  when  the  parties  come back  here,  it  would  be  time  enough for  all  of  us,  all  the  leaders  of  poli- tical  parties  as  well  as  other  leaders in  the  country,  national  leaders  who,
 fortunately  for  us,  are  still  available
 even  outside  the  ambit  of  political
 Parties,  to  put  our  heads  together and  see  whether  we  cannot  possibly have  a  really,  truly  and  fully—hun- dred  per  cent  full-fledged—repre- sentative  national  government,  a
 national  leadership.  Even  supposing these  people  are  to  come  back  in  a
 majority,  they  would  not  be  able  to
 claim  to  be  8  national  government
 because  this  is  a  cosmopolitan  coun-
 try,  a  country  of  so  many  languages,
 so  many  different  religions,  so  many
 social  cleavages  among  its  so  many
 castes  and  communities,  and  in  a
 country  like  this  this  system  of  one-
 party  rule  is  not  suitable  and  it
 would  not  be  able  to  provide  the  ne-
 cessary  leadership,  national  leader-
 ship.  This  is  just  the  occasion,  this
 is  just  the  period  we  should  have  a
 national  government,  when  such  a
 national  government  can  be  brought
 into  existence.

 Who  is  to  take  the  initiative  for  all
 that?  This  is  my  final  poser  to  you
 all.  Someone  or  the  other  has  to  do
 it.  These  people  happen  to  be  in  a
 majority  today.  Rightly  or  wrongly,
 for  their  own  reasons,  they  have  cho-
 sen  her  as  the  leader  here  in  this
 House.  Speaking  personally  for  my-
 self,  I  would  have  no  objection  in  her continuing  to  be  the  leader.  She  is
 the  daughter  of  one  with  whom  I
 have  fought  so  many  times,  so  Many
 years,  but  for  whom  1  had  great
 respect  and  affection.  Therefore,  I
 am  prepared  to  get  on  with  her  as
 the  leader  as  I  have  to  be  prepared
 to  get  on  with  anyone  else  they  may
 choose.  But  since  they  happen  to
 have  her  there,  let  her  take  time  by
 its  forelock,  let  her  take  a  decision
 and  let  her  live  up  to  her  own  oft-
 repeated  statements  that  the  country
 is  more  important  than  the  party  and
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 that  she  is  prepared  to  serve  the
 country  even  if  she  has  to  sacrifice her  party  interests,  1  hope  she  would be  able  to  do  it.  I  have  got  my  own
 fears,  but  I  hope  God  would  wive her  strength  of  mind,  strength  of character  and  strength  of  conscience to  be  able  to  pull  this  country  out  of this  morass,  in  the  manner  in  which I  have  suggested  by  organising  a national  government  after  the  elec- tions  and  having  the  elections  as  early as  Possible, in  the  meanwhile  them- selves  Tesigning  and  wearing  ashes and  saffron  clothes  going  to  people and  offering  their  apologies  for  the failures  they  have  heaped  this  coun- try  with.

 Shri  Heda:  Mr.  Deputy-Speaker, Sir,  no-confidence  motions  have  be- come  a  regular  feature  and  as  Pro-
 fessor  Mukerjee,  the  mover  of  the
 present  motion  says,  this  is  the  big- gest  weapon  in  their  possession.  But
 its  use  so  often  makes  that  weapon lose  its  edge.  From  that  angle,  this
 has  become  a  regular  feature  and,
 therefore,  the  debates  on  these  mo-
 tions  are  as  good  as  any  other  major
 debates.,

 Howéver,  the  present  motion  has  a
 certain  significance.  That  _  signifi- cance  was  referred  to  a  certain  ex- tent  by  Professor  Ranga.  In  the  Jast
 few  months  there  have  been  certain
 spots  of  discontent  and  unrest.  He
 has  referred  to  a  few  of  them—stu-
 dents’  agitation,  slowing  down  of
 work  to  the  rule  moves  by  the  IAC
 personnel,  various  types  of  bandhs
 including  those  hy  government  em-
 Ployees  etc,  Of  course,  he  forgot  to
 mention  one  particular  move  which  is
 very  significant  in  the  present  con-
 text,  and  that  is  the  recent  disasters
 that  ‘have  happened  in  certain  ‘Pail-
 ways  which  gives  an  indication  that
 there  is  a  certain  hand—the  Railway
 Minister  has  enumerated  it—of  sabo-
 teurs  behind  all  this.  So  it  is  in  this
 context  that  the  present  motion  was
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 [Shri  Heda]
 sponsored.  There  is  one  other  develop-
 ment  which  we  have  to  remember.
 Before  this  session  started  the
 Communist  Party,  both  Right  Wing
 and  Left  Wing,  who  far  the  last  few
 years  were  fighting,  to  use  the  words
 of  Professor  Mukerjee,  like  dogs.
 came  together  and  along  with  them
 came  the  SSP.  These  three  minor
 opposition  parties  made  a  common
 cause  and  I  was_  surprised,  rather
 amused,  when  Shri  Madhu  Limaye
 made  an  announcement  on  theiy  be-
 half  that  they  are  working  for  the
 non-Congress  Government.  I  hoped
 fondly,  that  Shri  Madhu  Limaye  has
 revived  his  faith  in  democracy  and,
 probably,  he  would  work  democratic
 means.  But  the  way  they  organisea
 themselves  and  proved  their  mettle
 on  the  very  first  day  by  holding  the
 whole  House  to  ransom  and  not  al-
 lowing  it  to  function  showed  that  thev
 have  got  a  different  strategy  in  their
 minds.  Shri  Mathur  referred  to  1962
 ang  referred  to  the  real  intention  of
 the  Chinese  in  their  aggression.  He
 said  the  Chinese  intention  was  to  up-
 set  our  development  programme  and
 thereby  upset  our  economy  and  create
 a  sort  of  vicious  circle.  If  you  take
 these  two  moves  together  you  will
 find  that  there  is  a  particular  signifi-
 cance  to  the  present  vote  of  no-con-
 fidence  motion.

 Having  saig  that,  let  me  pow
 come  to  another  phrase  often  used  by
 Professor  Ranga  on  a  number  of  oc-
 casions.  In  fact,  in  every  major  speech
 that  he  has  delivered  in  the  last  one
 year  or  more  he  has  been’  cham-
 pioning  the  cause  of  nationg]  govern-
 ment.  I  know  him  so  well  that  I  can
 claim,  ang  I  do  not  think  he  will
 doubt  it,  that  I  know  him  as  he  knows
 himself.  I  do  not  attribute  any
 motive  to  him.  I  do  not  say  he  is  after
 power.  But  what  is  it  that  he  means?
 If  ४  national  government  of  his  idea,
 of  his  concept,  is  to  be  formed,  cer-
 tainly  he  will  fing  a  place  in  it—there
 may  be  nothing  wrong  in  it.  But
 along  with  him  will  he  like  Shri
 Mukerjee  also  to  fing  a  place  in  it?
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 Shri  H,  N,  Mukerjee:  I  am  no  can-
 didate.

 Shri  Heda:  You  may  not  be,  but
 if  his  concept  is  to  be  brought  into
 practice,  then  that  will  be  the  result.
 How  woulg  these  two  gentlemen  pull
 ontogether?  After  the  first  day  of  the
 session,  when  I  went  home  I  was  sur-
 rounded  by  a  few  friends  who  asked
 me  “Mr.  Heda,  are  you  safe?  How
 many.  ambulances  were  calleq  to  the
 Parliament  House?”.  They  got
 frighteneg  by  the  show,  by  the  noise,
 by  the  organised  movement  jn  the
 House  by  some  members  ०  to
 allow  any  work  to  be  transacted.  If
 this  trouble  repeats  in  the  Cabinet,  jt
 would  be  impossible  for  the  Cabinet
 to  carry  on  any  work.  Therefore,
 the  idea  or  concept  that  Shri  Ranga
 is  championing  is  not  practical  from
 any  angle.

 Both  the  speeches  from  the  oppo-
 sition  were  more  political  than  econo-
 mical  jn  content,  even  though  they
 referreq  to  certain  economic  develop-
 ments.  Naturally,  the  most  important
 economic  qgevelopment  is  devaluation.
 What  were  the  reactions  of  Rajaji  to
 this?  His  first  reaction  was  different
 from  the  second  one.  His  first  reac-
 tion  was  that  it  is  a  natural  corollary
 in  the  present  conditions  of  our  eco-
 nomy.  He  soon  foung  that  he  did  not
 exploit  the  situation  fully.  There-
 fore,  he  made  a  subsequent  statement
 that  he  welcomeg  it  because  it  wou!d
 bring  down  the  present  Government.
 Today  Professor  Ranga  says  that  he
 is  neither  in  favour  of  it  nor  is  he
 opposed  to  it.  It  is  a  very  strange
 type  of  attitude  that  is  adopteq  by
 him.

 Much  is  said  about  devaluation.
 Whenever  members  talk  about  gev3-
 luation,  they  put  forth  two  premises.
 The  first  premise  is  that  our  economy
 has  become  very  weak  that  it  needs
 a  drastic  remedy.  The  second  pre-
 mise  is  that  that  drastic  remedy  is
 provided  by  devaluation.  Many
 people  have  given  the  simile  of  a
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 patient  and  a  doctor.  When  the  con-
 dition  of  the  patient  becomes  very
 serious,  doctors  think  of  an  operation.
 This  is  g  sort  of  operation.  Though
 one  is  not  certain  whether  the  patient
 will  survive  or  not,  one  thinks  that
 there  is  a  better  chance  of  survival
 by  operation  and,  therefore,  the  ope-
 ration  is  performed.

 I  do  not  agree  with  either  of  these
 premises.  The  situation  has  not
 become  so  weak.  No  qoubt,  there  is
 weakness  in  our  economy.  What  is
 the  mam  reason  for  that?  The  main
 reason  is  that  we  had  greater  ambi-
 tion  than  we  could  afford,  so  far  aS
 the  pace  of  qevelopment  of  our  coun-
 try  is  concerned.  We  went  far  be-
 yond  ouy  resources  because  we  want-
 eq  to  develop  this  country  as  fast  as
 possible.  The  needs  of  our  country
 are  so  great.  Our  country  hag  been
 exploited  for  the  ldst  two  centuries.
 Therefore,  many  weaknesses  had
 come  in.  Naturally,  as  people’s  gov-
 ernment;  we  took  to  planning  and
 one  after  the  other,  three  Plans  were
 implemented.  The  Fourth  Plan  is  in
 the  offing.  Our  plans  were  all  very
 ambitious.  This  was  the  main  factor
 which.  brought  about  a  certain  amount
 of  weakness  in  our  economy,  parti-
 cularly  in  our  balance  of  payments
 position.  Naturally,  we  wanted
 greater  imports  of  capital  goods  and
 even  though  our  exports  increased  im-
 mensely,  more  than  qouble,  it  could
 not  keep  pace  with  our  imports.  So,
 the  gap  in  the  balance  of  payments
 is  the  result  of  that  policy.  From
 that  angle  one  can  say  that  the  state
 of  the  economy  is  not  that  bag  as  it
 is  supposed  to  be.

 Secondly,  devaluation  is  not  a  dras-
 tic  remedy.  It  is  a  remedy  quite
 often  used  by  governments;  practi-
 cally  every  government  has  used  it,
 sometime  or  the  other.  Generally,  this
 is  resorted  to  when  a  nation  feels  that
 that  a  radica]  measure  is  calleq  for
 to  boost  up  the  exports  and  restrict
 imports.  Our  present  situation  war-
 ranteg  it  and,  therefore,  this  remedy
 was  applied;  and,  I  think,  it  was
 rightly  applied.
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 The  main  accusation  against  deva-
 luation  is  that  it  has  given  ground  for
 the  rise  in  prices.  The  trend  of  ris-
 ing  prices  was  already  there.  As  Shri
 Mathur  has  explaineg  at  some  great
 length,  that  trend  was  visible  from  1962
 onwards.  Because  of  the  bad  crop
 last  year,  that  tendency  go,  further
 strength.  So,  that  tendency  was  al-
 ready  there;  you  cannot  accuse  or
 blame  devaluation  for  the  rise  in
 prices  within  the  country.

 But  what  is  the  real  reason  for  ‘hat
 trend?  The  real  reason  is  scarcity,
 and  this  scarcity  existed  in  spite  of  the
 fact  that  production  all-round  has
 gone  far  higher  than  the  rise  jn  popu-
 jation.  In  every  sphere  the  increase
 in  production  has  surpassed  the  in-
 crease  in  population.  But  the  con-
 sumption  or  neeq  of  the  people  has
 also  increased.  People  are  eating
 better  kind  of  foodgrains  than  they
 were  earlier.  Previously,  a  large  sec-
 tion  of  the  people  in  the  north  and
 south  did  not  eat  wheat  or  rice.  Now,
 everyone  has  taken  to  wheat  or  rice.
 This  is  a  good  trend.  This  shows
 that  the  poorer  sections  are  getting  at
 least  their  minimum  requirements.
 In  spite  of  this  increase  in  consuinp-
 tion,  it  cannot  be  said  that  fuod
 consumption  in  our  country  has
 reached  the  necessary  level.  We  are
 not  consuming  that  number  of  cal-
 ories  required  for  a  normal]  person.
 Therefore,  if  we  look  at  it  from  this
 angle,  the  increase  in  consumption  is
 a  welcome  factor.  This  naturally
 creates  a  tendency  for  the  prices  to
 rise.

 Along  with  it  came  another  factor,
 which  is  also  very  important.  There
 is  a  tendency  among  every  section  of
 people—I  am  not  pointing  to  any  par-
 ticular  section—to  have  more  profits.
 Whether  it  is  the  wholesaler,  middle
 man  or  the  retailer,  everybody  wants
 to  exploit  the  situation.  This  results
 in  rise  in  prices.  We  can  see  thig
 strange  phenomenon  even  in  Delhi.
 If  you  compare  the  rates  for  vegr-
 tables  and  fruits  on  Karo]  Bagh  with
 the  rates  obtaining  in  Irwin  Road  or
 Bengali  Market  you  will  fing  that  the
 rates  jn  Karo]  Bagh  are  cheaper.
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 {Shri  Heda]
 Now,  that  tendency  must  be  fought

 and  curbed.  From  that  angle,  a
 movement  was  successfully  launched
 in  Delhi  which  has  produceg  some
 good  results.  That  is  calleq  the  Price
 Resistance  Movement.  Unfortunately,
 as  it  happens  in  every  movemert,
 scme  black  sheep  enter  the  field  and
 spoil  the  good  name.  However,  it  is
 a  very  good  feature.  Take  the  case
 of  the  super  bazar,  about  which  much
 has  been  said.  I  have  no  doubt  that  the
 super  bazar  wiJIl  not  make  that  much
 of  profit  which  every  ordinary  trader
 is  supposeg  to  make.  What  js  the
 object  or  function  of  the  super  bazaar?
 Its  main  object  is  to  stabilise  the
 prices,  to  bring  down  the  prices,  From
 that  angle,  it  had  been  successfu]  to

 ca  certain  extent.  Go  to  any  chemist
 today.  You  will  find  that  he  is  not
 able  to  charge  as  much  as  he  was
 charging  earlier.  Rather,  he  is  think-
 ing  of  reducing  his  charges.  That  is
 a  welcome  feature.  In  the  Shankar
 Market,  adjacent  to  the  super  market,
 the  traders  have  announced  that  they
 will  charge  1  paise  or 2  paise  less  on
 ‘every  item  that  is  available  in  the
 super  market.  So,  the  main  object
 of  the  super-bazaar  was  to  stabilise
 the  rates,  to  bring  down  the  prices,  and
 to  a  certain  extent  it  has  been  success-
 ful  even  in  the  initial  stages.

 Professor  Ranga  dealt  with  the
 public  sector  and  other  projects.
 Much  has  been  sdiq  about  it.  Some
 public  sector  projects  are  very  success-
 fu]  while  some  others  are  not  that.
 successful.  To  my  mind  the  main
 reason  for  that  is  different.  The  main
 Teason  js  that  the  nation  285  not
 drafted  the  business  talent  in  these
 public  sector  projects.  Wherever  the
 business  talent  was  adequately  in
 existence  the.  public  sector  project
 thrived  very  well  and  where  it  was
 lacking  it  did  not  thrive.  What  15

 ‘the  reason?  The  main  reason  is  (hat
 wher  the  Britishers  left,  they  left
 behing  a  steelframe  of  ICS  ang  we
 depended  upon  them.  They  wéré'gooa
 so  far  as  Jaw  and  order  and  adminis-
 tration  were  concerned  but  they  were
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 not  made  to  look  aftér,  to  run,  to
 manage  these  big  public  sector  pro-
 jects.

 15.31  hrs,

 [Sarimatr  Renuka  Ray  in  the  Chair]

 In  my  home  city  I  had  a  very
 strange  phenomenon  to  observe.  The
 very  same  factories  with  the  same
 machines  ang  with  the  same  workmen
 were  not  able  to  produce  goods  worth
 Rs.  25  lakhs  a  year  in  one,  factory
 and  in  another  goods  worth  14  tonnes
 a  day;  but  when  the  management
 changed,  within  three  months  the
 production  went  from  Rs.  25  jakhs  to
 about  a  crore  of  rupees  in  one  and
 from  14  tonnes  a  day  to  about  95
 tonnes  a  gay  in  another.  There  was
 no  extra  Money  put  in;  there  was  no
 extra  talent  brought  in.  The  change
 of  management,  better  business  orga-
 nisational  and  management  alent
 workeg  the  trick  and  brought  those
 results.

 From  that  angle  it  is  time  that  in
 these  public  sector  projects  we  deve-
 loped  the  business  talent.  The  eartier
 idea  of  an  economic  service  may  be
 revived  and  given  shape,  thereby
 making  the  public  sector  projects  more
 successful.  The  public  sector  pro-
 jects  have  comta  to  stay.  Whatever
 the  view  of  Swatantra  and  to  a  cer-
 tain  extent  Jana  Sangh  may  be,  they
 wouJqd  remain.  They  have  a  prom-
 hent  role  to  play  anq  they  would  be
 playing  that  role.  Therefore,  it  is
 our  duty,  a  nationa]  duty,  to  see  that
 they  play  those  roles  and  become
 more  successful.

 Again,  so  far  as  the  stabilisation  of
 prices  is  concerned,  I  would  refer  to
 another  factor.  All  Indja  Radio  has
 been  announcing  the  ptices  and
 there  has  been  some  criticism  of  it.
 The  criticism  is  not  wrong  but  the
 announcement  by  All  India  Radio  has
 playeg  a  qefinite  role  in  stabilising
 the  prices.  No  doubt,  there  are  some
 merchants  and  traders  here  and  there
 who  refuse  to  séll  at  those  prices  and
 say  “Go  to  All  India  Radio  and  pur-
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 hase”;  but  the  fact  remains  that  the
 purchaser  knows  what  are  the  prices
 and,  therefore,  he  can  fight,  quarre),
 at  least  bargain,  with  him.  In  many
 eases  he  becomes  more  _  successful.
 Along  with  it,  I  would  suggest,  this
 Parliament  gives  a  power  to  the
 Government  so  that  the  name  of  any
 merchant  or  trader,  who  charges
 More  price  than  what  is  should
 be  particularly  of  manufactured  ar-
 ticles—,  number  of  manufacturers  «nd
 industries  have  come  forward  and
 announced  that  they  have  not  increa-
 sed  the  prices  of  their  soap  or  other
 articles—may  be  announced  by  the
 All  India  Radio.  At  present  we  cannot
 do  it  because  we  may  be  charged  for
 defamation.  If  we  give  that  power
 to  the  Government  and  Government
 adopts  this  method—as  swadeshi  and
 boycott,  two  aspects  of  the  same
 thing,  went  together—namely,  an-
 mouncement  of  prices  by  All  India
 Radio  and  in  a  way  blacklisting  these
 people,  it  woulq  bring  the  desired
 effect.

 The  effort  of  the  Opposition  to  paint
 the  Government  in  the  blackest  colour
 will  not  be  successful.  Their  chal-
 lenge  that  we  should  go  to  the  people
 and  face  them  is  unnecessary.  Elec-
 tions  are  coming  and  the  challenge is there.  In  every  democratic  set-up
 this  is  the  best  way  to  challenge  each
 other  and  meet  it.  I  have  no  doubt
 that  after  the  elections  the  present
 Govetrnment  and  the  present  party
 will  come  in  better  colours  than  they
 expect.

 at  उ०  मू  त्रिवेदी  :  सभानेत्री  महो-
 दया,  यह  अविश्वास  का  प्रस्ताव  इस  सदन  के
 सामने  इस  तीसरी  लोक  सभा  में  चौथी  दफ़ा
 आ  रहाहै।  तीन  बार  पहले  इस  तरह  के
 अस्ताव  आ  चुके  हैं  और  वे  गिर  गए।  लेकिन

 मैं  आपको  बतलाना  चाहता  हूं  कि  इन  प्रस्तावों
 के  नतीजे बुरे  होते  हैं।  इस  बात को  इस  गव-

 पेमेंट  को  अच्छी  तरह  से  समझ  लेना  चाहिये
 (इंटरप्ाांज)

 1076  (Ai)  LS—3.
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 at  ब्रज राज  सिह  (बरेली)  :  प्रस्ताव
 नहीं  गिरता  है,  सरकार  गिरती  है।

 श्री  ह  मू  त्रिवेदी:  सरकार  नहीं
 गिरती  है,  वह  प्रधान  मंत्री  को  ले  बैठता  है।

 तुलसी हाय  गरीब  की,
 कबहूं न  खाली  जाय ।

 ज्यों  मुए  ढोर  की  खाल  से,
 लोहा  भस्म  हो  जाए t

 हम  जो  आवाज  बुलन्द  कर  रहे  हैं  वह  जनता
 की  आवाज  है  और  जनता  को  आवा  आप
 सुन  नहीं रहे  हैं  जनता  की  आवाज़  की  वजह
 से  जो कुछ  ही  रहा  है  वह  आप  देख
 रहे  हैं  और  आप  ने  देख  लिया  है  ।  ईश्वर
 नकरेकिउसप्रकार का  नतीजा  फिर  हो  ।
 पहले  जो  नतीजे  हुए  हैं  उनको  हम  देख  चुके
 हैं।  पहले  प्रस्ताव  आया,  लेकिन  गिर  गया
 लेकिन  पंडित  जी  बदकिस्मती  से  नहीं  रहे।
 नन्दा  जी  चल  गए  आठ  दिन  में,  छा  हुआ  I

 वह  बच  गए  दूसरा  प्रस्ताव  आया  |  तीसरा
 प्रस्ताव  आया।  एक  बहुत  बड़े  आदमी  ने
 जिसने  हमारे  देश  को  उन्नति  के  शिखर  पर
 पहुंचाने  की  कोशिश  की  और  जिसकी  मृत्यु
 के  कारण  हम  सभी  दुखी  हैं,  श्री  लाल  बहादुर
 शास्त्री,  वह  चले  गए।  आज  मैं  कहता  हं  कि
 पहला  काम  आप  यह  करें,  अगर  आप  अच्छा
 चाहते  हैं,  हमारे  इस  आज  के  प्रधान  मंत्री  को
 आप  उनसे  हाथ  जोड़कर  हमारे  साथ  यह  कहें
 कि  वह  कम  से  कम  यहां  से  चली  जायें  और
 इस्तीफा  देखें  ताकि  वह  बात  न  आए।  एक
 बात  मैं  बतलाना  चाहर  हुं।  आप  इस  बात
 को  वें

 एक  माननीय  सदस्य:  आप  क्या  ज्यो-
 तिषी  हैं।

 श्री  उ०  ण  त्रिवेदी :  ज्योतिष की  बात
 मैं  नहीं  कहता हूँ।  सत्य  बात  कह  रहा  हुं।
 आप  इसकी  तरफ  ध्यान  दें।
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 [ओ  उ  मू०  त्रिवेदी]

 आप  अच्छी  तरह  से  जानते  हैं  कि  आज  से  इसको  लेकर  मुकदमे  चल  रहे  है  उनकी  वजह  से

 अठारह  साल  पहले  संविधान  बना  था।  सेवी-  हिन्दु  लोग  जोकि  संयुक्त  वित्त  में  रहना

 धान  में  आपने  डायरेक्टरी  प्रिंसिपल  लिखे  पसन्द  करते  हैं,  उनके  ये  संयुक्त  परिवार
 हुए  हैं।  इनमें  आपने  लिखा  है  नेस्तानाबूद  हो  रहे  हैं।  उसके  लिए  आपने

 Mr.  Chairman;  The  hon,  Member  फाउंडेशन  डाल  दी  है।  मैं  पूछना  चाहता  हैं
 will  please  address  the  Chair.  कि  आपने  ऐसा  क्यों  किया?  हिन्दू  स्तर  के

 Shri  ए.  M.  Trivedi:  I  thought  1  वास्तेतोआपके दिल  में  दर्द  पदा  हुआ,  मुस्लिम was  addressing  the  Chair;  put  I  can-  a  ि  नों
 not  face  the  Chair  all  the  time,  I  स्त्री  के  लिए  क्यों  पैदा  नहीं  हुआ  2  an  नों
 have  to  face  my  friends  also.  में  तो एक  आदमी  चार  चार  रत  रख

 आपने  डायरेक्टरी प्रिंसिपल  में  कहा  है
 किलो  हत्या  नहीं  होगी  1  इस  उसूल  को  आपने
 माना  है।  इसके  लिए  आपने  कानून  बनाने
 की  बात  कही  थी।  मैं  जानना  चाहता हें  कि
 क्या  आपने  कानून  बनाया?  आपने  नहीं
 बनाया।  यहां  पर  इसको  लेकर  प्रदर्शन  हो
 रहे हैं।  अठारह  साल  बीत  गए  है।  आपकी
 हिम्मत नहीं  हो  रही  है।  आप  एक  पुछल्ला
 लगा  रहे  हैं  कि  यह  तो  स्टेट  सबजेक्ट  है।  कौन

 सा  स्टेट  सबजेक्ट है?  सारी  पावर  आपके
 पास  हैं।  क्रिमिनल  प्रोसीजर कोड  को  आपने
 कई  बार  एमेंड किया  ।  इंडियनपीनल कोड
 आप  एमेंड  कर  सकते  हैं।  इनसालवेंसी
 एक्ट  को  आप  एमेंड  कर  सकते  हैं।  तो  क्या

 इसको  आप  एमेंड  नहीं  कर  सकते  हैं?  क्या

 बच्चों  को  समझाने  चले  हो?  क्या हम  कुछ
 जानते  नहीं  है?  क्यों  आप  इस  तरह  की  बात
 हमारे सामने  करते  हो।

 आपने  यही  कहा  था  कि  हम  सब  के  लिए
 एक  सा  सिविल  कोड  बनायेंगे।  औरतें  सबकी

 होती  हैं।  हिन्दुओं  की  भी  औरतें  होती  हैं,
 मुसलमानों की  भी  औरतें  होती  हैं।  मूसल-
 मान  औरत  का  पति  मर  जाता  है  या  उसका
 पति  अगर  ऐसा  आदमी  होता  है  जो  कि  खुद
 नहीं  कमाई  करता  है  तो  उस  औरत  को  धर  से
 निकल  जाना  पड़ता  है  और  उसको  नाननफक्का
 नहीं  मिलता  है।  उसके  लिए  आपके  दिल  में
 द  पैदा  नहीं  हुआ।  दिल  में  आपके  दर्द  पैदा

 हुआ  हिन्दु  स्त्री  के  लिए  -  उसको  आपने  ऐसे
 अधिकार  दे  दिए  है  कि  सारे  हिन्दुस्तान  में  जो

 सकता  है,  हिन्दू  अगर  अपने  शास्त्रों  के  मुताबिक
 बच्चा  पैदा  करने  के  लिए  दूसरी  औरत  लेना

 चाहे  तो  नहीं  ले  सकता  है तब  रुक  जब  टक  कि

 वह  पहली  औरत  को  तलाक  न  दे  दे  1  यह
 कानून  बनाने  की  आपको  जरूरत  क्यों  पड़ी  ?
 क्यों  आपने.
 Mr,  Chairman:  The  hon,  Member

 is  addressing  the  Government  direct.
 Shri  wv  M.  Trivedi:  I  will  do  it

 through  you.

 सभापति  महोदया,  मैं  आपको  बताना
 चाहता  हु  कि  क्यों  हम  लोगों  को-और  सारे
 मुल्क  को-इस  गवर्नमेंट  से  नफ़रत  हो  गई  है  1
 इस  वक्त  कांग्रेस  पार्टी  के  सदस्य  370  हैं  ।

 हम  भी  यह  मानते  हैं  कि  अगर  उसकी  संख्या
 अगले  चुनाव  के  बाद  घट  भी  जायेगी,  तो  भी
 वें  240  से  कम  होने  वाले  नहीं  हैं।  हम  जानते
 हैं  कि  कांग्रेस  पार्टी  के  पास  खूब  पैसा  है  और
 वह  खूब  अच्छी  तरह  से  लड़ेगी  -  अगर  उसके
 सदस्यों  की  संख्या  240  भी  रह  मई,  तो  भी
 कोई  परवाह  नहीं  है  7  अगर  इस  सदन  में

 उसकी  ताकत  कम  हो  गई,  तो  हम  लोगों  को
 की  बोलने  की  ताकत  बढ़  जायेगी  7  वह  दिन
 दूर  नहीं  है  कि  जब  उसको  यह  नज़ारा  देखना
 पड़ेगा  ।

 औ  कमलनयन  बजाज  (वर्धा)  :  तो
 फिर  नो-कॉन्फ़िडेंस  मोशन  लाने  की  जल्दी
 क्या थी?

 शी  go  मू०  त्रिवेदी  :  सेठ  लोग  क्यों
 बीच  में  बोलते हैं?
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 ्  भागवत ष्ा  आजाद  (भागलपुर)  :
 माननीय  सदस्य  सेठ  लोगों  की  तरफ़  से
 बोलते  हैं  ।

 शी  go  मू०  त्रिवेदी  :  श्री  एच०  एन०
 मुकर्जी  ने  कहा  कि  हमारी  सरकार  अमरीका
 की  गोद  में  चली  गई  है  1  मैं  समझता हूं  कि
 हमारे  दोस्त  चीन  और  रूस  की  गोद  में  चले
 गय ेहैं  -  यह  सरकार  अमरीका  की  गोद  में
 क्यों  जाये  और  हमारे  ये  दोस्त  रूस  और  चीन
 की  गोद  में  क्यों  जायें  ?

 जहां  तक  इस  गवर्नमेंट  का  ताल्लुक  है,
 मैं  कहना  चाहता हूं,  “तुझे  पराई  क्या  पड़ी
 अपनी  नोड  तू,  ।  क्यों  यह  गवनेमेंट  बार-बार
 वियतनाम  के  मामले  में  दखल  देती है  ?

 और  क्यों  उस  ने  तिब्बत  के  बारे  में  आवाज़
 उठाने  से  इन्कार  किया  ?  जब  चीन  ने  तिब्बत
 पर  कब्जा  कर  लिया,  तो  डांगे  साहब  उसकी
 निन्दा  में  एक  शब्द  भी  नहीं  बोले--उस  समय
 की  डीबेट्स  मेरे  सामने  हैं--और  इस  बारे  में
 सवाल  पूछे  जाने  पर  भी  जवाब  तक  नहीं
 दिया  ।  उस  वक्त  हमारी  गवर्नमेंट भी  चुप
 रही  1  श्री  मुकर्जी  बड़ी  अच्छी  अंग्रेज़ी  बोलते
 हैं  जो  कि  मैं  नहीं  बोल  सकता  ।  उन्होंने
 वियतनाम  के  बारे  में  एक  बड़ी  अच्छी  कविता
 यहां  पर  सुनाई  ।  वह  वियतनाम  का  बार-बार
 जिक्र  करते  हैं,  लेकिन  सवाल  यह  है  कि  जब
 चीन  ने  दो  करोड़  आदमियों  को  मरवा  डाला,
 तब  वे  कहां  चले  गये  थे  ?  उस  वक्त  उनके
 दिल  में-और  गवनंमेंट के  दिल  में--दर्द
 क्यों  नहीं  था  ?  उस  वक्त  चाइनीज़  एम्बैसी
 में  इस  प्रकार  की  फिल्म्स  दिखाई  जाती  थीं
 कि  एक  तरफ़  ज़मींदार  खड़ा  है  और  दूसरी
 तरफ़  खेतिहर  किसान  खड़ा  है  ।  जब  खेतिहर
 किसान  ने  बताया  कि  इस  जमींदार  ने  मुझे
 सताया  था,  तो  उस  जमींदार  की  आंखें  शूल  से
 फोड़ती  गइ  और  उसको  मार  दिया  गया।  उस
 वक्त  कोई  बोलने  के  लिए  तैयार  नहीं  था  V

 उस  वक्त  हमारे  दोस्त  कहां  चले  गये  थे?
 उस  वक्त  उनको  यह  कहने  की  हिम्मत  नहीं
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 हुई  कि  संसार  के  किसी  भी  देश  में  ऐसा
 अत्याचार  नहीं  हुआ  है  और  यह  कि  ऐसा
 अत्याचार  नहीं  होना  चाहिए  ।  जब  मानवता
 को  नीचे  गिरा  दिया  गया  था,  उस  वक्त  कोई
 बोलने  के  लिए  तैयार  नहीं  था  1  आज  ये  लोग
 चिल्लाते  हैं  कि  वियतनाम  पर  चढ़ाई  हो
 रही  है।

 अमरीका  के  दिल  में  दर्द  होगा,  इसलिए
 वे  वियतनाम  में  लड़ने  के  लिये  जा  रहे  हैं।
 नार्थ  वियतनाम  ने  साउथ  वियतनाम  पर

 हमला  किया,  लेकिन  हम  उसके  बारे  में  कहने
 के  लिए  तेयार  नहीं  हैं।  चीन  नाथे  वियतनाम
 को  मदद  कर  रहा  है,  लेकिन  हम  उसके  बारे
 में  कुछ  कहने  के  लिए  तैयार  नहीं  है।  जब
 साउथ  वियतनाम  ने  अमरीका  की  मदद  मांगी
 और  अमरीका  उसकी  मदद  करता  है,  तब
 हम  चिल्लाते हैं

 हमारा  दुर्भाग्य  है  कि  जब  रूस  ने  हंगरी
 पर  चढ़ाई  की,  तब  यह  सरकार  चुप  रही  |
 क्यों  ?  इसलिए  कि  हम  हमेशा  गुंडों  से  डरते
 हैं।  हमारे  मिनिस्टर  फ़ार  एक्स टनेल  एफेयजे
 कहते  हैं  कि  हम  इसरायल  से  दोस्ती  नहीं  कर
 सकते,  क्योंकि  उससे  मुसलमान  नाराज़  हो
 जायेंगे  ।  कौन  से  मुसलमान  नाराज़  हो
 जायेंगे  ?  आखिर  यह  सरकार  अरब  देशों  से
 क्यों डर  रही  है  ?  मुसलमान नाम  का  यह

 डर  क्यों है  ?  हमनें  तय  करना  है  कि  हम  अपने
 पांव  पर  खड़े  होंगे  और  अपने  हितों  की  दृष्टि
 से  अपनी  नीति  को  निर्धारित  करेंगे  -  अगर

 हम  एसा  करेंगे,  तो  किसी  की  क्या  मजाल  है
 कि  हमारे  सामने  खड़ा  हो  सके  1

 आओ  भागवत  झाआजाद  :  अभी  तो

 माननीय  सदस्य  कह  रहे  थे  कि  वियतनाम  के
 बारे  में  कुछ  नहीं  कहना  चाहिए,  लेकिन  अब
 वह  इसरांयल के  बारे  में  सलाह क्यों  देने
 लगे?

 श्री ro  qo  त्रि  दी  में  तो  सिफ॑  लाजिक
 और  तरक  की  बात  कह  रहा  हूं  V  मैं  तो  सिर्फ

 यह  कह  रहा  हूं  कि हमको-और इस  सरकार

 8
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 [att fe  qo  त्रिवेदी]
 को--अमरीका,  रूस,  इसरायल  या  अरबों  से

 किसी  से  भी,  डरने  की  आवश्यकता  नहीं  है
 मेरा  कहना  यह  है  कि  सरकार को  किसी  से

 डरना  नहीं  चाहिये  ।  वह  जो  कुछ  भी  करे,
 वह  देश के  निए,  देश  के  हितों  को  दृष्टि  में
 रख  कर  करे  ।  अगर  वह  किसी  से  दोस्ती
 करना  चाहती  है,  तो  देश  के  हितों  की  दृष्टि  से
 करे,  वर्ना न  करे।  हम  को  अमरीका, इ  लेंड,
 रूसया  चीन  के  दबाव  में  अने  की  आवश्यकता
 नहीं  है।  हमको  किया  के  दवाव  में  आ  कर
 कोई  काम  नहीं  करना  चाहिए  ।  हमारी
 पालिसी  हमारे  हितों  पर  आधारित  होनी
 चाहिए और  हमें  अपने  पांव  पर  खड़ा  होना
 चाहिए  ।  जो  भी  काम  लाजीकल  और
 तकंसंगत हो,  ह  हमें  करना  चाहिए।

 मैं  1959  की  डीबेट्स  पड़  रहा  था
 उस  वक्त  श्री  डांगे  ने  कहा  कि  वी  आलवेज

 सपोर्ट  दि  फारेन  पालिसी  आफ  दि  गवर्नमेंट

 हम  देखते  हैं  के  आज  कम्यनिस्ट  हमारी  फारेन
 पालिसी  को  सपोर्ट  नहीं  करते हैं  -  क्यो  ?

 शायद  चीन  या  रूस  से  कोई  आदेश  आ  गया  है,
 जिसकी  वजह  से  वे  हमारी  फारेन  पालिसी  को

 सपोर्ट  नहीं  करते  हैं  L  ये  लोग  दूसरों  की  क्यों
 सोचते  हैं?  वे  अपने  मुल्क  की  सोचें  1

 पिछली  दफा  श्री  स्वर्ण  सिंह  ने  यहां  पर
 कहा  कि  हम  किसी  से  घबराते  नहीं  हैं,  हम
 सब  फैसले  अपनी  पालिसी  के  मुताबिक  करते
 हैं।  मैं  पूछना  चाहता  हं  कि  क्या  वह  किसी
 हिन्दू  को  साउदी  एरेबिया  में  एम्बेसेडर
 बना  कर  भेज  सकते  हैं  वहां  के  लिए  उनको
 लाजिमी  तौर  पर  कोई  मुसलमान  ढूंढना
 पड़ता है।  वहां  पर  सरकार  को  कोई  किदवई
 साहब  या  कोई  खान  साहब  ही  ढूंड ना  पड़ता  है?
 वहां  पर  सरकार  किसी  हिन्दू  या  सिख  को  नहीं
 भेज  सकती  है।  इसकी  वजह  यह  है  कि  साउदी
 एरेबिया  की  तरफ़  से  कहा  जाता  है  कि  मक्का
 में  कोई  मुसलमान  ही  आ  सकता  है  और  हम
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 वहां  पर  किसी  हिन्दू  को  नहीं  घुसने  देंगे
 उन  लोगों  को  खुश  करने  के  लिए  सब  कुछ
 किया  जाता  है,  लेकिन  अपने  हितों  की  रक्षा
 करने  का  हमें  कोई  अधिकार  नहों  ह।  हम  हर
 बात  में  दूसरों  पर  निर्भर  करते  हैं।  इस  नीति

 के  कारण  सरकार  के  प्रति  लोगों  में  असंतोष
 पैदा  हो  रहा  है  और  वे  सरकार  से  नफरत
 करते  हैं।

 अभी  श्री  हेडा  और  श्री  माथुर  यहां  पर
 कांग्रेस की  तरफ़  से  बोले  हैं  1  ऐसा  मालूम
 होता  था  कि  इन  दोनों  वकीलों  को  यह  पता
 था  कि  हमारा  मुवक्किल  गुनाहगार  है।  जिस
 वकील  को  यह  मालूम हो  जाये  कि  उसका

 मुवक्किल  गुनाहगार  है,  तो  वह  ठीक  तरह  से
 बहस  नहीं  कर  सकता  है  1  उनकी  बातों  से
 साफ़  पता  चल  रहा  था  कि  वे  अच्छी  तरह  से
 समझ  रहे  थे  कि  जिस  गवर्नमेंट  के  पक्ष  में  वे
 बोल  रहे  थे,  वह  इसके  योग्य  नहीं  है

 आता  भागवत झा  आजाठ  =  माननीय
 सदस्य  किस  का  केस  लड़  रहे  हैं?

 आओ  उ०  मू०  श्रिबेदी  :  मैं  माननीय  सदस्य
 की  तरफ़ से,  सबकी  तरफ़  से,  अपने  मुल्क  की
 तरफ़ से  बोलता  हुं  ।  मैं  अपने  मुल्क  का  केस
 लड़ता हूं  ।

 आ  हेमा  ने  कहा  कि  कांग्रेस  पार्टी  अगले
 चुनाव  में  और  शक्तिशाली  हो  कर  आयेगी
 मैं  उनको  बताना  चाहता  हं  कि  अगर  कोई
 पार्टी  कांग्रेस  का  स्थान  ले  सकती  है  और  पावर
 में  आ  सकती  है,  तो  वह  जनसंघ  है।  जनसंघ
 जो  स्थिति  प्राप्त  करेगा,  वह  सबके  सामने

 होगी।  माननीय  सदस्य  उसकी  फ़िक्र  न  करें।
 जहां  तक  मेरा  सम्बन्ध  है,  मैं  उनसे  द्वार  नहीं
 हूं  और  वह  मुझ  से  दूर  नहीं  हैं।  मैं  रूस,
 अमरीका,  इसरायल  या  अरब  देशों  का  बिका
 हुआ  नहीं  हूं  1  मैं  पाकिस्तान  से  डरता  नहीं  हूं।
 मैं  जब  बोलता  हूं,  तो  पाकिस्तान  रेडियो  बे
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 सबसे  ज्यादा  गालियां  मझे  खानी  पड़ती  हैं
 हालांकि  जो  भी  कार्यवाही  की  जाती  है,  वह
 गवर्नमेंट  की  तरफ़  से  की  जाती  है,  लेकिन
 मुझे  उसका  दुख  नहीं  है  1

 मैं  पटले  ही  कह  चुका  हं  कि  इस  सरकार  की
 तरफ़  से  यह  एक  भयंकर  भूल  हुई  है।  जिस
 चीज़  की  कीमत  को  बढाने  की  ताकत  सरकार
 के  पास  नहीं  है,  उसकी  कीमत  को  घटा  कर
 उसने  भयंकर भूल  की  है  ओर  उस  भयंकर भूल
 का  नतीजा  आज  देश  को  भुगतना  पड़  रहा  है।
 सब  चीजों  के  भाव  बढ़  गये  हैं  n  सरकार  चाहे
 सुपर  मार्केट  खोले  या  और  कुछ  करे,  इससे
 भाव  कम  नहीं  हो  सकते  हैं।  जहां तक  सुपर
 मार्केट  का  सम्बन्ध है,  उसको  स्थिति  “चार
 दिन की  चांदनी,  फिर  अंधेरी  रात”  वाली

 होगी।  यह  सुपर  माउंट  कुछ  नहीं  कर  सकती।
 दिल्ली  में  कनाट  प्लेस  में  एक  सुपर  मार्केट
 बना  देने  से  देश  की  साधारण जनता  और

 ख़ास  तौर  पर  देहात  की  जनता  को  कोई  फ़ायदा
 नहीं  हो  सकता  है  1  श्री  माथुर  जोधपुर  के
 रहने  वाले  हैं।  वह  अच्छी तरह  से  जानते हैं
 कि  पहले  गेहूं  पांच-सात  रुपये  मन  बिक  र्ा
 था,लेकिन आज  30  रुपये  मन  गेहूं  कहीं  नसीब
 नहीं हो  रहा  है।  तो  क्या  हालत  है?  सीधे

 आंकड़े,  सच्चे  आंकड़े  क्यों  नहीं  बोल  पाते  हैं  ?

 क्यों  स्टेटिस्टिक्स का  सवाल  लाया  जाता  है?
 इस  डी वैल्यूएशन से  आज  ऐसी  खराब  परि-
 स्थिति पैदा  हो  गई  है।

 एक  माननीय  सदस्य  :  डी वेल्यूएशन से
 पहले  पांच  रुपये  मन  गेहूं  कहां  मिलता  था

 आओ  उ०  qo  त्रिवेदी :  डीवल्यूएशन  से
 पहले  नहीं,  मैंने  सन्‌  50  की  बात  कही  |

 आपने  कान  क्यों  बन्द  कर  रखे  हैं  ?  आप  कान
 खोल  कर  सुनिये 1

 जी गेंहूं उसे  वन  में  बिकता था  उसकी
 आज  हालत क्या  हे?  डीवैत्यूएशन  से  क्या

 SRAVANA  10,  1888  (SAKA)  Motion  1722

 हुआ”?  आज  वह  30  रुपये  मन  में  भी  नहीं
 मिल  सकता  |  बतलाइए,  हमारे  यहां  पालिया-
 कमेन्ट  में  घी  बिकता  था,  उसमें  भी  दो-दो  रुपये
 बढ़ा  दिये  1  पहले जो  42  रुपये  में  मिल  जाता
 था  वह  अब  साढ़  तैतालीस  में  हो  गया ।
 बाजार  में  किताब  खरीदने  जाइए  t  डेढ़  रुपये
 की  किताब  साढ़े  तीन  रुपये  में  हो  गई  ।
 12  हज़ार,  13  हजार  की  जो  कार  आती  थी

 वह  16  हजार की  हो  ई  |  डीवल्यूएशन की
 रकम  तो  बढ़  रही  हैं  और  बढ़ती  चली  जायेंगी  1
 और  कर्जा  हमारे  ऊपर  ड्योढ़ा हो  गया  t
 ब्याज  की  रकम  उसी  प्रकार  बढ़ती  चली
 जायेगी  |  हम  उसको  चुका  नहीं  सकेंगे
 डी वैल्यूएशन से  बहुत  से  नुकसान  हैं  1  लेकिन

 क्योंकि  डी वैल्यूएशन की  बहस  में  मैं  पहले  भाग
 ले  चुका हूं  -  इसलिए  इतना  ही  मेरे  वास्ते
 ठीक  होगा  कि  बगर  पुनरुक्ति  किये  मैं  कहता
 हं  कि  डी वैल्यूएशन की  जो  भूल  गवरमेंट  ने
 की  है  वह  बड़ी  गम्भीर  भूल  की  है।

 सभापति  महोदय,  अब  मैं  देश  की

 अन्दरूनी  स्थिति  पर  आता  हूं  कि  कैसा  हमारा
 एडमिनिस्ट्रेशन हो  गया  है।  आज  ऐडमिनिस्ट्रेशन
 शन  हमारे  सारे  देश  में  बिलकुल  लूज  हो
 गया  है  ।  बव्यूरोक्रेटिक गवर्नमेंट  इस  रूप  में
 हमारे  मिनिस्टरों पर  हावी  हो  गई  है  कि
 जिसको  कहा  नहीं  जा  सकता  ।  कुछ  ऐसे
 दृष्टांत  मुझे  देखने  को  मिले  कि  जो  सेक्रेटरी
 चाहता  है  वह  बात  मिनिस्टर को  करनी
 पड़ती  है।  मिनिस्टर  साहब  लाख  सिर  पटक
 कर  मर  जायं,  उनकी  चलती  नहीं  मिनिस्टर
 साहब  लिखते  हैं  कि  ऐसा  करो  ।  सेक्रेटरी

 होगा  V  मिनिस्टर  साहब  आडर  लिखते  हैं  कि
 नहीं,  जैसा  मैंने  आडंर  दिया  है,  वैसा  करना
 पड़ेगा  a  वह  कहता  है  अच्छा  हुजूर  ।  आडर
 तो  लिख  दिया,  लेकिन  20-21  दिन  के  बाद
 ऐसा  सुराग  लगाया,  ऐसा  दिमाग  लगाया  कि
 आखिरकार  मिनिस्टर  साहब  ने  वही  किया
 जो  सेक्रेटरी  ने  कहा  था।  तो  आज  मिनिस्टर
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 ओ  उ०  qo  त्रिवेदी]

 की  नहीं  चलती,  सेक्रेटरी  की  चलती  है  ।

 सेक्रेटरी  ने  लिख  दिया  वही  सच  ।  इसलिए
 हमारी  हालत  दिनों  दिन  बिगड़ती  हुई  चली
 जा  रही  है।  एडमिनिस्ट्रेशन हमारा  बिलकुल
 खराब  हो  रहा  है  जहां  भी  हम  निगाह  डालें,
 हमको  मालूम  पड़ेगा  कि  हर  जगह  एडमिनिस्ट्रेशन
 भें  करप्शन  छिपा  हुआ  है।  करप्शन  मिटाने
 की  बहुत  बहुत  हम  लोगों  ने  कोशिश की,
 नन्दा  जी  ने  पहलवानी  से  यह  कहा  कि  दोसाल
 में  करप्शन  मिटा  देंगे  ।  लेकिन  उनकी  वह
 पहलवानी  धरी  रह  गई  ।  दो  साल  में  कुछ
 नतीजा  नहीं  निकला।  हम  किस  नतीजे  पर
 पहुंचे  कि  और  ज्यादा  करप्शन  के  मसले  देखे
 जयन्ती  शिपिंग  कम्पनी  वाला  20  हजार  रुपये
 का  कपिटल और  20  करोड़  रुपये  का  लोन

 लेकर  धम  रहा  है  ।  एक  दूसरा  आदमी,
 कलिंगा  एयर  लाइन्स  वाला,  20  हजार  का

 टोटल  कैपिटल  और  वह  ठेके  लेता  है  4  करोड
 14  लाख  रुपये  का  काम  करने  का  ।  और

 कोई  कॉन्ट्रैक्ट  दिया  जाता  है,  दूसरा  कोई
 आदमी  होता  तो  उससे  साल्वेंसी  सर्टिफिकेट
 मांगा  जाता  कि  4  करोड़  की  सॉल्वैंट्स  लाओ  1

 वह  हर  एक  साल  में  साढ़े  छः  लाख  का  नफा
 करता  है  और  उसमें  क्या  होता  है  ?  2  हजार
 981  क्विंटल  दूध  बरबाद  कर  दिया  जाता
 है  -  भगवान  जाने  कलकत्ता  के  माउंट  में
 बिक  गया  या  कहां  विक  गया  ?  2981

 क्विंटल  दूध  नेस्त-नाबूद हो  जाता  है  ।  कहां
 चला  गया  ?  कोई  कहता  है  जला  दिया,
 कोई  कहता  है  गाड़  दिया,  कोई  कहता  है
 फेक  दिया  ।  2981  क्विंटल  दूध  का  धी

 कितना  बनता  है  यह  जरा  सोचना  चाहिए  t

 ऐसे  ऐसे  कितने  हो  कान्ट्रैक्ट  हैं।  लूट  मची  हुई
 है।  कल्चरल  डेलिगेशन  के  नाम  पर,  और
 दूसरे  नाम  पर,  तीसरे  नाम  पर  जिसको  जो
 बनाना  था,  उसके  लिए  उसने  किस्मत  आजमाई
 की।  उसको  पैसा  देते  चले  गये  1  किसी  को
 12  लाख,  किसी  को  15  लाख।  एक  सोसायटी

 कहने  लगी  कि  हम  तुम्हारे  लिए  एन साइक् लो-

 AUGUST  1,  1966  Motion  1724

 पीडिया  बनाते  &  1  i  जिन  आदमियों  को  हिन्दी
 का  नाम  भी  नहीं  मालूम,  हिन्दी  बोल  नहीं
 सकते,  हिन्दी  भाषा  क्या  है,  वह  समझते  नहीं,
 उन  आदमियों  ने  उनको  काम  दे  दिया  और
 वह  सारा  रुपया  खा  गये  1  इस  तरह  वह  सारा
 रुपया  बरबाद हो  गया  ।

 ऐडमिनिस्ट्रेशन  इस  तरह  नहीं  चल

 सकता  V  आज  एक  अफसर  मुझे  मिला  था  tv

 वह  कह  रहा  था  कि  हम  नागालैंड  में  कसे
 रहते  हैं,  वह  सुनिये  ।  वह  कहता  था  नागालैंड
 में  हम  रहते  हैं  तो  हम  लोगों  से  टैक्स  उगाहने
 के  वास्ते,  यानी  अफसरों  के  पास  भी  वह  आते
 हैं  अन्डर  ग्राउंड  नागालैंड  गवर्नमेंट  वाले  और
 कहते  हैं  कि  टैक्स  का  इतना  रुपया  लाओ  नहीं
 तो  कल  जहमत  हो  जायगी  ।  वह  टैक्स  का
 रुपया  उन  अफसरों  को  भी  नागालैंड  में  देना
 पड़ता  है  1  यह  गवर्नमेंट  है  ?  इस  गवर्नमेंट
 को  शर्म  से  झुक  जाना  चाहिए।  कल
 इस्तीफा  देते  हों,  तो  आज  ही  इस्तीफा
 दे  देवें  और  मेहरबानी  करके  यहां  से  चलते
 बनें।  ऐसी  गवनेमेंट  नहीं  चल  सकती
 रेलवे  का  टीवी  कहता  है  कि  करें  क्या  ?
 रेवरी के  आगे  चेकिंग  नहीं  हो  सकती 1

 अगर  गलती  से  हमने  चेकिंग  कर  लिया  तो
 पटापट  हमारे  सिर  पर  पड़ती  है  ।  हम  को
 कोई  बचाने  वाला  नहीं  है।  क्या  इस  तरह  से
 ऐडमिनिस्ट्रेशन चलता  है  ?  करप्शन  का
 यह  हाल  है  कि  कोई  काम  बगैर  करप्शन  के
 हो  नहीं  सकता  ।  आज  सुबह  एक  आदमी
 आया  av  उसका  10  हजार  रुपया  बाकी  है  1
 गवर्नमेंट से  लेना  है  -  10  हजार  रुपया  कोर्ट
 में  जमा  है।  वह  उसको  पांच  साल  से  नहीं
 मिल  रहा  है।  एक  आदमी  कहता  है  कि  5  सौ
 रुपया  जब  तक  नहीं  दोगे  तुम्हारा  दस  हज़ार
 रुपया  नहीं  मिलेगा  ।  उसकी  कोई  मदद

 करने  वाला  नहीं  है  ।  यह  बातें  जो  हमारे
 _गवरमेंट  के  ऐडमिनिस्ट्रेशन की  हैं,  इससे  लोगों

 “को  नफरत  हो  गई  है  यह  बड़ी  बड़ी  बातें
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 वो  छोड़िए,  डी वैल्यूएशन,  एकोनामिक  कंडीशन,
 वगैरह, इन  लुभावनी चीजों  को  वहीं  तक
 महदूद  करिये  कि  जो  इकोनामिक्स  में  एम०  To

 हों,  वह  एम०  To  वाले  आदमी  यहां  नहीं  हैं
 v

 यहां  तो  वही  आदमी  आपको  भेजने  वाने  हैं
 जो  मामूली  बातों  को  समझते  हैं  और  उन
 मामूली  बातों  से  लोगों  को  सरकार  के  अति
 नफरत  हो  गई  है।  उस  नफरत  का  मैं  एलान
 करता  हूं  7  आपके  प्रति  जो  बणा  पैदा  हो

 गई  है,  उसका  मैं  एलान  करता  हूं  -  आप  से
 जो  आज  आदमी  दुखी  हो  गये  हैं,  उनके

 दुख  को  गाया  मैं  गा  रहा  हूं  कि  अप  को  सतर्क
 हो  जाय॑।  आपको  जाना  तो  पड़ेगा  a  जल्दी
 चले  जाइए  तो  बेहतर  है  ।  रंगा  साहब  कहते
 हैं  कि  आप  अभी  तो  रहेंगे  1  लेकिन  मैं  कहता

 हूं  कि  आप  नहीं  रहेंगे। .  .  (व्यवधान)

 एक  माननीय  सदस्य:  आप  रहेंगे,  मगर
 डूबा  आयेंगे  ।

 आओ  wo  Wo  त्रिवेदी  :  वह  इधर  वाला
 बोर्ड है  न,  तीनों  बोर्ड  यहीं  भर  जायेंगे,  आप

 यहीं  रहेंगे।  क्या बात  है  ?

 हमारे  कई  दोस्त  कहते  हैं  जो  अपने  को
 कम्यूनिस्ट  करके  मानते  हैं,  उनको  एकोनामी
 का  एक  सिद्धान्त  2,  उनका  विद्धान  क्या  है  ?

 सब  बातों  में  कंट्रोल  हो  सब  बातें  गवर्नमेंट
 के  हाथ  में  आयें।  एक  तरफ  तो  ब्यूरोक्रेसी की
 अराई  करते  हैं  कि  यह  ब्यूरोकेश्स  बड़े  खराब

 हैं  और  एक  तरफ  कहते  हैं  कि  सारी  चीजों  पर
 कंट्रोल  करो  ।  नतीजा  क्या  मिज  रहा  है  ?
 लाइफ  इन्शयोरेंस  कारपोरेशन  बना  ।  क्या

 फायदा  हुआ  अफसरो ंके  सामने  सलाम

 करना  पड़ता  है,  झूठी  बातें  कहते  हैं।  गलत
 तरीके  से  सारे  रुपये  का  उपयोग  होता  है  ।

 रुपया  कहां  लगा,  कैसे  लगा,  किसने  लगाया,
 इसका  सारा  नजारा  हम  लोग  मूंदड़ा  कांड  में
 सुन  चुके  हैं।  वह  भी  लाइफ  इंश्योरेंस  का
 ही  रुपया  था  ।  आपने  दूसरे  कारपोरेशन
 बनाये  ।  कारपोरेशन  जब  बनने  लगे  तो
 किसी हद  तक  हम  यह  सोचते  थे  कि  मुमकिन
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 है,  गवनेमेंट  के  हाथ  में  बात  जायेगी,  पब्लिक
 यूटिलिटी  की  चीजें  हैं,  उन  पब्लिक  यूटिलिटी
 की  चीजों  में  जो  आदमी  नौकरी  करेंगे  वह
 इसकी  निगाह में  रहेंगे।  लेकिन हम  तो  और
 नजारा देख  रहे  हैं।  क्या  हुआ?  एयर  इंडिया
 में  हड़ताल हो  रही  है।  किन  आदमियों की
 हड़ताल हो  रही  है?  शर्म  के  मारे  देखा  नहीं
 जाता,  बोला  नहीं  जाता,  वर्णन  नहीं  हो  सकता
 कौन  आदमी  हड़ताल  कर  रहे  हैं?  दो  हज़ार
 तनख्वाह  पाने  वाले,  ढाई  हज़ार  तनख्वाह
 पाने  वाले,  तीन  हज़ार  तनख्वाह  पाने  वाले
 हड़ताल  कर  रहे  हैं  और  तमाम  देश  का

 सौ  सो  लाख  रुपये  का  नुकसान  करा  रहे  हैं  |

 ऐसे  पढ़े  लिखे  आदमी  हड़ताल  कर  रहे  हैं  ।

 इंडियन  एयरलाइन्स  कारपोरेशन  में  हड़ताल  |

 रेलवे  में  टिकट  बेचने  वाले  की  130  रुपये
 तनख्वाह  और  दिन  भर  में  वह  800  टिकट  बेचे
 तो  130  रु०  तनख्वाह उसको  मिलती  है,
 लेकिन  इंडियन  एयरलाइन्स  कारपोरेशन  का
 आदमी  दिन  भर  में  16  टिकट  बेचे  और  उसको
 300  रुपये  तनख्वाह मिलती  है  i  मगर  वह

 हड़ताल  करता  है,  उस  पर  कामना  बोझ
 ज्यादा  पड़  जाता  है  ।  यह  आपका  ऐड-
 मिनिस्ट्रेशन  है,  गवर्नमेंट का  ऐडमिनिस्ट्रेशन
 है।

 Mr.  Chairman:  The  hon.  Member
 has  already  taken  24  minutes.  The
 total  time  for  his  party  is  30  minutes.

 Shri  U.  M.  Trivedi:  I  am  the  spokes-
 man  of  my  Party.  I  have  been  allow-
 ed  30  minutes  by  the  Speaker.  I  had
 a  talk  with  the  Speaker.

 16  hrs.

 इसी  तरह  की  चिज्जी  हमने  तू  पी०  में
 देखी  ।  उत्तर  प्रदेश  के  सरकारी  कर्मचारी
 हड़ताल  कर  के  बैठ  गये,  गवर्नमेंट  का  सारा
 काम  ठप्प  हो  गया  ।  क्या  आप  अपने  दिल
 पर  हाथ  रख  कर  कह  सकते  हैं,  मैं  सरकार से
 पूछता  हूं,  क्या  मिनिस्टर  लोग  अपने  दिलों  पर
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 [et  उ  मुनीदेवी]

 हाथ  रख  कर  कह  सकते  हैं  कि  हमारी  व्यवस्था
 ठीक  है।

 आओ  Ho  Wo  कृपलानी
 दिल  हो  तो  हाथ  रखें ।

 आओ  उ०  मु०  त्रिवेदी  :  कहीं  भो  आपकी
 व्यवस्था ठीक  है।  अगर  आप  में  व्यवस्था

 करने  की  शक्ति  नहीं  है  तो  आप  सब  इस्तीफा
 दीजिये  और  छोड़िये  इस  गद्दी  को  ।  इस  गद्दी
 से  चिपके  रहने  की  क्यों  कोशिश  कर  रहे  हैं,

 क्यों  चिल्ला  कर  कहते  हैं  कि  हम  नहीं  छोडेंगे
 यही  से  चिपक  कर  बैठेंगे,  गोंद  से  लगे  रहेंगे,
 लेकिन  आखिरकार  आपको  जाना  पढ़ेगा,
 गोंद  से  चिपक  कर  हमेशा  नहीं  बैठे  रह  सकते  1

 आज  जो  व्यवस्था  है,  वह  नहीं  चल  सकती,
 जो  मैनेजमेन्ट है  वह  नहीं  चल  सकता  वे

 आदमी  बिक  कर  नहीं  रह  सकते  जो  व्यवस्था
 को  ठीक  नहीं  रख  सकते  ।  जिन  आदमियों
 के  पास  व्यवस्था  को  ठीक  रखने  की  शक्ति
 नहीं  है  उनको  अपने  आप  निकल  जाना

 चाहिये  1  आपकी  व्यवस्था  का  यह  नमूना  है,
 ओर  का  एलान  है,  डोंडी  पीटी  जा  रही  है,
 तमाम  उत्तर  प्रदेश  के  सरकारी  कर्मचारियों ने
 हड़ताल  की  और  नतीजा  यह  हुआ  कि  इतने
 दिनों  के  बाद  आपको  झुकना  पड़ा  और  अब
 आप  खर्चा  बढ़ायेंगे,  टैक्स  बढ़ायेंगे,  फिर  भी

 आप  नतीजे  पर  नहीं  पहुंच  सके  1  इसलिये  मैं
 आप  से  यह  कहता  हूं  कि  आपकी  व्यवस्था-
 शक्ति कम  हो  गई  है,  इसलिये  आपको  यह
 छोड़ना ही  पड़ेगा  ।

 (अमरोहा)  :

 आ  राम  सहाय  पाण्डेय  :  क्या  छोड़ना
 पड़ेगा?

 आओ  उ०  मुनीदेवी  :  यह  गई  1  मैं  फिर
 आप  से  कहता  हूं  कि  आप  जहां  कहीं  भी

 निगाह  डालें  और  देखें  कि  क्या  हो  रहा  है,
 तो  आपको  ये  बन्द  नजर  आयेंगे-बिहार बन्द,
 अहमदाबाद  बन्द,  गुजरात  बन्द,  बम्बई  बन्द,
 कलकत्ता बन्द,  ये  आपको  क्या  बताते  हैं?

 AUGUST  1,  1966  Motion

 एक  माननीय  सदस्य  :  आप  भी  बन्द
 हर  या  नहीं ?

 आ  उ  Ro  fragt  :  मैं  तो  बन्द  नहीं
 हुआ,  लेकिन  भले  आदमी  आपने  मुझे  अच्छा
 याद  दिला  दिया  ।  जो  भी  बन्द  हुए,  उनमें
 ईंट  पत्थर  फेंके  गये,  लोग  मारे  गये,  गोली  चली,
 उसको  आपने  बन्द  माना,  लेकिन  दिल्‍ली  वालों

 ने  बन्द  कर  के  किसी  पर  गोली  नहीं  चलवाई,
 लाठी  नहीं  चलवाई,  उसको  आपने  वाद  नहीं
 माना  |  आपकी  यह  नीयत  हो  गई  है  कि  उसके
 बन्द  मानो  जहां  पर  गोली  चलती  है,  जहां  पर
 लाठी  चलती  है  1

 इस  प्रकार  की  व्यवस्था  आप  चाहते  हैं,
 यह  आपको  शोभा  नहीं  देती  ।  आप  देख
 रहे  हैं  कि  आप  आपस  में  भी  लड़  रहे  हैं,  लेकिन
 आपकी  लड़ाई  के  बारे  में  हम  कहना  नहीं
 चाहते,  लेकिन  करें  क्या  कहना  पड़ता  है  +

 नागा  लोगों  को  तरफ़  देखिये,  मिजो
 लोगों  की  तरफ़  देखिये,  वहां  आपने  क्या  किया
 है।  नागा  अगर  वन्द्य  चलाता  है  तो  आप
 उससे  धबराते  हैं,  नागा  हमारे  आदमियों  को
 मार  देवे,  हमारे  पुलिस  वाले  को  मार  देवे,
 तब  तो  जिस  ने  गोली  चलाई  वह  नागा
 हो स्टाइल  कहलाया,  लेकिन अगर  कहीं  हमारा
 पुलिस  वाला  किसी  नागा  को  मार  देवे,  तो
 नागा  को  मार  दिया,  पकड़ो  पुलिस  वाले  को  +

 ऐसे  कितने  लोगों को  आपने  पकड़ा  है  t

 होम  मिनिस्टर  साहब  यहां  पर  बैठे  नहीं  हैं,
 मैं  उनसे  जवाब  तलब  करना  चाहता  हूं
 आपने  कितने  हैन्द्रल  रिज  पुलिस  के  आदमियों
 को  बन्द  कर  दिया,  क्योंकि  उन्होंने  अपना
 बचाव  किया,  अपने  बचाव  में  गोली  चलाई  +

 जिस  आदमी  को  आपने  वहां  पर  रखा  हुआ  है,
 वह  अपनी  हिफाज़त  के  लिये  आज  वहां  पर
 गोली  नहीं  चला  सकता,  क्योंकि  आप  यह
 आक्षेप  लगाते  हैं  कि  आपने  नागाओं  को  मार
 दिया  जो  हमारे  साथ  लायल  थे  ।  एक  भी
 नागा  लायल  नहीं  है,  सब  हो स्टाइल  हैं,  अगर
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 आप  इन  के  साथ  सख्ती  से  काम  नहीं  लेंगे
 लेकिन  आप  सख्ती  से  काम  ले  नहीं  सकते  ।

 अगर  आप  सबको  से  काम  नहीं  लेना  चाहते,
 तो  मेहरबान,  कृपा निधान,  श्रीमान,  आप

 यहां  से  निकल  जाइये ।

 एक  माननीय  सदस्य:  उसके  बाद  कौन
 आयेगा ?

 श्री  उ०  हद  त्रिवेदी  :  उसके  बाद  हम  हैं,
 क्यों  घबरा  रहे  हो?

 Mr,  Chairman:  The  hon.  Member
 may  kindly  address  the  Chair.

 Shri  र.  अ  Trivedi:  It  was  their  in-
 terruptions  which  made  me  address
 them.  They  must  not  interrupt  me.

 बवेदेशिक-कार्य मंत्रो  (आ  स्वर्ण  सिह)  :

 आप  अकेले  ही  या  किसी  के  साथ?

 शो  ह  मनु  त्रिवेदी  :  देख  लो  पीछे

 कितने ही  हैं  1

 सभापति  महोदय,  मैं  एक  बात  कह  कर
 समाप्त  करता  हूं।  वह  यह  हैकि

 Mr.  Chairman:
 time  is  up.

 The  hon,  Member

 Shri  U  M.  Trivedi:  Time  is  always
 up.

 एक  ही  आपसे  प्राथेना करता  हूं  और  वह
 यह  है  कि  समय  रहते  हुए,  विचारवान,  बुद्धिमान
 आदमी  भागना  पसन्द  करता  है।  अगर  समय
 रहते  हुए  वह  नहीं  भागे  तो  उसका  बड़ा
 नुक्सान  होता  है  ।

 आओ  कमलनयन  बजाज  :  कांग्रेस  वाले

 भागते  नहीं  हैं  1

 आओ  उ०  हू  त्रिवेदी:  कांग्रेस  वाले  भागेंगे
 और  हम  लगायेंगे।  अभी  समय  है,  जनता  ने
 आपको  समय  दे  रखा  है,  उस  जनता  की  बात
 को,  आवाज़  को  सुनो |
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 Mr,  Chairman:  The  hon.  Member’s
 time  is  up.

 Shri  ए.  M.  Trivedi:  As  soon  as  my
 time  is  up,  I  shall  ‘sit  down.  But  let
 me  give  them  this  final  warning.
 आपका  समय  पक  बका  है  और  चूंकि  आपका
 समय  पक  चुका  है,  इसलिये  मैं  जैसे  बोलते
 हए  अभी  बैठ  जाऊंगा,  वैसे  ही  समय  रहने हुए
 आप  यहां  से  चले  जाइये,  तो  इससे  देश  का
 अला  होगा।

 आओ  भागवत  आ  अजाद: सभापति
 महोदया, सरकार  पर  अविश्वास  प्रस्ताव

 पेश  करते  हुए  विरोधी  दल  के  तीनों  सदस्यों
 ने  तीन  प्रकार  के  भाषण  दिये  हैं। एक  ने
 विदेश  नीति  और  आर्थिक नीति  की  समा-
 सोचना  की-कम्यूनिस्ट पार्टी  के  प्रवक्ता
 ने,  स्वतन्त्र  पार्टी  के  प्रवक्ता  ने  सरकार  की
 आर्थिक  नीति  को  समालोचना की  और
 अभी  जो  वोल  गये  हैं,  इन्होंने  खिचड़ी  कहा  ।
 अब  प्रश्न  यह  है  कि  इन  ग़लत  तथ्यों  और
 आंकड़ों  पर  आधारित  अविश्वास  के  प्रस्ताव
 पर  हम  लोग  क्या  विचार  करें।  इन्होंने  कहा
 कि  हमारी  विदेश  नीति  गलत  है,  हमारी
 आर्थिक  नीतियां  गलत  हैं  और  हमारी  अन्य
 घरेलू  नीतियां  गलत  हैं  ।  कम्यूनिस्ट  पार्टी
 के  प्रवक्ता  ने  भाषण  देते  हुए  हमें  पब्लिक
 सेक्टर  की  याद  दिलाई  और  कहा  कि  बी०
 ओ०  ए०  डील  के  समान  हमारे  प्रधान  मंत्री
 ने  एक  नये  प्रकार  का  डील  इस  देश  के  लिये
 स्वीकृत  कर  लिया  है  जो  बिलकुल  गलत  है  1
 उन्होंने  इण्डो-यू०  एस०  फाउण्डेशन  की  भी

 याद  दिलाई  ।

 स्वतन्त्र  पार्टी  के  प्रवक्ता  ने  तोते  की  तरह
 से  वही  पुरानी  रट  लगाई  कि  कोई  योजना
 देश  में  नहीं  होनी  चाहिये  t  उन्होंने यह  भी
 कहा कि  योजना  नहीं  बनाओ,  योजना  कमिशन
 को  तोड़ दो,  आयात  पर  कोई  प्रतिबन्ध नहीं
 होना  चाहिये,  विदेशी  पूंजी  को  आबाधरूप  से
 बिना  किसी  छूट  के,  देश  में  आने  दो  और  यों
 कहा  कि  इस  देश  में  विदेशी पूजी  को  लूट
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 मचाने  दो  ।  ये  हैं  सिद्धान्त  स्वतन्त्र  पार्टी  के,
 जो  हमारी  सरकार  में  अविश्वास  के  प्रस्ताव
 को  पेश  करना  चाहती है।  अगर  ऐसा  हो  कि
 इस  देश  में  किसी  चीज  पर  भी  प्रतिबन्ध  नहीं  हो,
 आयात  पर  प्रतिबन्ध नहीं  हो,  उसके  अनुसार
 इस  देश  मे  विदेशी  पूंजी  पर  प्रतिबन्ध  नहीं  हो,
 इस  देश  में  योजना  नहीं  रहे,  योजनायें  नहीं  हों,
 अगर  अविश्वास  प्रस्ताव  को  पेश  करने  के  ये
 कारण हैं,  तो  मैं  यह  चाहेगा कि  ये  अपोजिशन
 पार्टियां हर  बार  हमारे  अन्दर  अविश्वास  के
 प्रस्ताव  लायें और  हम  हर  बार  यहीं  कहेंगे
 कि  हम  योजना  बनायेंगे, हम  अपने  देश  के
 गरीबों  के  लिये  योजनायें बनायेंगे,  हम  अपने
 देश में आयात  पर  प्रतिबन्ध  लगायेंगे,  हम
 अपने  देश  में  विदेशी  पूजी  को  अबाध  रूप  से
 नहीं आने  देंगे,  उतनी ही  आने  देंगे  कि जितनी

 की  हमें  आवश्यकता  है  अपने  देश  की  आर्थिक
 अवस्था को  मजबूत  करने  के  लिये  i  अगर
 इस  अविश्वास  प्रस्ताव  को  लाने  के  यही
 सिद्धान्त  हैं,  तो  बार  बार  अविश् गस  प्रस्ताव  को
 लाइये  और  ये  जानते  हैं  कि  अविश्वास  प्रस्ताव
 लाने  का  क्या  परिणाम  होता  है  ।  इनके
 इस  सदन  में  अविश्वास  प्रस्ताव  लाने  का
 एक  लाभ  यह  होता है  कि  हमको  बार
 बार  यह  अवसर  मिलता  है,  मुझको  और
 मेरी  सरकार  को  यह  बताने का  मौका  मिलता

 हैकि हम  इनतमाम  चीजों पर  दृढ़  रहेंगे
 जिनको  जवाहरलाल  जी  ने  देश  के  प्रथम
 वर्षों  में  हमें  दिया  ७  1  उन्होंने कहा  था  कि
 किसी  भी  अविकसित  देश  को  विकास  के

 पथ  पर  अग्रसर करने  के  लिये  यह  आवश्यक है
 कि  उस  देश  की  योजना  हो,  उस  देश  का
 योजना  कमीशन  हो,  उस  देश  में  इन्वेस्टमेंट
 के  लिये  एक  ऐसा  पैटन  हो  कि  जिस  पैटर्न  के
 अनुसार  उस  देश  का  उत्थान  हो  ।  वह  उत्थान
 उस  देश  के  किसी  खास  वर्ग  के  हाथ  में  न  जाये,
 बल्कि  उस  देश  के  विभिन्न  लोगों  को,  विभिन्न

 वर्गो  को  उसका  लाभ  पहुंच  सके  ताकि  आने
 बाले  वर्षों  में  अधिक  रूप  मे  केन्द्रीकरण,  कन्सेन्ट्रे- _
 आशन  आगे  इकानामिक पांवर  एण्ड  वेल्थ  नही  ।

 AUGUST  1,  1966  Motion  1732

 इसलिये  स्वतन्त्र  पार्टी  के  जो  सिद्धान्त

 हैं,  वे  ऐसे  घातक  हैं  कि  हम  इन  को  मान  कर
 अविश्वास  के  प्रस्ताव  पर  कोई  बहस  नहीं  कर
 सकते a  मैं  यह  स्पष्ट  कहूं,  सभापति  महोदया,
 कि  कांग्रेस  पार्टी  जिसमें  मे  हूं  और  मेरे  बहुत  से
 दोस्त  हैं,  समय  समय  पर  हम  ने  अपनी  आर्थिक
 नीति  की  स्वयं  कटु  आलोचना  की  है  tT  हमारे

 साथी,  हमारे  बहुत  से  मित्र  हैं,  हमारे  बहुत
 से  मिनिस्टर  हैं,  जिन्होंने  समय-समय  पर
 अन्तर-परीक्षा  (इन्ट्रोस्पेक्शन)  किया  है  ।

 अभी  प्रधान  मंत्री  ने  पब्लिक  सेक्टर  में  काम
 करने  वालों  को  अपने  यहां  बुलाया  था।  उनसे

 उन्होंने  बात  की,  उन्होंने  स्पष्ट  शब्दों  में  कहा
 कि  हमारे  पब्लिक  सेक्टर में  क्या  कठिनाइयां
 हैं,  कहां  दोष  हैं  ?  हम  स्तर  बार-बार  कह
 चुके  हैं,  लेकिन  उसी  अधीन मंत्री की  इन  बातों
 को  जो  स्वयं  उन्होंने इन  चीजों  को  सुधारने
 के  लिये  कही  थीं,  अंग्रेजी की  डिक्शनरी  में  से
 अच्छे  अच्छे  शब्दों  को  चुन  कर  मसानी  साहब
 ने  कहीं  --थे  मेरे  शब्द  नहीं  हैं;  ये  प्रधान  मंत्री
 के  शब्द  हैं”  यह  प्रधान  मंत्री  के  शब्द  हैं।
 इस  का  क्या  अर्थ  है।  अधान  मंत्री ने  पब्लिक
 सेक्टर  को  बुला  कर  अगर  सुधारने  का  प्रयत्न
 किया  तो  इसके  लिये  उनको  बड़ी  नाराजगी
 अगर  न  सुधरें  तो  भी  उनको  नाराजगी  ।
 कहने का  मतलब  है  यह  कि  स्वतन्त्र पार्टी
 के  कहने  के  अनुसार,  जो  कि  लेते  फैअर
 एकानमी  है,  हमें  योजना  न  बनायें,  उन  के

 कहने  के  अनुसार हम  विदेशी  पूंजी पर  प्रति-
 बन्ध  न  लगायें  उन  के  अनुसार  हम  ब्लैक
 मार्केटिंग पर  नियंत्रण  न  करें  i  स्वतन्त्र  पार्टी
 के  यह  मगर  मच्छ  के  आंसू  इस  देश  की  जनता
 के  लिये  नहीं  हैं,  उन  के  यह  आंसू  उन पूंजी
 पतियों  के  लिये  हैं  जिन  के  फैली  ट्रैवलर  वह  हें  1
 आ  मसानी  को  बड़ा  प्रेम  आता  है  फैली  [टेलर
 के  नाभ  पर।  उन्होंने  कहा  कि  महालोनियिस
 फैली  ट्रैवलर  हैं,  उन्होंन  कहा  कि  डा०
 वी०के०आर०वी०रावक्रिप्टी  एका ना मिस्ट
 हैं।  उन्होंने  कहा  कि  कृष्ण  मेनन  और
 मालवीय  आगे  नहीं  बढ़  सके  ।  वाशिंगटन
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 पेट्रियस  को  समझना  चाहिये  कि  हम  इस
 देश  में  विदेशी  पूंजी  को,  चाहे  वह  अमरीकी
 पूजी  हो,  कोई  भी  पूंजी  हो,  अबाध  रूप  से
 नहीं आने  देंगे  t

 अपने  देश  में  हम  निश्चित  सहायता
 चाहते  हैं  1  रूस  ने  अपने  कठिनाई  के  वर्षों
 में  सहायता  ली,  अमरीका  को  अपनी  स्टे चू
 आफ  लिबर्टी  को  खड़ा  करने  के  लिये  प्रारम्भिक
 वर्षो  में  फ्रांस  से  भीख  मांगनी  पड़ी  थी  और
 उसने  फ़ांस  के  रुपये  से  मॉडल  बनाये  थे  ।

 अमरीका  को  यह  नहीं  भूलना  चाहिये  t

 इस  प्रकार  कहने  का  मतलब  यह  हैं  कि  किसी
 भी  अविकसित देश  को  अपनी  अर्थ-व्यवस्था
 को  गतिशील  करने  के  लिये  विदेशी  पूंजी  की
 जरूरत  होती  है,  और  भारत  ने  विदेशी  पूंजी
 लेना  स्वीकार  क्या  है  तो  कोई  गलत  काम
 नहीं  किया  ।  लेकिन  प्रश्न  यह  है  कि  अपने
 देश  में  चाहे  वह  अमरीकी  पूंजी  हो  चाहे  रूसी
 पूंजी  हो,  चाहे  पूर्वी  पूजी  हो  बाहे  पश्चिमी
 पूंजी  हो,  किसी  भी  पूंजी  को  मसानी  साहब  की
 तरह  हम  वाघ  रूप से  नहीं आने  देंगे।
 इस  लिये  अगर  हम  ने  अपनी  आर्थिक  अवस्था
 की  कठिनाई  को  महसूस  किया  और  उसको
 सुधारने  के  लिये  प्रयत्न  किया  तो  हमने  कोई
 गलत  काम  नहीं  किया  t

 इस  सदन  में  डिवैलुएशन  की  चर्चा  करते
 हुए  श्री  हिरेन  मुकर्जी  ने  यह  कहा  कि  हमने
 अपने  देश  को  बेच  दिया  ।

 16.13  brs.
 (Mr.  Deputy-SpeAKER  in  the  Chair]

 अपने  देश  की  अर्थ-व्यवस्था पिछले  वर्षों
 में  कुछ  कठिनाई  से  चलती  रही  है  1  हमने
 इस  सिद्धान्त  का  प्रतिपादन  नहीं  किया  जिसके
 अनुसार  अपने  देश  में  अहं-व्यवस्था को  अधि-
 नायकवाद  में  लाकर  के  सारी  चीजों  का
 राष्ट्रीकरण करके  उस  को  स्टेट  सेक्टर  में
 ले  सकते  जोकि  कुछ  पूर्वी  देशों  की  व्यवस्थाय
 हैं।.....  (व्यवधान)  मैं  आपको  कीट्स
 एंड  फोग सं  दूंगा  7  अगर  आप  मुंह  बन्द  करके

 SRAVANA  10,  1888  (SAKA)  Motion  1734

 कान  खोलें  तो  सब  कुछ  स्पष्ट  हो  जायेगा  |

 लेकिन  अगर  आप  सुनना  चाहें  तो  मैं  हिक्स
 एंड  किस  दे  सकता  हूं,  ब्रेन  कहां  से  दूं  ।

 मैं  यह  कह  रहा  था  कि  विदेशी  पूंजी  को
 लेने  के  लिये  आवश्यकता यह  है  कि  हम
 अपने  देश  की  अर्थ-व्यवस्था को  एक  नया  पैटन
 दें  और  वह  नया  पैटन  मिक्स्ड  एकानामी  के
 नामे  पर  देश  में  आया  ।  इस  देश  के  आर्थिक

 विकास  का  पिछले  प्रवाह  वर्षों  का  इतिहास
 एक  नये  एक्सपेरीमेंट का  इतिहास  है,  एक  नई
 कठिनाई  का  इतिहास  है  ।  यह  बात  सत्य  है
 और  कौन  इसे  नहीं  मानता  है।  क्या  अभी  हमने
 इस  सदन  में  आपसे  केम  शब्दों  में  इसकी
 आलोचना की  है।  हमने  स्वयं माना  है
 और  हमारे  प्रधान  मंत्री  ने  माना  है  इस  वात
 को  ।आप  ही  कौन  इस  बात  को  कहने  वाले  हैं
 कि  राष्ट्रीय  आय  में  वद्धि  नहीं  हुई  ।  जब
 प्रथम  योजना,  द्वितीय  योजना  और  तटीय
 योजना में  देश  की  आधिक  प्रगति सिफ  एक
 सेक्टर  में  हुई  तो  आपके  कहने  पर  नहीं,  हमारे
 कहने  पर  हमारे  नेता  पंडित  जवाहरलाल
 नेहरू  ने  महालॉनोबिस कमेटी  बिठाई  |
 आज  भी  मोनोपोलीज को  खत्म  करने  के  लिये
 आपके  कहने  पर  नहीं,  हमारे  कहने  पर
 कांग्रेस  पार्टी  ने  मोनोपली  कमिशन  बिठलाया
 लेकिन  स्वयं  कांग्रेस  जन  सन्तुष्ट  नहीं हैं
 उसकी  प्रगति  से  ।  मोनोपोली  कमिशन  की
 जो  रिपोर्ट  है  उसको  कार्यान्वित करके  हमें
 आगे  बढना  चाहिये  a प्रश्न यह  है  कि  इन
 तमाम  बातों  को  हम  स्वयं  कहते  हैं।  आखिर
 इन  लोगों  के  कहने  का  मतलब  क्या  है  ।

 अगर  कोई  सही  बात  नहीं  हो  सकी  तो  क्या
 सिर्फ  अपोजिशन  ही  ठकेदार  है  कि  इन  शब्दों
 को  कहे।  यह  हमारी  कठिनाई  आर्थिक  जगत
 में  बराबर  रही  है  ।  इस  पर  हमारा  मतभेद
 हो  सकता  है  देश  के  अन्दर,  यह  ठीक  है,  कि
 आर्थिक  कठिनाई  हे  निकलने  का  रास्ता  क्या
 था  ।  यह  भी  सम्भव  हो  सकता  है  कि  इन
 आर्थिक  कठिनाइयों से  निकलने  के  लिये
 रुपये  के  अवमूल्यन  की  आवश्यकता  नहीं  थी,
 जैसा  कि  आप  कहते  हैं  ।  लेकिन  किसी  भी
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 श्री  भागवत  झा  आजाद]

 आर्थिक  व्यवस्था  के  सामने,  जब  वह  अपनी
 कठिनाई के  दौर  से  गुजरती  है  तो  बहुत से
 अल्टरनेटिव  रहते  हैं।  उन  में  से  ही  अवमूल्यन
 भी  एक  अल्टनेंटिव  था  tv  दूसरा  अल्टनेंटिव
 यह  था  जिसको  इंग्लैंड  की  तथाकथित  लेबर
 सरकार  कहती  है।  वह  असल  में  लेबर  सर-
 कार है  नहीं  इसलिये  मैं  उसे  तथाकथित
 कहता  हूं  ।इन  तमाम  अल्टनेंटिव्ज में  से  इस
 सरकार  ने  अवमूल्यन को  चुना  ।

 प्रश्न  यह  उठता  है  कि  इस  अवमूल्यन
 के  बाद  हमें  क्या  क्या  करना  चाहिये  था  Vv

 कोई  डिवैलुएशन की  किताब  को  पढ़  सकता
 है  जिस  में  उस  के  थ्योरिटिकल गुण  दिये
 होते  हैं  कि  क्या  क्या  होना  चाहिये  1  लेकिन
 आपको  चाहिये  था  कि  आप  बतलाते  कि
 अवमूल्यन  के  बाद  क्या  करना  चाहिये  था  ।

 अगर  हमारी  गलती  कहीं  पर  थी  तो  आप
 बतलाते  कि  कहां  पर  हमारी  गलती  है  और
 किस  प्रकार  अवमूल्यन के  बाद  मूल्यों का
 स्थिरीकरण हो  सकता  है  i.  हम  ने  स्वयं
 स्वतन्त्र  पार्टी  का  स्टेटमेंट  आने  के  पहले  इसको
 उठाया  ।  कांग्रेस  पार्टी  के  मेम्बरों  ने  अपनी
 पार्टी  के  सामने  इसे  उठा  कर  एक  नहीं दस
 सुझाव  रखे  कि  उसके  बाद  सरकार  को  क्या
 करना  चाहिये।  आपके  नो  कांफ़िडेंस  मोशन
 मूव  करने  के  पहले  हमने  बतलाया  कि  अब
 आवश्यकता यह  है  कि  अवमूल्यन  के  बाद
 देश  में  मूल्यों  का  स्थिरीकरण हो  ।  युगो-
 फ्लाविया  और  फ़ांस  ने  अपने  अवमूल्यन  का
 फायदा  इसलिये  उठाया  कि  वहां  की  आर्थिक
 व्यवस्था विदेशी  पूंजी  के  सहारे  मजबूत  बन
 चुकी  थी  और  वहां  की  कीमतों  में  स्थिरीकरण
 आ  चुका  था,  उनका  स्टैबिलाइजेशन हो
 चुका  था  ।  इसलिये  आवश्यकता इस  बात
 की  है  कि  देश  में  मूल्यों का  स्थिरीकरण
 किया  जाये  ।  इस  मामले  में  एकानामिक
 पालिसी के  प्रस्ताव  पर  अपने  विचार  मैं
 विस्तृत रूप  से  रखूंगा  ।

 इस  के  बाद  दूसरी  बात  यह  आनी
 चाहिये  कि  किस  प्रकार  हमारा  निर्यात  बढ़
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 सकता  है  t  विरोधी  दलों  को  यह  बतलाना
 चाहिये  था  कि  किस  प्रकार  हम  आयात  खत्म
 कर  सकते  हैं।  उनको  यह  बतलाना  चाहिये
 था  कि  लिबरलाइजेशन आफ  पोर्टल  के
 नाम  पर  कौन-कौन सा  कच्चा  माल  हम
 अपने  यहां  आने  दें  ।  लेकिन  बजाय  उस  के
 एक  स्वीर्पिग  सी  अर्थात्‌  हवा  वाली  बात  कह
 दी।  मैं  जानना चाहता  हूं  कि  किन-किन

 बातों  की  आलोचना  विरोधी दल  वालों

 ने  कीया  जो  कांग्रेस  पार्टी  के  लोगों  ने  स्वयं
 नहीं  कहा  ।  लेकिन  उन  में  और  हम  में
 फर्क  यह  है  कि  कांग्रेस  पार्टी  गणतन्त्र  की  पार्टी
 है।  हमारी  पार्टी  के  नेता  पार्टी  में  बैठ  कर,
 एग्जिक्यूटिव में  बैठ  कर,  हमारी  बात  तो  सुनते
 हैं  और  उस  पर  विदा  करते  हैं।  लेकिन

 स्वतन्त्र  पार्टी  में  यह  होता  है  कि  फर्मान  निकलते
 हैं  श्री  राजगोपालाचारी  के  और  उन्होंने
 जों  कह  दिया  वह  कानून  बन  गया  ।  हमारी
 पार्टी  में  प्रधान  मंत्री  ने  जो  कह  दिया  वही
 कानून  नहीं  हो  जाता,  अशोक  मेहता जो
 कह  देते  हैं  वही  कानून  नहीं  बन  जाता  ।

 एक  माननीय  सदस्य  :  कामराज  का

 कहना  तो  कानून  हो  जाता  है  ॥

 आओ  भागवत  झा  आजाद  :  आप  काम-
 राज  की  बात  कहते  हैं  ।  कामराज  जो

 कहते  हैं  वह  भी  कानून  नहीं  होजाना।
 हमारी  पार्टी  में  और  ए०आई०सी०सी० में
 बैठ  कर  हर  मामले  पर  खुले  आम  आलोचना
 होती  है  1  लेकिन  आपकी  पार्टी  में  वह  बात
 कहां  हैं।  हमारी और  आप  की  तुलना
 किस  तरह  हो  सकती  है।  कहां  राजा  भोज
 और  कहां  कोलुआ  तेली  ।  असल  बात  वह
 है  आप  चाहते  हैं  सरकार  ले  लेना  1  हम
 तो  चाहते  हैं  देश  में  कांग्रेस  पार्टी  के  बजाय
 आप  सरकार  बना  लेते  ।  बार  बार  आपने
 कहा  “निकल जाओ  निकल  जाओं” ।  हम
 निकलना  चाहते  हैं  ताकि  देख  सकें  कि  आप  में
 कितनी  काबिलियत है,  आप  में  कितनी

 नैशनल  हलेन्ट  हैं  सरकार  चलाने  की  ।

 हम  चले  जायेंगे  तो  क्या  होगा  ।
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 Shri  Mohammed  Koya  (Kozhikode):
 The  Britishers  said  the  same  thing.

 at  o>  a>  त्रिवेदी  :  निकल  ्तो
 जाओ।

 आ  भागवत  प्राप्त  तुम  क्या
 निकालोगे  श्री  हीरेन  मुकर्जी  ने  कहाः
 (व्यय वान)  जरा  सुनिये, कान  खोजिये,  मुंह
 बन्द  कीजिये  ।  ओपन  योर  इच्छा  एड
 शट  योर  माउस  |  मं  यह  कह  रहाथा  कि

 क्या  स्वतन्त्र  पार्टी  सरकार  बना  सकेगी  |

 जरा  उस  की  तारीफ  तो  सुनिये  ।  श्री
 हिरेन  मुकदमों ने  स्वतन्त्र  पार्टी  के  बारे

 दोनों  में  से  एक  ने  कहा:

 “My  Lord,  here  is  the  hon.  plea-
 der  on  the  other  side.  He  speaks
 nothing  but  falsehood,  nothing  but

 untruth,  nothing  but  idiocy.”

 And  the  other  pleader  said:

 “My  Lord,  here  is  the  hon.  plea-
 der  who  is  nothing  but  an  incarna-
 tion  of  untruth.”

 After  this,  the  Judge  said,
 “After  this  mutual  introduction,

 let  us  proceed  with  the  case.”

 इस  म्यूरल  इंट्रोडक्शन  के  बाद  मैं  कहूंगा
 कि  मैं  तो  आश्वस्त  हुआ  कि  हमारी  सरकार
 चलेगी  क्योकि इस  देश  की  जनता  ने  हम
 को  यह  अधिकार दिया  है  कि  हम  इस
 देश  का  शासन  चलायें  मैं  दावा  नहीं  करता
 कि  यह  शासन  ठीक  से  चल  रहा  है,  मैं  यह
 दावा  नहीं  करता  कि  मैं  ने  (व्यवधान)

 ी  बुरा  सिंहः  आप  कर  ही  नहीं
 सकते |
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 औ  भागवत  आज़ाद  :  यह  देखिये
 इन  गणतन्त्री  वालों  का  बिहेवियर  ।  अगर

 उन  के  बोलने  के  समय  मैं  बोलना  शुरू  कर
 दू  तो  यह  ओल  नहों  पायेंगे  ।  लेकिन  उन

 को  समझना  चाहिये  कि  गणतन्त्र  में  अपोजिशन
 को  भी  कभी  कभी  मुंह  वाद  करना  चाहिये
 और  दूसरों की  बात  को  समझना  चाहिये  ।

 मैं  फैक्ट्स  बता  रहा  हुं।  लेकिन  ऐसा  मालूम
 होता  2  कि  कैक्टस  एंड  फिजा  देने  से  इनको
 कोई लाभ  नहीं  .  इनके  लिए  इसका  कोई
 महत्व  नहीं  -  कितनी  ही  वर्षा  हो  बांस  में
 कभी  फल  नहीं  लगता  है  t  यह  बात  ठीक  है
 लेकिन  फिर  भी  आप  सुनें  तो  सही  1  प्रस्ताव

 जो  आपने  पेश  किया  है,  उस  पर  बहस  हो  रही
 है।  कुछ तो  आपको  सीखना  चाहिये  V

 जो  हमारी  इकोनोमिक  पालिसी  है
 उस  पालिसी  की  मैंने  स्वयं  आलोचना  की
 है।  मैंने  स्वयं  कहा  है  कि  जितनी  भी

 हमारी  आर्थिक  नीतियां  हैं  उनको  जितना
 आगे  बढ़ना  चाहिये था  नहीं  बढ़ी  हैं।
 मैंने  स्वयं  बारबार  कहा  है,  हमारे  प्रधान
 मंत्री  ने  भी  बारबार  कहा  है,  खाद्य  मंत्री  ने  भी
 कहा  है  कि  इस  देश  में  सारी  बातें  बड़ें  सुन्दर
 ढंग  से  नहीं  हो  रही  हैं।  क्या  कांग्रेस  पार्टी
 के  किसी  भी  सदस्य  ने  या  मंत्री  ने  कभी  यह
 कहा  है  कि  देश  में  सब  को  भरपेट  खाना  मिल
 रहा  है  ?  क्या  कामर्स  मिनिस्टर  ने

 कभी  यह  कहा  है  कि  सब  को  वदन  ढकने  के
 लिए  कपड़ा  मिल  रहा  है  ।  प्रधान  मंत्री  ने
 स्वयं  इस  देश  में  यह  कहा  है  कि  हमारे  सामने
 कठिनाइयां  हैं।  क्या  कभी  उन्होंने किसी
 बात  को  छिपाया है  ?  सब  कुछ कह  कर
 डाक्टर  श्रीमान  रंगा  साहब  ने  कहा  कि  यह
 सरकार  डायाबीटीज़ से  पीड़ित  है  i  रोग

 का  एनेलेसिस  तो  उन्होंने  कर  दिया  लेकिन
 आप  देखें  कि  निदान  उन्होंने  क्या  सुझाया  ?

 उन्होंने  कहा  कि  इसको  पोटाशियम  साइनाइड
 खिला दो  ।  मामली  सी  दवा  इंसुलिन
 इस  रोग  के  निदान  के  लिए  बुआई  जा  सकती
 है  लेकिन  उन्होंने  कह  दिया  कि  इसको  पोटा-
 शियम  सांइनाइट दे  दिया  जाए  इस  देख
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 [at  भागवत  आ  आजादी

 के  जो  डाक्टर  हैं  अगर  वे  किसी  डायबिटीज़
 के  फेंशेंट के  लिए  पोटाशियम  साइनाइड
 श्रैस्क्ाइब  करे ंतो  क्या  देश  की  जनता  उन
 बर  विश्वास  करेगी  ।

 बारबार  उनकी  तरफ  से  कहा  जा  रहा
 है  कि  अगले  इलेक्शन  में  हम  देख  लेगें  1

 मेरा  यह  कोई  स्कोरिंग प्वाइंट  नहीं है  1
 लेकिन  इतना  मैं  अवश्य  कहता  हं  और  बार
 बार  मैंने  कहा  ह  कि  इन  पिछले  अठारह
 वर्षों  में  हमारी  आर्थिक  भीति  में  गड़बड़ी  रही
 है।  उसका  निदान  मैंने  स्वयं  किया  है  ।
 हमारी  कठिनाइयां क्यों  हैं?  इसको  हमें
 देखना  चाहिये  और  उनको  दूर  करना  चाहिये।
 कौन  कहता  है  कि  हमारे  देश  में  अज  बहुत  से
 व्यक्तियों को  68  पैसे  रोज  नहीं  मिलते  हैं  1

 न्या  यह  बात  हमारे  किसी  मंत्री ने,  हमारी
 सरकार  ने  या  किसी  सदस्य  ने  कही  है  ?

 हम  जानते  हैं  कि  आजादी  हमने  दिलाई  है

 और  उस  समय  दिलाई  हे  जब  आप  में  से
 बहुत से  लोग  सोये  हुए  थे।  मैं  इस
 बात  को  भी  मानता हं  कि  हमें  राज

 करने  के  तरीक  गांधी  जी  ने  नहीं  सिखाये  1

 मैं  यह  भी  मानता  हं  कि  हम  में  खामियां  हैं
 और  हम  से  गलतियां  हो  रही  हैं।  लेकिन

 इस  सब  के  बावजूद भी  क्या  आप  समझते
 हैं  कि  “कहीं  का  इंच  कहीं  का  रोड़ा,  भानमती

 ने  कुनबा  जोड़ा”  वाली  विरोधी  पार्थियों  से  इस
 देश  की  बेहतरी  हो  सकती  है,  इस  देश  का
 कल्याण हों  सकता  है  ?  इस  देश  को  हम
 अच्छी  सरकार  दे  सकते  हैं।

 झा धिक  नीति  के  बारे  में  और  अधिक
 न  कह  कर  मैं  अब  अपनी  विदेश  नीति  पर

 आता  हुं।  हमारे  हीरेन  मुकर्जी साहब  ने
 हमारे  अधीन  मंत्री  की  बड़ी  आलोचना  की
 है  विदेश  नीति  को  लेकर  ।  उन्होंने  कहा  है
 कि  प्रधान  मंत्री  ने  वियत्तनाम  के  प्रश्न  को
 लेकर  बराबर  अपनी  स्थिति  को  बदला
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 है।  मैं  समझता  हुं  कि  ऐसा  कोई  प्रश्न
 प्रश्न  नहीं  उठता  है।  वियतनाम पर
 हमारी  सरकार  ने  कहा  हैकि  मुख्य  बात
 यह  है  कि  वियतनाम  का  मिलिटरी  सॉल्यूशन
 यानी  सामरिक  निदान  नहीं  हो  सकता  है  ।
 हमारे  प्रधान  मंत्री  और  हमारी  सरकार  ने

 यह  भी  कहा  है  कि  वियतनाम  पर  अमरीकी
 बमबारी  तुरन्त  बन्द  होनी  चाहिये  ।

 अमरीका  को  वहां  बमबारी  करना  तुरन्त
 बन्द  कर  देना  चाहिये।  यह  नीति  हमारी
 पहले  भी  रही  है  और  आज  भी  है।
 हमारे  प्रधान  मंत्री  ने  स्पष्ट  बदों  में  धोषणा

 की  है  कि  वियतनाम  समस्या  का  हल
 अमरीका  द्वारा  वहां  बमबारी  करने  से  नहीं
 निकल  सकता  है,  उसका  कोई  सार्मारक
 हल  नहीं  है  उसका  एक  मात्र  हल

 जेनेवा  कनवेनशन  के  अन्तर्गत तमाम  सम्बद्ध
 देशों  को  टेबल  के  पास  बुला  कर  ही  निकाला
 जा  सकता  है।  मैं  पूछना  चाहता  हं  कि
 वियतनाम के  बारे.  में  कहीं  हमारी  नीति  में
 परिवर्तन  हुआ  है?  कहां  कोई  परिवर्तन

 हुआ  आफको  नजरआता है?

 यह  बात  ठीक  है  जो  आप  कहते  हैं  कि
 आक्रामक की  धोषणा  होनी  चाहिय े।
 लेकिन आप  देखेंगी  संसार  को  मालूम  है  कि
 आक्रामक कोन  है  i  हिन्दुस्तान के  प्रधान
 मंत्री  ने  अगर  आक्रामक  की  घोषणा  नहीं  की,

 अगर  हिन्दुस्तान  के  प्रधान  मंत्री  ने  यह  कहा
 कि  जेनेवा  कनवेनशन  के  अन्तर्गत  सम्बद्धदेशों
 का  सम्मेलन  हो  और  अमरीकी  बमबारी  पद
 होतो  मैं  आप  से  जानना  चाहता  हूं  कि  इसस
 बड़ा,  इससे  सच्चा  इससे  निष्पक्ष  सिद्धान्त

 और  कौन  रा  हो  सकता  है?  मैं  समझता हूं
 कि  हिन्दुस्तान  के  प्रधान  मंत्री  ने  संसार  को  आशा
 दिलाई  है  कि  अभी  भी  एक  देश  है  जो  बार

 बार  अमरीका  को-अपनी  बमबारी  बन्द  करने
 -केलिए कह  रहा है  और  कनवेनशन में  आने

 के  लिए  मजबूर  कर  रहा  है।



 ह  ह

 आपने  हमारे  प्रधान  मंत्री  की  इस  बात

 के  लिए  भी  समालोचना की  है  कि  आपने

 यह  क्यों  नहों  कहा  कि  अमरीकी  पायलट्स
 का  वार  क्रिमिनल  के  नाम  पर  ट्रायल  किया
 जाए  ।  मैं  समझता  हें  कि  अगर  हिन्दुस्तान
 की  प्रधान  मंत्री  यह  कहती  तो  उस  देश  के  लिए
 और  उस  देश  केलिए ही  नहीं  समस्त  संसार
 केलिए  भी  यह  एक दुर्भाग्य की  बात  होती
 क्या  आप  नहीं  जानते  हैं  कि  अगर  वार  क्रिमिनल
 के  रूप  में  उन  पायलट्स  का  ट्रायल
 किया  जाए  तो  वियतनाम  में  उसके

 बाद  क्या  स्थिति बनेगी  ?  बहादुरी  इस

 बात  में  नहीं  है  कि  इस  देश  को  और  इस

 संसार  को  हम  युद्ध  के  किनारे  धकेल  दें  1
 एक  बार  क्यूबा  के  मामले  को  लेकर  यह
 संसार  युद्ध  के  किनारे  पहुंच  चुका  था  t

 तब  कनेडी  साहब  ने  अपना  गैस  नम्बर  जगत
 कर  दिया  था,  एक्टिवा इज़  कर  दिया  था

 और  रूस  की  मिसाइल  भी  तैयार  थीं  लेकिन
 हिन्दुस्तान  के  प्रधान  मंत्री  स्वर्गीय  श्री  जवाहर
 लाल  नेहरू  ने  उस  युद्ध  को  रोका  a  आज
 फिर  हिन्दुस्तान  को  प्रधान  मंत्री,  उसी  जवाहर
 लाल  नेहरूजी  पुत्री ने  संसार  को  किसी  युद्ध
 में  जाने  से  रोका  है।  इस  में  गलती  क्या  है।
 अगर  आज  वियतनाम  में  वार  क्रिमिनल  के  तौर

 परउन  पर  मुकदमें  चलते  हैं  तो  याद  रखिये  कि
 अमरीका  की  बमबारी और  तेज  हो  सकती
 है  और  साथ  साथ  और  भी  देश  उस  में  इंटर-
 चीन  कर  सकते  हैं  और  उसका  परिणाम

 यह  हो  सकता  है  कि  सारा  संसार  विश्वयुद्ध
 के  फिर  किनारे  आ  पहुंचे  7  इसलिए  मैं  आप
 से  पूछना  चाहता  हं  कि  हमारी  विदेश  नीति  में
 आपको  कौन  सी  खामी  मालूम  हुई  है।  अगर
 हमारे इस  इवेल्यूशन  से  आप  नाराज़  हैं
 तो  बेशक  नाराज़  रहिये  1  लेकिन  इस
 इशल्पएशन  की  आड़  में  सारी की  सारी
 वियतनाम  की  नीति  समालोचना  अगर  आप

 करते  हैं  तो  यह  बिल्कुल  गलत  है।  हम
 समझते हैं  कि  वियतनाम के  सम्बन्ध  में  हमारी
 सरकार  ने  जो'  नीति  पहले  अपनायी  थी  वही
 नीति आजभी कायम  है।
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 छोटे  मोटे  और  भी  प्रश्न  इस  बहस
 में  उठाये गए  हैं।  अभी  हमारे  हीरेन  मुकर्जी

 साहब  ने  कहा  है  कि  हिन्दुस्तान  के  प्रधान
 मंत्री  ने  सूचना  और  प्रसारण  मंत्री  की  हैसियत
 से  इस  देश  में  वायस आफ  अमरीका  एग्रीमेंट
 के  तहत  अवलोकन  पीस  कोर  के  मेम्बरों  को

 ट्रांसमिटर  लगाने  की  स्वीकृति  दे  दी  थी  t

 यह  बात  बिल्कुल गलत  है।  मैं  समझता

 हूं  कि  इस  देश  में  ऐसी  कोई  वात  नहीं  हुई
 है।  अगर  ऐसी  कोई  बात  हुई होती  तो  हम
 लोगों  को  उसका  पता  होता  ।  अमरीका
 की  सरकार  ने  यह  जरूर  कहा  कि  हम  चाहते
 हैं  कि  इस  देश  में  क़षि  का  उत्पादन  बढ़े  और
 उसके  लिए  इस  देश  में  डिस्ट्रिक्ट  हैड  क्या-
 दस  में  छटे  छोटे  ट्रांसमिटर लगाये  जायें
 आप  जानते ही  हैं  कि  हमने  बहुत  पहले  से
 इस  प्रस्ताव  को  नहीं  माना  ।  यह  प्रस्ताव
 कहीं भी  नहीं  है।

 आपने  इंडो-यू०  एस०  फाउन्डेशन

 की  चर्चा  भी  की  है।  आपने  इसका  विरोध
 तो  बाद  में  किया,  आप  से  पहले  इसी  कांग्रेस
 पार्टी  ने  अपना  विरोध  प्रदर्शित कर  दिया
 था।  आज  से  बहुत  पहले  हमारे  स्वर्गीय

 समय यह  इंडो-यू०  एस०

 देखें।  ज्योंही  इस  प्रश्न  पर  हमने  अपने
 विचार  व्यक्त  किये,  ज्यों  ही  इस  प्रश्न  पर

 देश  के  विचार  व्यक्त  किये  गये.  (इंटर
 प्यास)  जरा  सुनो तो  सहो  1  अब  आप

 जानते  ही  हैं  कि  इंडो-यू०  एप्०  फाउं-
 टेशन  तहखाने  में  पड़ा  हुआ  है।  अगर  इसको
 इस  देश  में  स्वीकार  किया  जाना  है  तो  उसकी
 एक  शर्त  है  ।  मैं  अन्तर्राष्ट्रीय सहयोग  का
 विरोधी  नहीं  हूं ।  अगर  अमरीका की
 सरकार  छः  करोड़  रुपये  सान  में  हमारे
 देश  में  किसी  खास  सैक्टर  को  बढ़ाने  के  लिए
 देती  है  और  हम  जहां  और  बहुत  से  कजे

 ले  रहे  हैं,  वहां  मैं  सिर्फ  यह  कहता हूं  कि  उस
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 [आ  भागवत आ  अजाद]
 पर  उसका  एडमिनिस्ट्रेटिव  कंट्रोल  नहीं
 होगा  i  आप  देखें कि  यह  इसी  पार्टी
 की  महानता  है  कि  उसको  हमने  रोका  और
 तभी  उसको  स्वीकार  करेंगे  जज  उसका
 एडमिनिस्ट्रेटिव  कंट्रोल हमारे  हाय  में  हो।

 इस  प्रकार आप  देखें  कि  चाहे  आर्थिक
 नीति  को  लेकर  इनको  दलीलें  हो  अशरा
 विदेश  नीति  को  ले  कर  ,  किलो  भी  नोति  के
 सम्बध  में जो  इनको  दलीले  हैं  वे  अविश्वास
 के  प्रस्ताव  को  पास  करने  के  लिए  पर्याप्त
 विल्कुल भी  नहीं  है  ।  हमने  स्वयं कहा  है
 कि  हमारी  आर्थिक  नीतियों  में  क्या  कम-

 जोरियां  हैं।  स्वयं  मंत्रीगण कहते  हैं  कि
 खाद्य  नीति  में  हमारी  कमजोरियां  हैं  ।
 आज  इसका  आपके  सामने  आभा सभी  आया
 होगा और  आपने  देखा  होगा  कि  कांग्रेस

 सरकार  अपनी  आर्थिक  नीति  में  जड़ा  परिवतैन
 करना  चाहती  है।  उस  परिवर्तन के  अनुसार
 हम  आगे  आने  वाले  वर्ष में  अपने  इम्पोर्ट
 को  चार  मिलियन  करना  चाहने  हैं  और  उसके
 साथ  साथ  अपने देश  में  प्रोक्योस्मेनंट  को

 अधिक  करना  चाहते  हैं  ।  इस  नीति  का
 आभास  आज  हमें  अखबारों  से  मिलता  है  |
 गणतंत्र  का  आखिर  क्या  टैस्ट  है?
 टैस्ट  यह  है  कि  अगर  हम  गलती  करते  हैं  और
 उस  गलती  के  प्रति  बिल्कुल  अपनी  आंख
 मंद  लेते  हैं  तब  तो  हम  हटने  के  काबिल  हैं

 औ  किशन  पटनायक  (सम्बलपुर):
 रिन्दा होना  चाहिये  1

 औ  भागवत  AT  पाज्ञाद  :  हम  आपसे
 अधिक  जोरदार  भाषा  में  बोलते हैं  ।  फर

 इतना  है  कि  आप  सिफ  चिल्लाते हैं  लेकिन
 हम  बोलते  हैं  और  साय  साथ  करते  भी  हैं  1

 में  अपनी  अन्तिम बात  पर  आता  हूं
 हमें  दुख  यह  हैकि  यह  अविश्वास  का
 प्रस्ताव  उस  समय  लाया  गया  है  जिस  समय
 कि  नाथूला  पास  पर  आकमक  चीन  की
 विस्तारवादी  नीति  चल  रही  है।  हमारे

 AUGUST  1,  1966  Motion

 हीरेन  मुखर्जी  साहब  ने  कहा है  कि  प्रधान
 मंत्री  ने  चीन  को  क्यों  रिफेंस  दिया?  मैं
 उनसे  यह  पूछता  चाहता  हूं  कि  क्या  प्रधान

 मंत्री  यह  कहतीं  कि  चीन  बड़ा  भारी  और
 बड़ा  अच्छा  साम्यवादी  देश  है?  जित

 साम्राज्यवादी चीन  की  खूंखार  आंखें  हमारी
 जमीन  पर  है,  जिसके  पंजे  हमारी  जमीन  पर
 हैं  क्या  उसकी  हम  प्रशंसा  करने  ?  हमें  दुख
 इस  बात  का  है  कि  आज  जब  नाथूला  पास
 पर  चीन  के  लाउड  स्पीकर  फिर  वही  तराना
 गा रहे हैं जो  कि  उन्होंने  उस  समय  गाया

 था  जब  हमारे  देश  पर आक्रमण किया  था
 और  आज  भी  जब  चीनी  दंत्य  के  काले  और

 खंखार  पंजे  हमारे  नेफा  के  बोमदीला पर  पड
 रहे  हें  आज  जब  कि  कश्मीर  की  तराइयों  में
 पाकिस्तानी जासूसों  का  जाल  फिर  से  आना
 चाहता  है,  आज  जब  कि  पाकिस्तान  लेबर  जैट
 और  पैटन  टैंक  मंगा  कर  फिर से  हमारी
 बारामूला  की  घाटी  पर  चढ़ाई  करना  चाहता
 है  आज  अब  कि  बारामूला  की  तराई  में  और
 श्रीनगर की  उपत्यकाओं  में  फिर  से  यह  गान
 किया  जा  रहा  है  कि  हम  उनका  विरोध
 करेंगे उस  समय  इस  हमारी  अपोजिशन

 पार्टीज  ने  इस  सरकार  के  हाथ  मजबूत  करने
 के  बजाय  अविश्वास  का  प्रस्ताव  हमारे
 सामने  रखा  है  1  यह  अविश्वास  का  प्रस्ताव
 उस  समय  लाया  गया  है  जिस  समय  देश  की
 आशिक  य्यवस्या  आप  सबका  सहयोग  चाहती
 है  सबके  कंधों का  जोर  चाहती है  v
 आपोजीशन  के  सदस्य  इस  अविश्वास  प्रस्ताव
 को  उस  समय  लाए  हैं,  जब  कि  हमारे  प्रधानमंत्री

 ने  मास्को  में  जारो  किये  गए  ज्वाइंट  कम्युनिस्ट
 में  वियतनाम  में  अमरीकी  नीति  की  तीब्र

 निन्दा  की  है  और  स्पष्ट  रूप  से  कहा है  कि
 वहां  पर  बमबारी  को  बन्द  कर  नैनो-

 शिफ्टिंग  टेबल  पर  बातचीत  की  जाये।
 वास्तव में  अपोज़ीशन ने  सिफ॑  एक  बात

 का  ख्याल  किया  है  चूंकि  पांच  महीने  के  बाद
 चुनाव  आ  रहा  है,  इस  लिए  सारे  सिद्धान्तों
 को  हवा  में  फेंक  कर  चुनाव  में  लाभ  उठाने
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 के  लिए  यह  अविश्वास  प्रस्ताव  लाश  जाये।
 लेकिन  हिन्दुस्तान  की  जनता  जागरूक  है
 वह  समझती  है  कि  यद्यपि  दांग्रिस  पार्टी ने
 गलतियां  की  हैं,  लेकिन  अगर  इस  पार्टी  को
 बहुमत न  मिला,  तो इ  देश  में  अराज ता
 होगी ।  मैं  पूछना  चाहता  हूं  कि  आपोजीशन
 में  कौन  कौन  से  महानुभाव  हैं,  जिन  की  पार्टी
 मैजारिटी  में  आयेगी  क्या  उन  के  पास  चुनाव
 के  लिए  पर्याप्त  कैंडिडेट्स हैं?

 मैं  समझता  हूं  कि  यह  अविश्वास  प्रस्ताव
 बिल्कुल  ग़लत  तकंहीन,  ग़लत  आंकड़ों  पर,
 ग़लत  तथ्यों  पर,  ग़लत  समय  में  और  गलत
 व्यक्तियों के  द्वारा  रखा  गया  है।  इस +
 लिए  मैं  इस  का  विरोध  करता  हूं।

 Shri  Hem  Barua  (Gauhati):  The
 irony  of  fate  is  that  this  no  confidence
 motion  against  Mrs.  Indira  Gandhi’s
 Government  has  been  tabled  by  the
 Communist  Party  of  India  some  of
 whose  Members  were  very  active  and
 offered  their  support  to  Mrs.  Indira
 Gandhi  at  the  time  of  the  tussle  for
 the  Prime  Ministership  of  India.  This
 is  the  most  unkindest  cut  of  all,  I
 would  say.

 Shrimati  Renu  Chakravartty:  You
 would  have  supported  Mr.  Morarji
 Desai?

 Shri  Hem  Barua:  No,  not  that.  Let
 me  divulge  a  secret.  When  certain
 Members  of  the  Communist  Party
 came  and  told  me:  Mr,  Barua,  you
 should  be  active  in  seeing  that  she  be-
 comes  the  Prime  Minister  of  India  I
 said:  I  have  nothing  to  do  about  it  be-
 cause  it  is  the  Congress  Party  which
 should  elect  its  leader  and  he  or  she
 woulq  become  the  Prime  Minister  of
 India.  We  have  that  sort  of  a  moral
 standard  and  moral  strength  also.
 Whatever  that  might  be,  we  do  not
 try  to  divide  the  Congress  Party  into
 group  of  reactionaries  and  progres-
 sives.

 Congress  Party  is  a  party  as  a  whole
 for  us  and  we  criticise  that  party  or
 Government,  we  criticise  it  as  a  whole;
 we  do  not  try  to  draw  a  line  of  dis-
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 tinction  like  that.  But  the  very  fact
 that  the  Communist  Party,.  some  of
 whose  Members  offered  active  support
 to  Mrs.  Indira  Gandhi  at  the  time  of
 her  election  to  Prime  Ministership
 have  tabled  this  motion  shows  how
 her  government  has.  deteriorated  be-
 yond  redemption.  Or  else,  why
 should  her  own  friends  have  turned
 their  backs  against  her?

 Shri  Khadilkar  (Khed):  Their  sup-
 port  was  not  solicited.

 Shri  Hem  Barua:  It  might  not  have
 been;  Mr.  Khadilkar  knows  better.  I
 listened  with  patience  to  Mr.  Azad’s
 speech.  The  total  impression  that  I
 have  got  is  this.  When  8  foreign
 power,  Britain,  ruled  us  for  about  150
 years,  there  was  a  psychology  in  the:
 mind  of  every  white  man  in  this
 country  as  if  it  belonged  to  them  and
 he  conducted  himself  in  that  particular
 way.  I  remember  what  an  Irish  poet
 has  said  about  the  characteristics  of
 Englishmen  in  general;  this  is  what  he
 said:

 Pridé  in  their  port  and  defiance
 in  their  eyes,  I  see  the  lords  of  hu-
 mankind  pass  by.

 That  was  the  psychology  that  operat-
 ed  in  this  country  when  Britain  ruled
 us;  every  blooming  white  man  in
 India  considered  himself  to  be  a  part
 of  the  British  Empire  and  a  custodian
 of  that  empire.  When  |  listened  to
 Mr.  Azad  it  was  my  impression  that
 he  also  suffers  from  the  same  psycho-
 logy:  he  is  the  custodian  of  the  des-
 tiny  of  India;  every  congressman  is
 the  custodian  of  fe  déstiny  of  India.
 That  is  the  impression  I  get  from  his
 speech.

 The  Minister  of  Commerce  (Shri
 Manubhai  Shah):  What  is  wrong
 about  it?

 आम  Hem  Barua:  Every  Indian
 should  feel  that  this  country  belongs
 to  him  and  he  belongs  to  this  country
 and  he  must  make  all  sacrifices  for

 ‘the  country.
 Shri  Manubhai  Shah:  There  is  no

 contradiction.
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 Shri  Hem  Barea:  He  must  not  think
 that-‘he  is  the  ruler,  and  therefore  he
 must  enjoy  certain  privileges,  whe-
 ther  he  commits  a  wrong  or  he  does
 net  cemmit  a  wrong,  and  that  under
 whatever  circumstances,  he  must  en-
 joy:  the  privilege  because  he  is  a  ruler.
 That  psychology  is  to  be  demolished.

 An  hon.  Member:  The
 that  they  are  only  to  serve.

 privilege

 Shri  Hem  Barwa:  That  is  what  they
 say,  but  instead  of  serving  others,
 they  serve  themselves.  That  is  the
 treuble  in  this  country.  That  is  the
 bane  which  Indian  society  suffers  from
 today.’  The  ‘social  mind  that  was
 created  under  the  leadership  of
 Gandhiji  and  was  growing  under  his
 leadership  is  today  experiencing  a
 slow  death,  and  in  the  face  of  that,
 individual  aspirations  have  come  to
 the  surface,  and:  these  individua]  as-
 Pirations,  when  they  come  into  con-
 flict  with  national  good,  lead  to  a  bad
 situation;  the  situation  is  degrading
 today  only  because  of  the  fact  that  the
 social  mind  that  was  created  under
 the  leadership  of  Gandhiji  is  experi-
 encing  a  -slow  death.  That  does  not
 exist  today,  and  only  individual  aspi-
 ration  exists  today,  and  that  is  why
 the  country  is  going  to  the  dogs  day
 by  day.  There  is  no  doubt  about  it.
 It'is  with  agony  that  I  say  this.

 This  is  what  Mr.  Nehru,  the  first
 Prime  Minister  of  India,  said  on  the
 199  September,  1947:—

 “Et  am.  not  satisfied  with  anything
 in  India,.and  had  not  been  for  thirty.
 years.  Of  course,  we  must  meet
 the  situation  in  every  way  we  can,
 partly  by.  psychology  and  partly  by
 force.”

 The  most  unfortunate  thing  is  that
 nobody  has  tried  so  far  to  meet  the
 déteriorating  situation  in  this  country
 either  by.  psychology  or  by  force.  No-
 body  has  made  any  serious  attempt
 to  stabilise  India  or  to  put  India  on
 a  solid  foundation;  that  is  the  trouble
 in  this  country.  Whether  it  is  in  the
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 field  of  economics  or  in  the  field  of
 politics,  whatever  that  might  be  these
 19  years  of  Congress  rule  in  this
 country  have  been  a  failure  in  every
 avenue  of  national  and  international
 life—failure  in  the  economic  field,
 failure  in  the  political  field,  failure  in
 the  moral  cum  spiritual  field.  That  is
 what  has  been  happening  through»ut
 the  19  years  of  Congress  rule.

 An  hor.  Member:  Misrule.

 Shri  Hem  Barua:  Yes,  misrule.  We
 must  not  forget  one  thing.  At  least
 our  leaders  should  not  forget  one
 thing:  that  it  is  only  on  the  capacity
 to  canalise  the  nation’s  energies  into
 channels  of  creative  response  that  the
 success  of  leadership  in  this  country
 lies,  and  this  is  more  true  in  the  case
 of  India,  because  India  is  only  recent-
 ly  emerging  into  the  sunshine  of
 freedom.

 India  has  suffered  an  epoch  of  €९०-
 nomic  travail  and  fOrpor  under  alien
 rule.  To  be  honest,  has  our  leader-
 ship  succeeded  in  sizing  itself  up  to
 the  compulsions  of  time?  It  has  not.
 Have  they  succeeded  in  generating
 the  dynamo  of  social  mobility  as  soon
 as  we  became  free?  What  happened
 after  we  became  free?  The  intoxi-
 cation  of  power  became  a  psychologi-
 cal  obsession  with  our  leaders,  and
 therefore  no  attempt  was  made  to
 ignite  or  to  generate  the  dynamo  of
 socia]  mobility  in  this  country.  We
 talk  of  China.  What  about  China?  In
 China,  the  capture  of  political  power
 was  not  an  end  in  itself.  That  was
 the  beginning  of  a  process  for  econo+
 mic  re-generation.  We  are  in  conflict
 with  China  today.  That  is  bad.  But
 I  would  say  that  the  struggle  for
 supremacy  between  India  and  China
 would  be  decided  not  in  defence  mat-
 ters  but  in  the  economic  field.  If  our
 economic  conditions  progress,  possibly
 we  shall  be  able  to  defeat  China  more
 easily  than  we  can  expect.

 What  is  the  position  of  Chinese
 agriculture?  Chinese  agriculture  dur-
 ing  the  last  four  years  has  doubled  its
 output.  What  about  Chinese  steel?
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 China’s  stee]  production  has  increased
 by  four  times.  Like  that,  China  has
 gone  much  ahead  of  us.

 An.  hon.  Member:  How  does  he
 know?

 Aa  hon.  Member:  Slave  labour.

 आओ  मधु  लिमये  :  श्री  हेम  वस्त्र  के
 आंकड़े  सही  हैं

 |
 Shrj  Hem  Barua:  I  have  the  figures.

 If  he  cannot  rely  upon  these  figures,
 let  him  verify.  The  Government  may
 come  with  their  figures.  (Interrup-
 tion)  We  have  the  democratic  system
 or  whatever  that  be.  But  the  fact  re-
 mains  that  China  ‘thas  progressed  com-
 pared  to  us  even  in  the  field  of  eco-
 nomics.  That  is  what  I  say.

 Shrimati  Renuka  Ray
 First  class  propagandists.

 (Maida):

 Shri  Hem  Barua:  I  am  being  dub-
 bed  as  a  first  class....

 Shrimati  Renuka  Ray:  Not  you,  but
 the  Chinese.

 Shri  Hem  Barua:  Mr.  Asoka  Mehta
 said  in  that  meeting  that  we  should
 adopt  the  Chinese  method  of  propa-
 ganda  and  he  cited  some  instances
 also.

 A  few  streamlined  administrative
 buildings  or  steel  plants  cannot  be  the
 real  barumeters  of  progress.  The
 most  glaring  fact  is  that  India’s  pover-
 ty  is  profound  and  pervasive.  It  still
 remains  and  increases  in  the  broad
 chunk  of  our  community.  Despite
 huge  borrowings  and  huge  spendings,
 there  has  ‘been  no  appreciable  rise  in
 our  living  standard.  The  Five  Year
 Plans  ‘invariably  miss  the
 Industrial  progress  is  tardy  and  oul
 agriculture  is  in  the  doldrums.  Now
 there  is  almost  famine  condition  all
 over  the  country.  I  had  the  privilege
 of  touring  the  rural  areas  of  Assam
 thoroughly.  f  fourid  that  people  have
 gone  without  food  for  three  or  four
 days  and  at  the  same  time  there  are
 floods.  This  is  how  Indian  people  are
 starving  today  due  to  floods  in  certain
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 places  and  drought  conditions  in  other
 places.

 We  talk  of  the  resurgence  of  this
 country.  Where  is  the  resurgence  ex-
 cept  in  the  production  of  children—8
 million  babies  8  year....

 Shri  Mohammeg  Koya:  What  about
 the  loop?

 Shri  Hem  Barua:  I  know  the  loops
 are  being  distributed  in  the  villages
 like  prasad  from  the  Hanuman  Mandir
 here.  But  the  villagers  are  not  taught
 the  art  of  using  them.  Our  Health
 Minister,  Dr.  Sushila  Nayar,  shoutd
 instruct  her  doctors  to  go  to  the
 villages,  ask  every  woman  how  many
 children  She  has  and  if  she  has  three
 children  immediately  fix  the  loop.
 That  is  the  way  to  prevent  India  from
 becoming  over-populated.

 In  spite  of  the  much-publicised  five
 year  plans,  there  is  8  chronic  shortage
 of  food  and  consumer  goods  also.
 Besides,  unemployment  remains  a
 problem  ang  is  getting  stabilised  at
 a  dismal  level.  During  the  plan  period
 between  March  1961  and  September
 1963  it  has  been  pointed  out  that  there
 has  been  an  incredse  of  employment
 to  the  extent  of  14.4  lakhs  people.  But
 should  he  forget  that  out  of  these  14.4
 lakhs  people,  7.2  lakhs  are  abserbed
 in  the  administrative  branches  of
 Government,  which  are  not  produc-
 tive?  That  means,  they  are  simply

 .increasing  the  strength  of  Parkinson’s
 army.

 Where  are  the  signs  of  buoyancy?
 Even  the  Deputy  Chairman  of  the
 Planning  Commission  has  admitted  in
 August  1964  that,—

 “While  the  fact  of  Plan  implemen-
 tation  being  defective  was  ‘being
 increasingly  realised,  it  had  equally
 to  be  recognised  that  planning  itself
 was  defective.”

 I  would  say,  it  is  a  tragic  confession,
 and  that  too  after  spending  astrono-
 mical  sums  of  money..on'the  plans.  In
 terms.  of  price,  the  national  -weaith
 has  hardly  shown  any  sign  of  increase.
 On  the  other  hand,  wealth  has  got
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 [Shri  Hem  Barua]
 concentrated  in  the  hands  of  a  few
 monopolists.

 Our  economy,  under  the  steward-
 ship  of  the  Congress  Government,  is
 almost  on  the  breaking  point.

 I  will  tell  you  why  I  say  like  that.
 The  recent  decision  to  devalue  the
 rupee  is  an  official  recognition  of  a
 naked  fact.  The  naked  fact  is  that
 our  economy  is  on  the  breaking  point
 and  this  drastic  measure  has  been
 taken  to  rejuvenate  our  economy.
 Our  foreign  exchange  reserve  235
 been  declining  from  1964.  Unfortu-
 nately,  nothing  was  done  to  replenish
 it  or  to  stop  this  decline  in  foreign  ex-
 change  reserves.
 was  done.  All  of  a  sudden  this  dras-
 tic  measure  was  announced.  How
 ‘could  they  have  replenished  it?  ‘Taey
 could  have  replenished  it  by  promot-
 ing  exports,  putting  a  check  on  im-
 Ports,  putting  a  check  on  nomproject
 adventures  and  so  on.  By  all  these
 measures  they  could  have  done  ‘it.
 They  have  not  done  it.

 On  the  other  hand,  while  this  foreign
 exchange  reserve*was  declining  our
 Government  has  been  indulging  in
 all  sorts  of  things.  Would  the  Gov-
 ernment  tell  us  the  number  of  lim-
 ousines  imported  from  abroad  and
 which  they  possess?  Could  ‘hey  tell
 us  the  amount  of  money  spent  on
 lipsticks  for  ugly  women?  These  are
 the  two  things  that  |  want  to  know.
 It  is  the  ugly  women  who  use  it,  not.
 the  pretty  ones—that  is  my  experi-
 ence.

 Shri  Manubhai  Shah:  I  do  not
 mean  to  interrupt  the  hon.  Member,
 but  I  may  tell  him  that  both  the  im-
 ports  are  nil.

 Shri  Hem  Barua:  That  cis.  very
 good,  But  what  about  the  cars  that
 the  ministers  have?

 Shri  Manubhai  Shah;  They  are  not
 imported.  They  come  with  the  foreign
 nationals  and  are  passed  on  to  us.
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 They  are  not  paid  for  in  foreign  ex-
 change.

 Shri  Hem  Barua:
 parts  for  them  are  imported  from
 America.  When  these  cars  go  wrong
 you  have  to  spend  money  on  the  spare
 parts.

 But  the  spare

 Very  recently  our  Prime  Minister
 said  that  she  had  decided  to  ride  in  a
 small  car  like  Ambassador  or  some-
 thing  like  that.  Why  do  Government
 try  to  indulge  in  such  petty  slogans?
 In  the  present  system  of  our  economy,
 the  Prime  Minister  driving  in  a  small
 car  like  an  Ambassador  must  not  be
 any  news  at  all.  It  15  not  at  all  in-
 spiring.  When  millions  of  Indians  go
 without  cars,  for  the  Prime  Minister
 to  say  that  she  would  be  using  a  small
 car  makes  no  sense  at  all.  Therefore,
 it  is  better  not  to  indulge  in  this  sort
 of  cheap  strategy  because  the  clec-
 tions  are  approaching.

 Tax  evasion  has  become  chronic  in
 our  economy.  More  than  Rs.  200
 crores  of  tax  is  annually  dodged  in
 this  country.  What  steps  have  Gov-
 ernment  taken  to  mop  up  these  tax?s
 that  are  dodged  by  certain  un-patrio-
 tic  Indians?  1  remember  Collin
 Clerks  saying:  “If  these  taxes  could
 have  been  mopped  up,  the  taxes  that
 are  evaded,  the  budgets  in  India
 could  have  been  balanced  without  any
 serious  difficulty  and  that  too  within
 a  short  period.”  What  has  Govern-
 ment  done  about  it?  The  Govern-
 ment  has  done  nothing  about  it.

 Devaluation  is  a  drastic  measure  to
 rejuvenate  our  ailing  economy.  It
 cannot  yield  the  desired  results  un-
 less  and  until  the  follow-up  steps  are
 taken.  What  about  the  follow-up
 steps?  The  Government  are  moving
 in  a  very  lethargic  way  so  far  as  the
 follow-up  steps  are  concerned.  The
 exports  and  imports  trade  must  forth-
 with  be  nationalised.  Such  an  action
 will  help  the  Government  to  rejuve-
 nate  our  economy  by  eliminating
 black  money  and  back-door  profits
 and  by  putting  a  check  on  corrupt
 practices  and  monopolistic  tendencies
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 in  our  country.  These  are  the  ugiy
 features  of  our  present  day  economy
 under  the  auspices  of  this  Govern-
 ment,

 About  this  economy  I  may  say  that
 there  is  food  shortage,  there  :s  un-
 employment  in  the  country,  there  are
 so  many  social  evils  in  this  coyntry
 and,  unfortunately,  nothing  has  been
 done.  Not  even  Shrimati  {[ndira
 Gandhi  has  tried  to  do  anything  to
 put  the  house  in  order.  She  has  in-
 herited  so  many  things.  Her  success
 would  depend  on  the  degree  of  atten-
 tion  she  pays  to  these  urgent  problems
 that  face  our  country  today.  But  she
 has  not  been  doing  that.

 Coming  to  our  foreign  policy,  it  is
 a  matter  on  which  our  Governmeni
 pays  a  good  lot  of  attention.  They
 think  that  because  of  the  foreign  policy
 pursued  by  India,  our  image  has  gone
 up  very  high  all  over  the  world.  Ncw
 what  has  happened  is  this  preoccupi-
 tion  with  foreign  policy,  even  at  the
 risk  of  neglecting  our  national  atfairs,
 has  resulted  in  the  focus  being  lop-
 sided.  But  no  foreign  policy,  much
 less  non-alignment,  is  destined  to  suc-
 ceed  unless  it  is  sustained  by  a  base
 of  sound  economic  and  military
 strength  at  home.  In  this  connec‘ion,
 I  would  like  to  invite  attention  to  the
 utterance  of  President  Radhakrishnan
 when  China  attacked  India.  It  was
 Dr,  Radhakrishnan  who  said  then
 that  India  must  be  strong  both  mili-
 tarily  and  economically.  These  are
 the  two  sectors  in  which  India  must
 be  very  strong.

 Our  debacle  during  the  Chinese
 aggression  in  1962  is  a  turning  point
 in  the  position  that  we  enjoyed  in
 international  affairs.  Never  was  India
 humiliated  before  as  she  had  been
 humiliated  in  1962  in  the  eyes  of  the
 world.  China  had  not  only  occupied
 by  force  14,500  sq.  miles  of  our  terri-
 tory  in  Ladakh  but  compelled  India
 to  demilitarise  NEFA  also  and  there-
 by  succeeded  in  building  up  the  image
 of  a  10  foot  man  casting  his  ominous
 shadow  on  Asia  and  Africa.  That
 is  what  China  has  succeeded  in  doing
 in  NEFA.  There  was  unilateral  cease-
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 fire  but  China  ordered us  not  to  send
 Indian  troops  to  NEFA  and,  somehow,
 like  a  pack  of  good  boys,  our  Govern-
 ment  has  listened  to  that  order  of
 China,  and  we  have  not  so  iar  sent
 our  troops  to  NEFA,  not  even  to  guard
 NEFA.

 Now  do  you  have  any  friends  in  the
 world,  whatever  Shri  Swaran  Singh
 may  say?  The  Chinese  aggression  in
 1962  has  pin-pointed  one  fact,  that  we
 do  not  have  any  friends  in  Asia  or
 Africa.  Then,  the  Pakistani  aggres-
 sion  of  1965  has  pin-pointed  the  fact,
 into  a  very  lurid  light  as  never
 before.  No  country  in  the  world  ex-
 cept  Yugoslavia  has  called  Pakistani
 aggression  on  India  as  aggression.

 An  hon.  Member:
 Malaysia?

 What  about

 Shri  Hem  Barua:  I  have  gone  to
 Malaysia.  Shall  I  narrate  what  hap-
 pened  there?  I  can  do  it.  I  know  it.
 Whatever  that  might  be,  I  can  under-
 stand  the  psychology  of  U.S.A.  U.S.A.
 has  offered  military  aid  to  Pakistan
 to  fight  China.  So,  J  can  understand
 the  psychology  of  U.S.A.  But  what
 about  the  psychology  of  our  other
 friend,  the  Soviet  Union?  Because
 she  was  developing  friendsnip  with
 Pakistan,  she  did  not  describe  the
 Pakistani  aggression  of  1965  on  India
 as  aggression.  In  order  to  side-track
 her  own  responsibility,  sne  proposed
 the  Tashkent  Conference.  And  what
 happened  in  the  Tashkent  Conference?
 A  pact  was  signed  under  the  auspices
 of  Soviet  Russia  which  is  disgraceful
 to  India,  both  in  letter  and  in  spirit.

 An  hon,  Member:  Do  not  say  so.

 Shri  Hem  Barua:  1  will  prove  how
 it  is  disgraceful.

 Shri  Joachim  Alva  (Kanara):  96
 you  under-estimate  the  veto  exercis-
 ed.  by  Soviet  Russia  repeatedly?

 Shri  Hem  Barua:  I  will  deal  with
 that  also.  We  as  a  people  are  thank-
 ful  to  Soviet  Russia  for  ner  veto  in
 the  Security  Council.  Now,  because
 of  the  developing  friendship  with
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 Pakistan,  Russia  could  not  come  out
 and  give  open  support  to  India  as
 against  Pakistan.  At  the  same  time,
 she  had  to  save  her  face.  In  crder
 to  do  that,  she  proposed  the  peace
 conference  at  Tashkent.  The  Tash-
 kent  agreement  is  a  big  hoax;  it  is  a
 fraud  perpetrated  on  India,  jointly
 by  Soviet  Russia  and  Pakistan.  I
 know  what  happened  there;  Shri
 Swaran  Singh  also  knows  it,  how  Mr.
 Kosygin  went  about  flattering  our
 Prime  Minister.  I  would  tell  you
 this  much  aiso.  Shri  Lal  Bahadur
 Shastri  has  left  us,  which  is  an  un-
 fortunate  and  tragic  thing  for  the
 nation,  But,  at  the  same  time,  I
 would  say  that  Shri  Lal  Bahadur
 Shastri  did  not  die  of  physical  strain.
 Being  an  honest  mam,  he  died  of  emo-
 tional  strain  because,  after  signing

 -the  Tashkent  Agreement,  he  knew
 that  it  was  against  the  interests  of
 India.

 Shri  Bhagwat  Jha  Azad:  ‘This  15
 all  fantastic  nonsense.

 Shri  Hem  Barua:  You  may  des-
 cribe  it  in  any  way  you  like.

 Shrimati  Renuka  Ray:  Why  drag
 him  in?

 Shri  Hem  Barua:
 Prime  Minister  had  visited  Soviet

 -Russia.  There  she  had  issued  a  joint
 statement.  What  about  that  joint
 statement?  There  she  has  described
 certain  countries  in  a  vague  way  as
 imperialists,  When  she  came  back
 here  and  when  a  question  was  put
 here  whether  she  had  Ching  in  her
 mind,  she  gave  a  very  vague  reply.

 Recently  our

 Then,  she  has  created  another  in-
 ternational  problem  by  going  against
 the  policy  pursued  by  India  so  far
 as  two'Germanies  are  concerned.  If

 ‘the  Government  had  reversed  their
 policy  and  then  she  had  signed  that
 joint  communique,  |  could  have  un-
 derstood  the  psychology;  but  she  has
 not  done  that.  Why  is  it  that  she  left
 for  Soviet  Russia  in  order  to  sign  on
 the  dotted  line  of  a  communique
 drafted  by  the  Russian  leaders?  I
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 do  not  understand  that.  That  is  what
 happened.  Read  the  language  of:  the
 Indo-Soviet  Communique.  and  you
 would  know  that  that  is  a  language
 of  Soviet  Russia;  that  is  not  the  lan-
 guage  of  India  which  is  projected  in
 that  joint  communique.  I  say,  by  do-
 ing  this  Shrimati  Indira  Gandhi  has
 brought  down  not  only  her  own  image
 but  also  the  image  of  India  as  a  whole.

 Shri  Bhagwat  Jha  Azad:  Are  there
 no  imperialists  in  the.  world  today?
 Do  you  mean  to  say  that?

 Shri  Hem  Barua:
 to  say  like  that.

 I  do  not  want

 Shri  Bhagwat  Jha  Azad:  That  is
 a  general  reference  to  imperialism.

 Shri  Hem  Barua:  For  me  this  is
 certain—I  have  said  on  more  than  one
 occasion  in  this  House—that  if  our
 policy  of  non-alignment  is  really  to
 be  non-aligned  it  must  not  suffer  from
 any  emotional  or  psychological  bias
 towards  this  bloc  or  that  bloc.  The
 attack  on  Suez  is  as  much  reprehen-
 sible,  is  as  much  a  criminal  attack  as
 the  rape  of  Hungary  by  Soviet  Russia.
 The  trouble  about  us  is  that  while  we
 go  eloquent  in  condemning  the  attack
 on  Suez  we  condone  the  rape  of  Hun-
 gary  by  silence.  That  is  the  trouble.
 Here  also,  there  are  imperialist  pow-
 ers  in  this  world.  For  me  any  coun-
 try  that’wants  to  expand  its  frontiers,
 like  China,  is.  an  .imperiaiist  country.
 America  is  an  imperialist  country.

 Shri  Bhagwat  Jha  Azad:  There
 are  imperialist  countries  in  the  world.

 Shri  Hem  Barwa:  There  are.  My
 idea  is  that  not  only  America  is  an
 imperialist  country,  China-is  also  an
 imperialist  country  and  we  must  have
 the  courage  to  say  so  because  we  cail
 ourselves  a  non-aligned  nation.  That
 is  my  contention.

 Shri  Bhagwat  Jha  ‘Agta:  We  agrec; both  are  imperialist,  as  you  say.
 Shri  Hem.  Barwa:  That  is.what  I

 have  been  saying  because  we  are
 truly  non-aligned.  We  28४०  not
 Pinned  our  faith  to  the  apronstrings
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 of  this  bloc  power  or  that  100  power.
 When  we  criticize  Soviet  Russia,  .we
 criticize  Soviet  Russia  becaus2  we
 know  that  Soviet  Russia  is  failing  in
 certain  things.  When  we  criticize
 America,  we  know  that  America  is
 failing  in  certain  things.  We  have
 tried  to  maintain  a  balanced  mind
 between  these  different  powers  in  the
 world.  We  know  those  people  who
 would  condone  a  minister  for  indulg-
 ing  in  corrupt  practices  simply  be-
 cause  he  happens  to  cal]  himself  a
 socialist,  a  progressive  or  a  Gandhiite.
 My  own  contention  is  that  if  a  Gan-
 dhiite  does  a  wrong  thing,  he  is  as
 much  a  bad  character  as  any  other
 man  who  is  not  a  Gandhiite  but  who
 indulges  in  the  same  wrong  ‘thing.

 Shri  Kamalnayan  Bajaj:  He  is
 much  more  a  bad  character  if  he  calls
 himself  a  Gandhiite  and  does  ‘he  same
 wrong.

 Shri  Hem  Barua:  You  have  under-
 stood  it.  You  are  right;  you  are  ab-
 solutely  right.  J  am  very  happy  that
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 a  senior  Member  like  him  has  agreed
 with  me.  I  am  very  thankful  to  him.
 But  I  do  not  understand  this.  There
 are  people  who  say  that  such-and-
 such  a  person  or  minister  is  a  progres-
 sive  person,  he  is  a  Gandhiite,  why
 do  you  go  against  him  even  if  he  in-
 dulges  in  a  sort  of  a  corrupt  thing?
 I  make  no  distinction  befween  man
 and  man,  That  is  why  I  brought  to
 your  notice  times  without  number  the
 fact  of  some  Members  of  Parliament,
 both  men  and  women,  renting  their
 flats  or  servant  quarters.  We  are  the
 elected  representatives  of  the  people
 and  if  we  do  not  have  character,  we
 do  not  have  the  right  to  criticize  this
 Government  for  not  having  character.

 17.00  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Tuesday,
 August  2,  1966/Sravana  11,  1886
 (Saka).
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